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 HOUSE  OF  THE  PEOPLE

 Tuesday,  23rd  March,  4954

 The  House  met  at  ‘Two  of  the  Clock.

 (Mr.  Speaker  in  the  Chair]

 WRITTEN  ANSWERS  TO  QUESTIONS

 Export  OF  HIDES  AND  SKINS

 #1216,  Shri  Bahadur  Singh:  Will
 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  whether  any  steps  have  been
 taken  to  stop  the  export  of  adul-
 terated  hides  ang  skins  by  the  ex-
 porters;  and

 (b)  if  so,  wnat  are  the  steps  con-
 templated?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  Kidwai):  (a)  Yes.

 (b)  It  is  proposed  to  enforce  the
 schemes  prepared  under  the  pro-
 visions  of  the  Agricultural  Produce
 (Grading  &  Marking)  Act,  1937,  for
 the  compulsory  grading  of  the  Goat
 Skins  and  the  East  India  Tanned  Lea-
 ther,  before  export.

 बीमा  कम्पनियों  के  लिये  न्यायाधिकरण

 +१२१७.  &  इग

 क्या  श्रम  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  क्या  सरकार  का  विचार  है  कि  धीमा
 कम्पनियों  के  कर्मचारियों  के  झगड़ों  का  निर्णय
 करने  के  लिये  एक  न्यायाधिकरण  बनाया
 जाय  ?
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 The  Minister  of  Lakous  (Shri  दम  ्,

 Giri):  The  All-India  Insurance  Em-
 ployees"  Association  has  pepresented
 {o  Government  that  there  should  be
 a  general  adjudication  in  the  insurance
 industry.  The  matter  is  under  exami-
 nation.

 PERAMBUR  CoaCH  FACTORY
 #1218,  Shri  Dabhi:  Will  the  Minis-

 ter  of  Reilways  be  pleased  to  state:

 (a)  when  the  Integral  Coach-
 building  Factory  at  Perambur  is
 likely  to  start  functioning;

 (b)  the  total  estimated  cost  of  the
 Factory;  and

 (c)  the  number  of  coaches  the
 Factory  is  expected  to  turn  out  every
 year?

 The  Deputy  Minjster  of  Railways  and
 ‘Transport  (Shri  Alagesan):  (a)  In  955

 (b)  Rs.  747  crores.

 (c)  350  B.G.  Bogie  Coaches  when  in
 full  production.

 BRIDGE  OVER  P_  NAR
 #1219,  Shri  Muniswamy:  Will  the

 Minister  of  Transport  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  the
 construction  of  a  bridge  over  the
 river  Pennar  near  Villupuram  in
 Madras  State,  has  been  included  in
 the  National  Highways  Scheme;  and

 (b)  the  policy  regarding  construc-
 tion  of  high-level  bridges  under  the
 National  Highways  Scheme?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a)
 The  question  is  under  consideration.



 73299  Written  Answers

 (b)  The  policy  in  regard  to  cons-
 truction  of  high  levei  bridges  under
 the  National  Highways  Scheme  is  to
 provide  such  bridges  in  cases  where
 the  road  traffic  across  the  river  ig  in-
 terrupted  frequently  and  for  long
 intervals  during  periods  of  monsoon
 and  floods.  Also  bridges  over  the
 more  important  National  Highways,
 classed  as  arterial,  are  given  prece-
 dence  over  bridges  on  the  less  impor-
 tant  National  Highways.

 “«GRow  More  Foop”  ScHEMES  IN  PUNJAB
 °220.  Shri  0,  C.  Sharma:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  what  amounts  of  loans  and
 grants  have  been  given  to  the  Punjab
 State  under  the  “Grow  More  Food”
 Scheme  since  ist  April,  ‘1953;  and

 (b)  how  much  of  the  amount  went
 to  aid  private-owned  projects  such  as
 irrigation  wells  and  tanks  under  the
 “Grow  More  Food”  Campaign?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  Kidwal);  (a)  Rs,  44°58
 lakhs  as  loan  and  Rs.  0°32  lakhs  as
 grant.

 (b)  Rs.  25:00  lakhs  out  of  loans  and
 Rs,  5°00  lakhs  out  of  grant.

 Surat  Port
 91221,  Dr.  Ram  Subhag  Singh:  Will

 the  Minister  of  Transport  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  the
 port  of  Surat  is  in  danger  of  complete
 closure  in  the  next  few  years,  because
 of  silting;

 (b)  if  so,  what  steps  Government
 Propose  to  take  to  de-silt  the  port;
 ana

 (c)  whether  any  other  ports  are
 also  in  danger  of  such  closure?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a)
 Government  have  no  information  as  to
 whether  the  port  is  deteriorating  pro-
 &ressively  on  account  of  siltation.  The
 approach  channel  and  the  port  are,
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 however,  practically  dry  at  low  water
 and  extensive  dredging  may  be  need-
 ed  to  make  the  channel  navigable  at
 all]  stages  of  the  tide.

 (b)  This  minor  port  is  under  the
 administrative  control  of  Bombay
 whose  responsibility  it  is  to  take  steps
 for  improving  it.

 (९)  Government  have  no  full  in-
 formatiqn  on  the  point,  but,  as  far
 as  they  are  aware,  none  of  the  more
 important  minor  ports  is  in  such
 danger.

 New  Ratitway  Lings  mn  HYDERABAD

 #1222,  Shri  Krishnacharya  Joshi:
 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Government  of  Hyderabad  have  made
 a  representation  to  the  Central  Gov-
 ernment  to  open  a  new  railway  line
 from  Ramagundam  to  Nizamabad;
 and

 (b)  if  so,  whether  Government  pro-
 pose  to  accept  the  demand  of  the
 State  Government?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a)
 Yes,  Sir

 (b)  No  decision  has  yet  been  taken.

 MouNICcIPAL  CORPORATION

 #1223,  Shri  Gidwani:  Will  the
 Minister  of  Health  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Govern-
 ment  have  postponed  consideration  ot
 the  question  of  setting  up  a  municipa)
 corporation  for  Delhi;  and

 (b)  if  so,  the  reasons  therefor?

 The  Minister  of  Health  (Rajkumari
 Amrit  Kaur):  (a)  Yes.

 (b)  The  Delhi  State  Government  is
 opposed  to  the  setting  up  of  a  Corpora-
 tion  for  Delhi.  Delhi  is  a  small  urban
 State.  and  the  establishment  of  a
 Corporation  for  Delhi  might  well  re-
 sult  in  having  two  overlapping  au-
 thorities  and  also  an  increased  finan-
 cial  burden  on  the  public.  It  has
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 therefore,  been  decided  that  the  ques-
 tion  of  setting  up  a  Corporation  should
 be  considered  afresh  after  the  Com-
 mission  for  the  Reorganisation  of
 States  has  reported.

 Gosadans

 *1224,  Shri  8,  C.  Samanta:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  the  places  where  Gosadans  are
 located;

 (b)  whether  there  are  sufficient
 grazing  facilities  in  those  places;

 (c)  whether  any  arrangements  have
 been  made  to  utilise  the  remains  of
 the  dead  cattle  in  the  Gosadans;

 (d)  if  so.  what  they  are;  and

 (e)  how  the  Gosadans  are  working?

 The  Minister  of  Food  and  Agricul-
 tore  (Shri  Kidwai):  (a)  A  statement
 is  laid  on  the  table  of  the  House.  [See
 Appendix  IV,  annexure  No.  58.)

 (b)  Yes.

 (c)  Yes.

 (d)  Staff  ig  provided  for  flaying,  cur-
 ing  hides  and  collecting  bones,

 (e)  Satisfactorily.

 प्रकाश  स्तम्भ

 +१२२५.  भी  रघुनाथ  सिंह  :  क्‍या  परि-

 बहन  मंत्री  बताने  की  कृपा  करेंगे  कि  :

 (%)  क्या  पह  सच  है  कि  भारत  के

 पश्चिमी  तर  पर  प्रकाश  स्तम्भों  में  बचाव

 वी  व्यवस्था  करने  के  लिये  उपकरण  लगाने
 की  योजना  बनाई  गई  है  ;

 (ले)  यदि  हां,  तो  इस  की  पूरी  बातें

 क्या  है;  और

 (ग)  यह  कब  पूरी  होगी  ?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a)  to
 (c).  Yes.  A  tentative  scheme  has  been
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 drawn  up  which  envisages  the  station-
 ing  of  life-boats  at  certgin  lighthouses.
 These  boats  will  be  equipped  with
 life  saving  devices  including  communi-
 cation  facilities.  To  start  with,  it  is
 proposed  to  station  two  such  vessels,
 one  at  the  lighthouse  at  Vengurla
 Rocks,  Vengurla,  and  the  other  at
 Oyster  Rocks,  Karwar.  These  boats
 will  be  in  commission  very  shortly.

 INDIAN  TELEPHONE  INDUSTRIES

 #1226,  Shri  V.  P.  Nayar:  Will  the
 Minister  of  Communications  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  the
 management  of  the  Indian  Telephone
 Industries  Limited,  Bangalore  have
 rejected  permission  asked  for  by  the
 employees’  Union  to  collect  the  sub-
 scription  by  the  employees  authorised
 by  the  Union  inside  the  premises  of
 the  factory;  and

 (b)  if  a0,  the  reasons  therefor?  ,

 The  Deputy  Minister  of  Communi-
 cations  (Shri  Raj  Bahadur):  (a)  Yes.

 (b)  All  the  Factory  employees  have
 not  joined  the  Union  and  it  was  felt
 that  collection  of  subscription  in  the
 factory  premises  might  lead  to  dis-
 traction  from  performance  of  their
 duties  and  be  resented  by  the  non-
 members

 INDEMNITY  Forms

 91227,  Shri  Vallatharas:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  Government  propose  to
 effect  a  change  in  the  rules  for  in-
 demnity  forms  required  for  taking
 delivery  of  consignments  of  goods:
 and

 (b)  what  has  necessitated  such  a
 change?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a)
 and  (b).  Certain  proposals  are  under
 the  consideration  of  Government  with
 a  view  to  guarding  against  delivery
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 of  consignments  to  wrong  persons
 when  the  Railway  receipt  is  lost.

 FREIGHT  ON  COMMODITIES
 #1228,  Shri  K.  है  Tripathi:  Will  the

 Minister  of  Transport  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  the
 Steamer  Companies  have  reduced  the
 freight  of  certain  commodities  between
 Calcutta  and  Assam;

 (b)  if  so,  what  are  those  commodi-
 ties;  and

 (c)  the  former  and  the  present
 reduced  rates?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a)
 to  (c).  The  steamer  companies  have
 recently  reduced  the  freight  on  ferti-
 lisers  and  certain  other  commodities.
 Detailed  information  {s  awaited  from
 the  Government  of  West  Bengal.

 ‘CONNECTING  SAMAKHIALI  WITH  KANDLA-
 Degsa  LINE

 91229,  Shri  Jethalal  Joshi:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  a  survey  of  a  new  rail-
 way  line  connecting  Samakhiali  in
 Cutch  on  the  Kandla-Deesa  line  to
 Malia  in  Saurashtra  is  to  be  under-
 taken  shortly;  and

 (b)  at  what  stage  the  proposal  is
 at  present?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a).
 No,  Sir.

 (b).  It  is  too  early  to  say.

 SorL  RESEARCH  AND  CONSERVATION

 #1280,  Shri  पे,  M.  Lingam:  Will  ‘he
 Minister  of  Food  and  Agriculture  be
 pleased  to  state  the  nature  of  work
 carried  on  by  (i)  the  Forest  Research
 Institute,  Dehra  Dun,  (ii)  the  Desert
 Afforestation  Research  Station,  Jodh-
 pur  and  (iii)  the  Indian  Council  of
 Agricultural  Research  in  respect  of
 soil  research  and  conservation?
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 The  Minister  of  Food  and  Agricul-
 ture  (Shri  Kidwai):  Early  in  953  the
 Forest  Research  Institute  was  entrust-
 ed  with  the  responsibility  of  organis-
 ing  and  directing  research  in  soil
 conservation,  arranging  demonstra-
 tion  on  pilot  scale,  carrying  out  re-
 connaissance  surveys  and  disseminat-
 ing  information  collected  by  careful
 documentation  of  current  literature.
 The  Special  Section  established  for
 the  purpose  has  since  come  under  the
 control  of  the  Central  Soil  Conserva-
 tion  Board  set  up  in  December  1953.

 2.  The  Desert  Afforestation  Research
 Station,  Jodhpur,  was  set  up  for  study-
 ing  the  factors  responsible  for  the  ex-
 tension  of  Rajputana  desert,  devising
 methodg  of  desert  control.  and  demons-
 trating  them.  In  addition  to  studying
 silviculture  of  indigenous  and  exotic
 desert  species,  the  Station  is  main-
 taining  experimental  nurseries,  produc-
 ing  a  large  number  of  seedlings  for
 distribution,  maintaining  a  large  seed
 store  and  taking  steps  for  the  affore-
 station  of  selected  areas  including  a  five
 miles  wide  belt  on  the  Western  border
 of  Rajasthan,  This  station  has  also
 been  placed  under  the  control  of  the
 Central  Soil  Conservation  Board.

 3.  The  Indian  Council  of  Agricul-
 tural  Research  finances  schemes  in  the
 States  and  Central  Research  Institutes
 in  respect  of  soil  research  and  conser-
 vation  particularly  as  regards  conser-
 vation  and  improvement  of  soil  ferti-
 lity,  fundamental  studies  on  nature  of
 soils,  conservation  of  moisture,  and
 reclamation  of  water-logged  and  saline
 areas.

 EXPERIMENTAL  STATIONS  FOR  TURMERIC  AND Or  Sggps
 *23i,  Shri  Raghuramaiah:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  Government  have  decid.
 ed  to  establish  experimental  stations
 for  turmeric  at  Duggirala  in  Guntur
 District  and  for  oil  seeds  in  Ananta-
 pur;  and

 (b)  if  so,  when  the  work  is  likely  to
 commence?
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 The  Minister  of  Food  and  Agricul-
 ture  (Shri  Kidwai):  (a)  The  Indian
 Council  of  Agricultural  Research  have
 sanctioned  a  research  scheme  for  the
 improvement  of  turmeric  in  Guntur
 District  of  Andra  State.  Its  exact
 location  has  not  yet  been  intimated
 by  the  Andhra  Government.

 The  proposal  to  establish  an  Oilseed
 Research  Station  at  Anantapur  is  still
 under  consideration,

 (b)  The  work  on  the  turmeric  Re-
 search  Station  will  commence  during
 ‘1954-55.

 APPOINTMENTS  IN  P,  AND  T.  DEPARTMENT

 #1232,  Shri  प्र,  N.  Mukerjee:  Will  the
 Minister  of  Communications  be  pleased
 to  state:

 (a)  whether  it  is  a  fact  that  applica-
 tions  for  employment  in  the  Posts  and
 Telegraphs  Department  trom  Bengalees,
 Mios,  Manipuris  and  all  other  non-
 Assamese  linguistic  groups  are  van-
 sidered  only  against  vacancies  in  the
 Cachar  Division;  and  थि

 (0)  whether  Government  are  aware
 that  this  would  mean  denial  of  employ-

 :ent  to  important  linguistic  groups  auc
 tribal  communities  in  different  parte  of
 Assam?

 The  Deputy  Minister  of  Communi-
 cations  (Shri  Raj  Bahadur):  (a)  No.
 Domicile  is  not  a  condition  of  recruit-
 ment  under  Central  Government.  In
 P,  &  T.  Department  knowledge  of  the
 local  regional  language  or  Hindi  or
 Sanskrit  is,  however,  necessary  for
 recruitment  to  subordinate  services.

 (b)  Does  not  arise.

 T.B.  Hospitazs

 #1233,  Shri  Morarka:  Will  the  Minis-
 ter  of  Health  be  pleased  to  state  the
 amount  of  grant  given  to  T.B.  institu-
 tions  during  the  current  financial  year?

 The  Minister  of  Health  (Rajkumari
 Amrit  Kaur):  Grants  amounting  to  Rs.
 12,42,197,  have  been  sanctioned  to
 various  T.B.  Institutions  in  India  dur-
 ing  the  current  financial  year.
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 RESERVED  PERCENTAGE  IN  P.  AND  T,  DEPART

 MENT

 *1234,  Shri  B.  N.  Kureel:  Will  the
 Minister  of  Communications  be  please

 to  state:

 (a)  whether  the  reserved  percentage
 for  certain  communities  in  Services  in
 the  P,  and  T.  Department  has  been
 filled;  and’

 (b)  if  not,  the  percentage  in  ih.
 various  circles?

 The  Deputy  Minister  of  Communica-
 tions  (Shri  Raj  Bahadur):  (a)  No.

 (b)  A  statment  showing  the  recruit-
 ment  position  during  the  year  952  is
 placed  on  the  Table  of  the  House.  [See
 Appendix  IV,  annexure  No,  59.]  Figures
 for  953  are  being  compiled  and  will
 be  laid  on  the  Table  of  the  House
 when  completed.

 UNLICENSED  PORTERS  ON  RAILWAYS

 #1235,  Shri  P.  N.  Rajabhoj:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  Government  are  aware
 that  at  several  important  Railway  Sta-
 tions  porters  are  not  licensed;

 (b)  whether  Government  are  aware
 that  licensed  porters  have  been  agitat-
 ing  against  this  practice;  and

 (c)  whether  Government  propose  to
 take  any  steps  in  this  matter?

 The  Deputy  Minister  of  Railways  and
 Transport  (Shri  Alagesan):  (a)  Forters
 are  licensed  at  all  stations.  At  a  few
 stations,  however,  outsiders,  such  as
 juveniles  and  unemployed  persons,  oc-
 casionally  gain  unauthorized  entry  to
 station  platform  in  order  to  carry
 passengers’  luggage,  and  they  are
 evicted  on  being  detected.

 (b)  Some  representations  have  been
 received  from  licensed  porters  against
 unauthorized  persons  carrying  the
 luggage  of  passengers.

 (c)  Steps  are  already  being  taken
 by  railways  to  eliminate  unauthorized
 porterage  of  luggage.
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 Ecos

 *1236.  Shri  Ganpati  Ram:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  eggs  are  exported  to  or
 imported  from  any  country;  and

 (b)  if  so,  to  or  from  which  countries
 and  how  much?

 The  Minister  of  Food  and  Agriculture
 (Shri  Kidwai):  (a)  and  (b).  A  state-

 ment  is  laid  on  the  Table  of  the  House.
 [See  Appendix  IV,  annexure  No.  80.]

 CONSTRUCTION  OF  VILLAGE  APPROACH  ROADS
 #1237,  Shri  M.  0,  Joshi:  (a)  Will

 the  Minister  of  Transport  be  pleased  to
 state  whether  Government  have
 offered  grants  to  the  States  for  cons-
 truction  of  village  approach  roads
 under  the  Five  Year  Plan?

 (d)  If  so,  what  amount
 much  for  Bombay?

 (c)  Have  the  Bombay  Government
 utilized  the  entire  amount  offered  and
 if  not,  why  not?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a)  and
 (b).  Grants  aggregating  Rs.  56  lakhs
 have  been  offered  to  State  Govern-
 ments  from  the  Central  Road  Fund
 (ordinary)Reserve  for  the  construction
 of  village  approach  roads  under  the
 Village  Road  Development  Co-opera-
 tive  Scheme.  The  grant  offered  to
 Bombay  is  Rs.  3  lakhs.

 (c)  Specific  proposals  for  utilising
 the  grant  have  not  so  far  been  received
 from  the  Bombay  Government  and  no
 portion  of  the  grant  has  as  yet  been
 drawn  by  them.

 and  how

 Overseas  COMMUNICATIONS  SERVICE

 #1238,  Shri  T.  8,  Vittal  Rao:  Will  the
 Minister  of  Communications  be  pleated
 to  state:

 (a)  who  are  the  owners  of  the  cables
 operated  by  the  Overseas  Communica-
 tions  Services;

 (b)  how  much  rent,  if  any,  is  paid
 annually  and  to  whom;  and

 (०)  what  is  the  general  proportion  of
 messages  sent  outside  India  (i)  through
 cables  and  (li)  on  wireless  circuits?
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 The  Deputy  Minister  of  Communica-
 tions  (Suri  Raj  Bahadur):  (a)  Cable
 and  Wireless  Limited  a  company  of  the
 United  Kingdom  Government.

 (b)  No  rent  is  paid.  The  entire
 Commonwealth  §  Telecommunications
 system,  comprising  the  submarine
 cables  and  radio  stations  used  for  the
 working  of  the  external  telegraph.
 telephone  and  radiophoto  services  of
 the  Commonwealth  countries  who  are
 partners  to  the  Commonwealth  Tele-
 communications  Scheme,  is  treated  as
 a  common-user  system  the  expanses  of
 which  are  pooled  and  shared  hetween
 the  member  Governments  in  propor-
 tion  to  the  net  revenues  derived  bv
 them  from  the  above  services

 (c)  The  proportion  of  messages  sent
 by  Cables  and  on  Wireless  ig  roughiv

 21:79,

 ConTRIBUTORY  HEALTH  SERVICE  SCHEME
 #1239,  Shri  Kandasamy:  (a)  Will  the

 Minister  of  Health  be  pleased  to  state
 whether  physicians  practising  other
 systems  than  allopathic  will  also  be  ap-
 pointed  under  the  Contributory  Health
 Service  Scheme?

 (b)  Is  the  Scheme  voluntary  or  rom-
 pulsory?

 The  Minister  of  Health  (Rajkumari
 Amrit  Kaur):  (a)  The  answer  is  in
 the  negative.

 (b)  The  Scheme  is  compulsory,

 CoaL  WAGONs

 Shri  Jhulan  Sinha;
 #1240,  4  Shri  Anirudha  Sinha:

 Th.  Jugal  Kishore  Sinha:

 Will  the  Minister  of  Railways  he
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  some
 coal  wagons  intended  for  Muktapur
 Jute  Mills  were  recently  utilised  by  the
 Railways;  and

 (b)  if  so,  the  reasons  therefor?

 The  Deputy  Minister  of  Railways  and
 Transport  (Shri  Alagesan):  (a)  and
 (b).  In  the  beginning  of  February,  ‘1954,
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 0  broad  gauge  wagons  of  coal  consign-
 ed  to  Muktapur  Jute  Mills  were  utilis-
 ed  by  the  North  Eastern  Railway  in-
 stead  for  the  urgent  replenishment  of
 the  railway  coal  stocks.  The  railway
 coal  stocks  touched  a  low  level  due  to
 a  setback  inter  alia  in  the  movement
 of  railway  coal  to  the  North  Eastern
 Railway.  This  setback  was  due  to  the
 vagaries  of  the  river  Ganga  adversely
 affecting  the  movement  of  _  traffic
 across  it  at  Mokameh  and  Bhagalpur
 Ghats  and  the  restrictions  necessitat-

 ‘ed  by  the  abnormal  rush  of  traffic  in
 connection  with  the  Kumbh  Mela.

 R&TRENCHMENT  OF  Mica  WORKERS

 91241,  Shri  Keshavaiengar:  (a)  Will
 the  Minister  of  Labour  be  pleased  to
 state  whether  Government  are  aware
 that  about  3,000  mica  labourers  have
 been  discharged  in  mica  mines  in
 Madhya  Pradesh?

 (b)  Have  Government  received  any
 representations  for  granting  relief  to
 the  retrenched  workers?

 (c)  If  so,  what  steps  Government
 propose  to  take  in  the  matter?

 The  Minister  of  Labour  (Shri  V.  V.
 Giri):  (a)  and  (b).  No.

 (c)  Does  not  arise.

 कपड़े  की  मिलें

 +१२४२.  सेठ  गोविन्द  दास:  क्‍या

 श्रम  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  १९५३  में  कपड़े  की  कितनी  मिलें

 बन्द  हुई  ;

 (a)  इन  के  बन्द  होने  के  फलस्वरुप
 *  कितने  मजदूर  बेकार  हुए  ;  और

 (ग)  इस  काल  में  पारियां  (शि फूटें)
 कम  होने  के  कारण  कितने  मज़दूर  काम  पर  से

 हटाए  गये  ?

 The  Minister  of  Labour  (Shri  दल  V.
 Girl);  (a)  to  (c).  The  information  is
 being  collected  and  will  be  placed  जा
 the  Table  of  the  House  in  due  course
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 WIRELESS  OPERATORS  ON  RAILWAYS

 #1243,  Shri  Muniswamy:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  the  licences  issued  to
 the  Railways  by  the  Pests  and  Tele-
 graphs  Department  lay  down  the  con-
 dition  that  the  wireless/traffic  system
 on  the  Railways  should  be  operated
 only  by  holders  of  P.  and  T.  Second
 class  competency  or  an  equivalent
 certificate;

 (b)  if  the  answer  to  part  (a)  above
 be  in  the  affirmative,  whether  the
 existing  personnel  are  in  possession
 of  such  certificates;

 (c)  if,  however,  the  answer  to  part
 (b)  above  be  in  the  negative,  whe-
 ther  any  exemption  has  been  obtained
 from  the  P.  &  T.  Department;  and

 (d)  if  so,  whether  this  is  in  con-
 formity  with  the  International  Tele-
 communication  Convention?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a)
 No.

 (b)  Does  not  arise.

 (c)  and  (a).  P.  &  T.  Department
 considered  it  unnecessary  for  railway
 wireless  operators  to  pass  the  quali-
 fying  examination  but  prescribed  a
 standard  of  efficiency  which  conforms
 generally  with  the  Post  &  Telegraphs
 Second  Class  examination  and  is  in
 conformity  with  the  International  Tele-
 communication  Convention.

 ‘
 MINOR  IRRIGATION  PROJECTS  IN  PUNJAB

 #1244  Shti  D.  C.  Sharma:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state

 (a)  whether  the  Punjab  Govern-
 ment  have  submitted.  a  list  of  minor
 irrigation  projects  in  the  Punjab
 State  for  the  year  1958-54;  and

 (b)  what  is  the  amount  that  has
 been  granted  for  the  execution  of  new
 projects  and  the  development  of  the
 existing  ones  by  the  Central  Govern-
 ment?



 I3II  Written  Answers

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  Kidwai):  (a)  Yes,  Sir.

 (0)  60°49"lakhs  for  existing  schemas
 and  Rs.  32.3]  lakhs  for  new  projects.

 MATERNITY  AND  CHILD  WELFARE  SCHEME
 Shri  Dabhi:
 Dr,  Rama  Rao:
 Shri  8.  N.  Das:
 Dr.  Ram  Subhag  Singh:

 Shri  Sanganna;
 Shri  C.  Samanta:
 Shri  Hem  Raj:

 Will  the  Minister  of  Health  be  pleased
 40  state  whether  it  is  a  fact  that  Gov-
 ernment  have  finalised  a  scheme  for
 maternity  and  child  welfare  in  rural
 areas  throughout  the  country?

 The  Minister  of  Health  (Rajkumari
 Amrit  Maur):  The  Central  Govern-
 ment’s  Scheme,  which  envisages  par-
 ticipation  of  State  Governments  there-
 in,  has  been  circulated  to  state  Gov-
 ernments  for  their  concurrence.  A
 copy  of  the  scheme  is  laid  on  the
 table  of  the  House.  [See  Appendix
 IV,  annexure  No.  6I.]

 TENDERS  FOR  SUGAR
 1246,  Shri  Gidwani:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  the  attention  of  Gov-
 ernment  has  been  drawn  to  news  item
 that  there  was  a  heavy  rush  of
 merchants  in  the  Office  of  the  Region-
 al  Director  (Food)  in  Bombay  on  the
 27th  January,  954  to  file  tenders  for
 purchasing  sugar  and  that  conse-
 quently  it  was  not  possible  to  supply
 tender  forms;

 #1245,

 (b)  whether  it  is  a  fact  that  the
 previous  system  of  accepting  tenders
 was  on  the  “first  come,  first  served”
 principle;  and

 (c)  whether  it  is  a  fact  that  on  the
 28th  January  1954,  it  was  announced
 that  the  acceptance  of  tenders  would
 be  decided  by  lottery  and  not  by  the
 former  system?

 The  Minister  of  Food  and  Agriculture
 (Shri  Kidwail):  (a)  to  (c).  A  state.
 ment  giving  the  required  information
 is  laid  on  the  Table  of  the  House.
 [See  Appendix  IV,  annexure  No.  62.]
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 INDIAN  TELEPHONE  INDUSTRIES

 *1247,  Shri  V.  P.  Nayar:  Will  the
 Minister  of  Communications  be
 pleased  to  state  whether  the  condi-
 tions  of  service  in  the  Indian  Tele-
 phone  Industries  are  the  same  as  the
 rules  of  Government  Service?

 The  Deputy  Minister  of  Communi-
 cations  (Shri  Raj  Bahadur):  No.  As
 the  Indian  Telephone  Industries  is  a
 limited  company  the  conditions  of
 service  of  its  employees  are  governed
 by  the  Standing  Orders  of  the  Com-
 pany.

 PostaL  Lire  INsuRANCE  OFFICE,  CALCUTTA

 "1248,  Shri  H.  N.  Mukerjee:  Will
 the  Minister  of  Communications  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Postal  Life  Insurance  Office  at  pre-
 sent  functioning  in  Calcutta  is  to  be
 decentralised;  and

 (b)  whether  the  attention  of  Gov-
 ernment  has  been  drawn  to  the  repre-
 sentation  of  the  employees  of  the
 said  office  in  regard  to  the  conse-
 quences  of  such  decentralisation?

 The  Deputy  Minister  of  Communi-
 cations  (Shri  Raj  Bahadur):  (a)  A
 proposal  to  decentralise  certain  items
 of  work  which  are  at  present  being
 performed  in  the  office  of  the  Director,
 Postal  Life  Insurance,  Calcutta,  is
 under  consideration.

 (b)  Yes.

 DICHROMATE  INDUSTRY
 "1249,  Shri  K.  P.  Tripathi:  (a)  Will

 the  Minister  of  Labour  be  pleased  to
 state  whether  a  survey  was  carried
 out  in  the  Dichromate  Industry  with
 a  view  to  finding  out  the  incidence
 of  occupational  diseases?

 (b)  If  so,  what  was  the  incidence
 of  affection  in  case  of  (i)  skin,  (il)
 nasal  cartilage  perforation  and  (iii)
 nasal  mucus  ulceration?

 The  Minister  of  Labour  (Shri  दत  ए
 Girl):  (a)  Yes.
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 (b)  Skin  affections  were  found  in
 32  workers  (20:9%),.:  nasal  car-
 tilage  perforations  in  32  workers
 (209%)  and  nasal  mucosal  ulceration
 in  30  workers  (20:6%).

 GRANT  TO  CHRISTIAN  MEDICAL  COLLEGE,
 LUDHIANA

 #1250,  Shri  D.  0.  Sharma:  Will  the
 Minister  of  Health  be  pleased  to
 refer  to  the  reply  given  to  Unstarred
 Question  No.  27  askeq  on  the  17th
 November,  953  regarding  grants  to
 Medical  Institutions  and  state  how
 Government  propose  to  satisfy  them-
 selves  that  the  grant  given  to  the
 Christian  Medical  College,  Ludhiana,
 has  been  properly  utilised?

 The  Minister  of  Health  (Rajkumari
 Amrit  Kaur);  The  Institution  is  re-
 quired  to  submit  the  audited  accounts
 relating  to  the  upgrading  of  the  Col-
 lege  together  with  a  certificate  that
 the  amount  has  been  spent  on  the  ob-
 ject  for  which  the  grant  has  been
 sanctioned  to  the  Central  Govern-
 ment  through  the  Civil  Surgeon,
 Ludhiana.

 EXCHANGE  OF  RAILWAY  STORES  WITH
 PAKISTAN

 *1251,  Shri  Gidwani:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  iy  agreement  has
 been  arrived  at  between  India  and
 Pakistan  Governments  regarding  the
 exchange  of  Railway  stores;

 (b)  if  so,  what  is  the  nature  of
 agreement;  and

 (e)  whether  the  agreement  has  been
 implemented?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a)
 Yes;  an  agreement  was  reached  in
 November  last  for  exchange  of  cer-
 tain  {tems  of  rolling  stock  held  up  in
 both  countries,

 (b)  In  respect  of  certain  items  of
 Rolling  Stock,  division  of  which  has
 already  been’  ratified  by  the  two  Gov-
 ernments  but  dre  held  up  in  the  other
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 country,  an  understanding  regarding
 their  movement  from  either  side  on
 8  programme  basis  was  reached;  the
 movement  of  other  items  will  be  taken
 up  later  on

 (c)  Instructions  were  issued  on
 30-1-54,  but  their  implementation  is
 awaited.

 REPLACEMENT  OF  LEVEL-CROSSINGS

 "1252,  Shri  Muniswamy:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  the  policy  of  Government  in
 connection  with  the  construction  of
 over  or  under-bridges  in  replacement
 of  level-crossings:

 (b)  whether  it  is  a  fact  that  a
 memorandum  was  submitted  to  the
 Deputy  Minister  of  Railways  on  the
 28th  June,  953  at  Salem  by  the
 President,  Suramangalam  Panchayat, Salem  junction,  regarding  the  re-
 placement  of  the  level-crossing  at
 the  station  by  an  overbridge;  and

 (c)  if  so,  what  action  has  been
 taken?

 The  Deputy  Minister  of  Railways and  Transport  (Shri  Alagesan):  (a)
 Construction  of  over  o¢  under-bridges in  replacement  of  level  crossings  is
 undertaken  if  the  State  Governments concerned  agree  to  bear  their  share of  the  cost  in  accordance  with  the
 extant  rules  as  laid  down  in  the  para- graphs  l7—22  of  the  Indian  Gov. ernment  Railways  General  Code,  a
 copy  of  which  is  available  in  the
 library  of  the  House,

 (b)  Yes,  Str.

 (c)  As  the  level  crossing  at  Salem Junction  has  not  been  included  in
 the  list  of  leve}  crossings  which  the
 Madras  Government  recommended  for
 replacement  by  overbridges,  the  Pre-
 sident,  Suramangalam  Panchayat, Salem  Junction,  has  been  advised  to address  the  State  Government  dutho-
 rities  for  its  inclusion  in  the  lst.
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 INDIAN  TELEPHONE  INDUSTRIES
 91253,  Shri  च्  P.  Nayar:  Will  the

 Minister  of  Communications  be  pleas-
 ed  to  state:

 (a)  whether  it  is  a  fact  that  the
 shop-load  in  the  rack-wiring  depart-
 ment  of  the  Indian  Telephone  Indus-
 tries  Limited,  Bangalore,  has  been
 low  for  some  time;

 (b)  if  so,  from  which  date;  and

 (c)  the  reasons  therefor?

 The  Deputy  Minister  of  Communi-
 cations  (Shri  Raj  Bahadur):  (a)  to
 (c).  Due  to  delay  in  the  receipt  of
 piece-parts  from  abroad,  shop-load  in
 the  Rack  Wiring  Department  of  the
 ‘Indian  Telephone  Industries  was  low
 during  the  period  August  to  October
 ‘1953.  The  Department  is  now  having
 full  work.

 Bewoor-MuKgRJEE  TIME  TEST
 232.  Sari  Ramananda  Das:  Will  the

 Minister  of  Communications  be  pleas-
 ed  to  state:

 (a)  whether  it  is  a  fact  that  the
 time  allotted  for  the  exchange  of
 mails  in  Bewoor-Mukerjee  Time  Test
 is  not  being  allowed  to  R,  M.  S.  Sec-
 tions  at  intermediate  stations;  and

 (b)  if  so,  the  steps  that  Government
 propose  to  take  in  the  matter?

 The  Deputy  Minister  of  Communi-
 cations  (Shri  Raj  Bahadur):  (a)  Yes.
 At  a  few  stations  where  number  of
 bags  exchanged  is  heavy,  difficulties
 are  sometimes  experienced  in  com-
 pleting  the  exchange  of  mails  within
 the  scheduled  halt.

 (b)  Efforts  are  already  made  to  in-
 crease  the  halt  of  the  trains  to  the
 maximum  extent  possible  and  to
 minimise  the  number  of  bags  ex-
 changed.

 VALENKAR  FORMULA
 233.  Shri  Ramananda  Das:  Will  the

 Minister  of  Communications  be  pleas-
 ed  to  state  whether  there  is  any  pro-
 posal  to  revise  the  Valenkar  Formula
 adopted  for  the  determination  of  staff
 for  the  offices  of  Superintendent
 RMS?
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 The  Deputy  Minister  of  Communi-
 cations  (Shri  Raj  Bahadur):  The  ques-
 tion  whether  the  Formula  requires
 any  change  is  already  under  consi-
 deration.

 R.M.S.  Mart  VANS

 234,  Shri  Ramananda  Das:  Will  the
 Minister  of  Communications  be  pleas-
 ed  to  state:

 (a)  the  number  of  mail  vans  that
 are  necessary  for  the  smooth  running
 of  the  R.  M.  S.  Work  in  the  country
 and  how  many  serviceable  mail  vans
 afe  at  present  available  for  such
 work;  and

 (b)  if  there  is  any  shortage  how  and
 when  Government  propose  to  make
 it  up?

 The  Deputy  Minister  of  Communi-
 cations  (Shri  Raj  Bahadur):  (a)  844
 mail  vans  of  differemt  classes  includ-
 ing  244  for  reserves  are  required
 against  which  734  are  available.

 (b)  By  constructing  new  vans  as
 early  as  possible.

 QUARTERS  FOR  R.M.S.  STAFF
 235.  Shri  Ramananda  Das:  Will  the

 Minister  of  Communications  be  pleas-
 ed  to  state:

 (a)  whether  it  is  a  fact  that  Gov-
 ernment  are  considering  a_  proposal
 for  construction  of  residential  quar-
 ters  for  R.  M.  S.  officials  at  Kharag-
 pur,  Tata  Nagar  and  Asansol;

 (b)  if  so,  at  what  stage  is  the  pro-
 posal;  and

 (c)  when  the  construction  is  ex-
 pected  to  be  taken  up  and  completed?

 The  Deputy  Minister  of  Communi-
 cations  (Shri  Raj  Bahadur):  (a)  and
 (b).  The  proposal  for  the  construc-
 tion  of  quarters  for  the  R.MS.  staff
 at  Kharagpur,  Tatanagar  and  Asansol
 has  been  under  correspondence  with
 the  Railway.  The  Railway  Adminis-
 tration  concerned  was  requested  to
 construct  the  requisite  number  of
 quarters  at  the  above  _  stations

 on  rental  basis.  The  Railway  autho-
 rities  have  not  been  able  to  provide
 funds  for  the  work  so  far  due  to  their
 own  commitments  for  providing  quar-
 ters  for  the  Railway  staff.
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 (e)  It  will  be  difficult  to  say  when
 these  quarters  will  be  constructed  and
 completed  as  it  all  depends  upon  the
 Railway  administration.  Efforts  will

 be  made  to  get  the  quarters  construc-
 ted  by  them  as  early  as  possible.

 CLERKS  IN  THE  RAILWAY  ACCOUNTS  DEPART-
 MENTS

 236.  Shri  Karnl  Singhfi:  Will  the
 Minister  of  Railways  be  leased  ww
 state:

 (a)  whether  it  is  a  fact  that  the
 percentage  of  26  prescribed  by  Joint
 Advisory  Committee  for  the  propor-
 tion  of  clerks  class  I  of  the  Accounts
 Department,  was  applied  in  the  case

 of  the  ex-State  Railways  from  ist
 April,  950  whereas,  in  the  case  of
 other  Railways  it  was  made  applicable
 from  28th  September,  1950;  and

 (b)  if  so,  whether  this  discrimi-
 nation  has  affected  adversely  the  em-
 ployees  of  the  ex-State  Railways?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a)
 Yes;

 (b)  No,  except  a  few  clerks  of  the
 Accounts  Department  of  the  ex-Bika-
 ner  State  Railway,  who  were  allow-
 ed  the  option  to  retain  their  existing
 higher  scales  as  a  personal  conces-
 sion.

 STAFF  OF  EX-BIKANER  STATE  RAILWAY

 237.  Shri  Karni  Singhji:  Will  the
 Minister  of  Railways  be  pleased  to
 stata:

 (a)  whether  it  is  a  fact  that  some
 of  the  incumbents  of  ministerial  posts
 in  the  |Accounts  Department  of  the
 former  Bikaner  State  Railway  and
 confirmed  therein,  have  not  been
 equated  to  corresponding  grades  of
 the  All  India  Railways;  and

 (b)  if  so,  the  steps  taken  to  redress
 the  grievances  of  those  so  affected?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a)
 On  the  recommendation  of  the  Central
 Railway  Service  Commission,  out  of
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 6l  clerks  in  the  Rs.  80—160  grade  on
 the  ex-Bikaner  State  Railway,  26
 were  equated  to  Clerks  Class  I,  whose
 grade  was  subsequently  fixed  as
 Rs.  80—220  and  the  remaining  to
 Clerks  Class  II  on  scale  Rs.  55—-30.
 Consequently  35  clerks  on  Rs.  80—60
 on  the  Bikaner  State  Railway  have
 been  absorbed  against  the  prescribed
 scale  Rs.  55—30,  but  they  had  the
 option  to  retain  their  existing  scale  as
 a  personal  concession,  if  they  so  want-
 ed.

 (b)  The  clerks  were  allowed  the
 option  of  retaining  their  existing  higher
 scale  of  Rs.  80—l60  as  personal.
 CANAL  BETWEEN  CALCUTTA  AND  DIAMO  ND

 HARBOUR

 238,  Sari  N.  B.  Chowdhary:  Will  the
 Minister  of  Transport  be  pleased  to
 state:

 (a)  whether  tne  proposal  to  const-
 ruct  a  separate  canal  between  Calcut-
 ta  and  Diamond  Harbour  has  _  been
 given  up;

 (b)  if  so,  the  reasons  therefor;  and

 (c)  what  is  the  nature  of  the  alter-
 nate  plan  proposed?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a)
 to  (c).  The  proposal  has  been  defer-
 red  pending  the  results  of  the  experi-
 ments  on  river  models  which  are  in
 progress  at  the  Central  Water  and

 Power  Research  Station,  Poona  to  de-
 termine  whether  the  stretch  of  the
 river  from  Diamond  Harbour  to  Cal-
 cutta  could  not  be  improved  by  river
 training  works.  The  experiments  sc
 far  carried  out  indicate  that  it  is
 possible  to  train  the  river.

 Rattway  SCHOOLS
 239.  Shri  N.  B.  Chowdhury:  Will

 the  Minister  of  Railways  be  pleased
 to  lay  on  the  Table  of  the  House  a
 statement  showing  the  names  of  all
 the  Railway  High,  Middle  and  Pri-
 mary  Schools?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  A
 statement  is  attached  herewith  [See
 Appendix  IV,  annexure  No.  63.J
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 tat  में  सफाई  सप्ताह

 २४०.  श्री  एस०  एन०  दास  :  क्या

 रेलवे  मंत्री  यह  बताने  की  कृपा  करेंगे  कि:

 (क)  कया  पिछले  साल  दिसम्बर  में

 पूर्वोत्तर  रेलवे  में  “सफाई  सप्ताह”  मनाया

 गया  था  ;  और

 (ख)  यदि  हां,  तो  इस  सप्ताह  के

 कार्यक्रम  की  मुख्य  मुख्य  बातें  क्‍या  थीं  ?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a)
 Yes

 (b)  Special  instructions  were  is-
 sued  to  all  Station  Masters  to  take
 special  steps  to  keep  the  station  pre-

 mises  and  surroundings  clean  ‘and
 tidy.

 Adequate  publicity  arrangements
 were  also  made  in_  this  con-
 text.  Posters  in  Hindi  were
 displayed  in  Goods,  Parcels,  Book-
 ing,  Enquiry  Offices,  and  in  the
 District  and  Regional  Offices,  stres-
 sing  the  importance  of  observing  the
 “Cleanliness  Week”

 Under  the  direction  of  officers  and
 supervisory  staff,  a  planned  drive  was
 carried  out  in  maintaining  a  high
 standard  of  cleanliness  in  Waiting
 Rooms,  Passenger  Halls,  Refreshment
 Rooms,  Bath  Rooms,  Latrines  etc.
 Passenger  coaches  and  platforms  also
 received  special  attention  during  the
 drive.

 All  station  records  and  other  arti-
 cles  of  daily  use  were  kept  neatly  ar-
 ranged.  The  luggage,  parcels  and
 goods  were  also  properly  stacked  in
 respective  godowns,

 Station  approach  roads,  foot  over-
 bridges,  station  yards  and  gardens,
 were  kept  neat  and  tidy.  The  staff
 were  required  to  come  on  duty  in
 clean  uniform.

 Surroundings  of  staff  quarters  were
 kept  clean  and  care  was  taken  to
 ensure  that  they  were  free  from  jungie
 growth.
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 THEFTS  ON  WESTERN  RAILWAY

 241.  Shri  Dabhi:  Will  the  Minister
 of  Railways  be  pleased  to  state:

 (a)  the  number  of  thefts  which  took
 place  on  the  Western  Railway  during
 the  year  ending  3ist  December,  1953;

 (b)  the  total  value  of  the  properties
 lost;  and

 (cy  in  how  many  cases  were  the  cul-
 prits  traced  and  apprehended?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a)
 1,312.

 (b)  Rs.  2,86,490/-.

 (c)  414,

 (CASE  AGAINST  RAILWAY  EMPLOYEES

 242.  Shri  Daghi:  Will  the  Minister
 of  Railways  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  during
 November,  ‘1953,  the  Special  Police
 Establishment  had  apprehendeq  7
 employees  of  the  Central  and  the
 Western  Railways;

 (b)  if  the  answer  to  part  (a)  above
 be  in  the  affirmative,  for  which
 offence  or  offences  they  were  ap-
 prehended:

 (c)  the  designations  of  the  persons
 apprehended;

 (d)  whether  these  persons  have  been
 charge-sheeted;  and

 (e)  how  far  the  case  against  them
 hag  progressed?

 The  Deputy  Minister  of  Railways
 and  Transport  (Shri  Alagesan):  (a)
 Yes

 (b)  Two  employees  on  charges  of
 acceptance  of  illegal  gratification  from
 the  public  and  fifteen  employees  on
 suspicion  of  being  involved  in  ¢
 racket  of  illegal  resale  of  used  Rail-
 way  tickets.

 (९)  5  Ticket  Collectors,  !  Travel.
 ling  Ticket  Examiner  and  l  Coaching Clerk.
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 (d)  No.

 (९)  Preliminary  enquiries  and  in-
 vestigation  are  still  in  progress.

 METEOROLOGICAL  SERVICES
 243,  Shri  8,  C.  Samanta:  Will  the.

 Minister  of  Communications  be  pleas-
 ed  to  state:

 (a)  how  far  the  meteorological  ser-
 vices  rendered  to  Aviation,  Armed
 Forces  and  to  shipping  have  improved
 in  the  year  ‘1953;

 (0)  how  many  new  instruments
 have  been  added  to  the  Service:

 (०)  how  many  new  stations  have
 been  opened  for  speedy  and  efficient
 services;  and

 (d)  the  number  of  newly  trained
 personne!  added  during  the  period?

 The  Deputy  Minister  of  Communi-
 cations  (Shri  Raj  Bahadur):  (a)  and
 (c).  A  Forecasting  Office  at  Gauhati,
 2  Current  Weather  Observatories  at
 Mangalore  and  Sriganganagar,  a  Pilot
 Balloon  Observatory  at  Jaipur,  a  sur-
 face  observatory  at  Surendranagar
 (Saurashtra),  one  Radar  Wind  finding
 station  each  at  Nagpur  and  Bam-
 rauli  and  one  Radifosonde  _  sta-
 tion  at  Shillong  were  established
 during  1953.  Besides  the  above,  22
 merchant  vessels  were  recruited  in  the
 fleet  of  Indian  Selected  Ships  for  re-
 porting  weather  observations  during
 their  voyages.  Preparation  of  an  ad-
 ditional  weather  chart  based  on  02-30
 hours  L.S.T.  observations  was  intro-
 duced  at  main  Meteorological  Offices
 specially  to  help  the  air  services  ope-
 rating  in  the  early  hours  of  the  morn-
 ing.  Maintenance  of  a  watch  on  the
 meteorological  conditions  over  three
 international  air  routes  from  Calcutta
 to  the  far  east  and  the  Calcutta-
 Karachi  route,  for  each  individual
 flight,  was  commenced  by  the  Meteo-
 rological  Office  at  Dum  Dum.

 (0)  6  Radio-theodolites,  one  deep-
 freeze  cooling  unit  and  an  equipment
 for  simultaneous  distribution  of  me-
 teorological  data  by  teleprinter  chan-
 nels  to  the  Main  Meteorological
 Offices.

 (d)  84
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 THEFT  AT  VILLUPURAM
 Fe  Shri  Maniswamy:  Will  fhe

 Minister  of  Reilways  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  there
 was  8  large  number  of  thefts  of
 sugar-cane,  firewood  and  railway  pro-
 perty  at  Villuptiram  on  the  Southern
 Railway;

 (b)  the  number  of  such  thefts  re
 ported;

 (c)  the  number  detected  by  the
 Police  and  the  Watch  and  Ward,

 (d)  the  estimated  loss  to  the  public
 and  the  Railways  on  this  account  in  the
 year  1953;  and

 (९)  the  steps  that  Government  pro-
 pose  to  take  to  minimise  this  in
 future?

 The  Deputy  Minister  of  Rallways
 and  Transport  (Shri  Alagesan):  (a)
 and  (b).  The  number  of  thefts  re-
 ported  during  the  year  953  was—

 l  in  the  case  of  sugar-cane,
 38  in  the  case  of  firewood,  and
 68  and  a  few  other  cases  of  a

 petty  nature  in  the  case  of
 railway  properties.

 (c)  8  cases  were  detected  by  the
 Police,  and  4  by  the  Watch  and  Ward.

 (d)  The  estimated  loss  to  the  pub-
 lic  is  not  known.  The  approximate
 loss  to  the  Railway  was  Rs,  304/-
 made  up  of  Rs.  227/-  due  to  loss  of
 station  fittings  and  Rs.  167/-  repre-
 senting  the  claim  for  compensation
 paid  in  respect  of  a  consignment  of
 one  wagon  sugarcane.

 (e)  Armed  police  are  escorting
 sugarcane  specials  and  Watch  &
 Ward  staff  have  been  posted  at  the
 level  crossing  gate  at  Villupuram.
 Construction  of  high  walls  near  the
 approaches  to  Villupuram  station  to

 prevent  trespass  and  ppilferage  are
 under  consideration.

 Cigrks  IN  P,  &  T.  DEPARTMENT

 245.  Shri  Dhusiya:  Will'the  Miunis-
 ter  of  Communicationg  be  pleased  to
 state:
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 (a)  the  total  number  of  permanent
 lerks  in  P.  &  T.  Department.in  U.P.;

 (b)  the  tota;  number  of  temporary
 clerks  in  FP.  &  T.  Department  of  U.P.;
 and

 (c)  how  many  of  them  are  from
 Scheduled  Castes  and  how  many  from
 Schedyleq  Tribes?

 The  Deputy  Minister  of  Communt-
 cations  (Shri  Raj  Bahadur):  (a)  5986.

 (b)  ‘1514.

 Perma.  Tempo-
 nent.  rary.

 (c)  Scheduled  Castes.  42  85
 Scheduled  Tribes.  Nil  Nil

 JAPANESE  METHOD  oF  RICE  CULTIVATION
 246.  Shri  Lakshmayya:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  the  Japanese  method
 of  rice  cultivation  has  been  introduced
 in  any  of  the  districts  of  Rayalaseema:
 and

 (b)  if  the  answer  to  part  (a)  above
 be  in  the  affirmative,  the  places  where
 it  has  been  introduced?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  Kidwai):  (a)  Yes.

 (b)  Anantpur,  Cuddapah,  Kurnool
 and  Chittoor  Districts.

 CENTRAL  TRACTOR  ORGANISATION

 241,  Shri  Gopala  Rao:  Will  the
 Minister  of  Food  and  Agriculture  he
 Pleased  to  state:

 (a)  the  total  capital  expenditure
 incurred  by  the  Central  Tractor  Or-
 ganisation  so  far:

 (b)  the  amount  spent,  separately,
 on  purchase  of  tractors  and  spare
 parts:

 (c)  the  estimated  value  of  unser-
 viceable  items;  and

 (d)  the  way  in  which  these  pur-
 chases  are  made?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  Kidwai):  (a)  The  total
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 capital  expenditure,  as  adjusted  upto
 the  3lst  March,  1953,  Is  Rs.
 9,48,56,887/4/-.

 (b)  Of  the  amount  mentioned  above,
 Rs.  1.92,86,270  has  been  spent  on  the
 purchase  of  tractors  and  Res.
 2,11,75,753  on  the  purchase  of  spare
 parts  and  other  consumable  _  stores.
 Spares  and  other  consumable  items
 of  the  value  of  Rs.  83,17,786  were
 used  upto  81-3-53,  The  value  of
 spares  and  other  accessories  held  in
 stock  on  1-4-53  is  Rs.  1,28,57,987/-.

 (c)  The  Balance-Sheet  value,  as  on
 3-3-53,  of  the  unserviceable  tractors
 with  the  CTO,  ig  Rs.  2,49,080,  while
 that  of  other  unserviceable  items  of
 capital  equipment  fis  Rs.  144,214.  The
 Balance-Sheet  value  of  unserviceable
 spares  and  other  consumable  _  stores
 issued  upto  3-3-53  is  nil  as  no  pric-
 ing  of  unserviceable  items  is  done  at
 the  time  of  their  return.

 (d)  Ovdinariy  a  purchases  are
 made  through  the  agency  of  the  Direc-
 tor  General  of  Supplies  and  Disposals.

 कुम्भ  मेला

 २४८.  श्री  रघुनाथ  सिंह:  क्‍या  संचार

 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  इलाहाबाद  मे  कृष्ण  मेले  के  लिये

 कितने  डाकघर  और  तारधर  खोले  गये  ;

 (खि)  इन  में  कितने  कर्मचारी  काम

 करते  थे  ;

 (ग)  इन  द्वारा  कितनी  चिटि्ठयाँ,
 मनीआर्डर,  बीमे  और  पार्सल  भेजे  गए  तथा

 प्राप्त  हुए  ;

 (घ)  व्यक्तियों  का  पता  न  चल  सकने

 के  कारण  कितनी  चीटियां  उन्हें  नहीं  पहुंचाई
 जा  सकी  ;  और

 (=)  कितने  तार  आए  और  कितने

 भेजे  गए  ?
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 The  Deputy  Minister  of  Communi-
 cations  (Shri  Raj  Bahadur):  (a)  The
 list  of  Post  and  Telegraph  offices
 opened  in  Kumbha  Mela  with  dates
 of  their  opening  and  closing  is  given
 below:—

 Names  of  Pp,  &  T.  Date  of  Late  of
 Offices  opening  closing

 i.  Jamuna  Patti  I2  53  3354
 2.  Central  Post

 Office  28  32  53  262  54
 ३  Arail  37  2  53  20254
 ro  South  Jhusi  3I  32  53  20  2  54
 5.  North  Parade  4  54  23  2  54
 6.  Sadhu  Bela  $  .54  36  2  54
 7.  North  Jhusi  7  54  I72  54
 8.  V.I.P.  (South

 Jhusi)  l]  54  20  2  54
 g.  Exhibition  25  54  20  2  54

 (b)  A  statement  is  laid  on  the
 Table  of  the  House.  [See  Appendix
 IV,  annexure  No.  64.J

 (९)--  बा
 Number  of  articles

 Class  of
 article.  Received  Despatched

 i,  Unregistered
 articles  3,15,000  3,18,942

 2.  Registered
 letters  3,769  2,465

 3.  V.P.  letter  30  26
 4.  Insured  letters  200  हद
 5.  Registered  parcels  809  247
 6.  V.P.  Parcels  207  I
 7.  Insured  parcels  304  5
 8.  Money  orders  3996  4248

 (d)  Number  of  articles  that  re-
 mained  undelivered  due  to  addres-
 sees  being  untraced:—

 O-dinary  letters  500  approximately.
 Registered  letters  50
 Insured  letters  ]
 Parcels
 Telegrams  235
 Money  orders  89

 (e)  Number  of  telegrams  received
 for  delivery  25,100.

 Number  of  telegrams  trans-
 mitted.  3,887

 Att  InpIA  Crop  COMPETITION  SCHEME
 249,  Shri  Hem  Raj:  Wil)  the  Minis-

 ter  of  Food  and  Agriculture  be  pleas-
 ed  to  state:

 (a)  the  number  of  All-India  Crop
 Competitions  held  during  1951,  952
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 and  953  for  the  selection  of  Krishi
 Pandits  in  different  products;  and

 (b)  the  maximum  amount  of  prize
 given  and  the  form  in  which  this
 wag  given?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  Kidwai):  (a)  The  follow-
 ing  All-India  competitions  were
 held:—

 Years  No,  of  Competitions
 (i)  ‘1950-51  —Three—One  each  in  paddy,

 wheat  and  potato
 crops.

 —Six  One  each  in  paddy,
 wheat,  potato

 ram,  jowar  an
 ajra  crops.

 (iii)  9$2-53  —Three—One  each  in  wheat,
 potato  and  gram
 crops.

 (ii)  951-52

 (b)  The  following  prizes  were
 awarded  by  the  Government  of
 India:—

 Year  Amount  of  prize  Form
 1950-51  Rs.  3,0c0;  foreach  crop  (Cash)
 95-§2  Rs.  /§,000/  for  each  crop

 (cab) 1952-53,  Rs.  /§,000/  foreach  crop  (Cash
 (awards  yet  to  made)
 Bidi  Factories

 250.  Shri  Nanadas:  Will  the  Minis-
 ter  of  Labour  be  pleased  to  state  the
 number  of  workers  employed  in  the
 Bidi  factories  in  1953,  State-wise?

 The  Minister  of  Labour  (Shri  V.  V.
 Girl):  No  information  is  available
 about  the  number  of  workers  em-
 ployed  in  unlicensed  bidi  factories.
 A  statement  showing  the  available  in-
 formation  for  the  Ist  half  of  953  in
 respect  of  bidi  workers  covered  by
 the  Factories  Act,  948  is  placed  on
 the  table  of  the  House.  [See  Appen-
 dix  IV,  annexure  No.  65.]

 बहारों  पर  माल  घराने  उतारने  बाली

 कम्पनियां

 २५१.  भी  वा धमार:  क्या  परिवहन
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (%)  बम्बई,  कलकता  और  मद्रास

 की  बन्दरगाहों  पर  जहाज़ों  १२  माल  बढ़ाने
 उतारने  बाली  कम्पतियों  की  अलग  अलग

 संख्या  कितनी  है  ;  और
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 कम्पनियों
 ७  The  Deputy  Minister  of  Railways

 (a)  इन  कम्पनियों  को  माल  चढ़ाने  and  Transport  (Shri  Alagesan):  (a)

 i
 85.

 उतारने  के  लिये  उपरोक्त  बन्दरगाहों  पर  ask
 अलग  अलग  प्रति  टन  क्‍या  दिया  जाता  है

 Madres=I3:

 (b)  Government  have  no  informa-
 और  प्रति  जहाज  उन्हें कम  से  कम  क्या  मिलता  tion,  The  charges  are  regulated  by

 है
 9  private  contracts  between  the  Steve-
 हैं  doring  Companies  and  Shipowners.



 Contents

 Tuesday,  23rd  March,  5954

 Message  from  the  Council  of  States  +  fs  2757

 Papers  laid  on  the  Table—

 Khadi  and  other  Handloom  Industries  Development  Rules.  .  2757-2758
 Report  of  Delhi  Transport  Authority  for  period  April  950  to  March  r953  .  2758

 Report  of  the  Chandernagore  Enquiry  Commission,  December,  953  «Sl.  2758
 General  Budget—General  Discussion—Conchided.  2758—2781
 Reporting  of  Speechesin  Press.  +  +  11.  T2783
 DemandsforGrants—  ww  27832874

 pm
 fand  No,  22—Tribal  Areas  weg  27842874

 emand  No,  23—External  Affaits  www  27852874
 id  No.  24—Chanderriagore  ee  ee  29852874

 Boman  No.  25—Miscellaneous  Expenditure  under  the  Ministry  of  External
 Affairs  6  eg  2785-2874



 THE

 PARLIAMENTARY  DEBATES
 ati,  AAMT  1 acweenes  eeeeon

 (Part  Il—Proceedings  other  than  Questions  and  Answers)
 OFFICIAL  REPORT

 है

 2757  2758

 HOUSE  OF  THE  PEOPLE  Other  Handlcom  Industries  Develop-

 Tuesday,  23rd  March,  954

 The  House  met  at  Two  of  the  Clock.

 (Mr.  SPEAKER  in  the  Chair]

 QUESTIONS  AND  ANSWERS

 (See  Fert  D
 —_—

 2  P&M
 MESSAGE  FROM  THE  COUNCIL  OF

 STATES

 Secretary:  Sir,  I  have  to  report  the
 following  message  received  from  the
 Secretary  of  the  Council  of  States:—

 “In  accordance  with  the  pro-
 visions  of  rule  25  of  the  Rules
 of  Procedure  and  Conduct  of
 Business  in  the  Council  of  States,
 I  am  directed  to  inform  the  House
 of  the  People  that  the  Council  of
 States,  at  its  sitting  held  on  the
 8th  March,  1954,  agreed  without
 any  amendment  to  the  Transfer
 of  Evacuee  Deposits  Bill,  1954,
 which  was  passed  by  the  House
 of  the  People  at  its  sitting  held
 on  the  3th  March,  1954".

 PAPERS  LAID  ON  THE  TABLE

 KHADI  AND  OTHER  HANDLOOM  INDUS-
 TRIES  DEVELOPMENT  RULES

 The  Minister  of  Commerce  and  In-
 dustry  (Shri  T.  T.  Krishnamachari):
 Sir,  I  beg  to  lay  on  the  Table  a  copy
 of  the  Khadi  and  other  Handloom  In-
 dustries  Development  Rules,  framed
 under  section  5  of  the  Khadi  and
 47  P.S.D.

 ment  (Additional  Excise  Duty  on
 Cloth)  Act,  1953.  [Placed  in  the
 Library.  See  No.  S-89/54.]

 Report  oF  DELHI  TRANSPORT  AUTHORITY
 FOR  PERIOD  ApriL  950  To  Marc#  953

 The  Deputy  Minister  of  Railways  and
 Transport  (Shri  Alagesan):  Sir,  I  beg
 to  lay  on  the  Table  a  copy  of  the
 Report  of  the  Delhi  Road  Transport
 Authority  for  the  period  April  950  to
 March  1953,  under  sub-section  (2)  of
 section  40  of  the  Delhi  Road  Trans-
 port  Authority  Act,  1950.  [Placed  in
 Appendix  VI,  annexure  No.  48.]

 REPORT  OF  THE  CHANDERNAGORE
 Enquiry  COMMISSION,  DECEMBER,  953

 The  Deputy  Minister  of  External
 Affairs  (Shri  Anil  K.  Chanda):  Sir,  I
 beg  to  lay  on  the  Table  a  copy  of  the
 Report  of  the  Chandernagore  Enquiry
 Commission,  December,  1953.  [See
 Appendix  VI,  annexure  No.  48.]

 GENERAL  BUDGET—contd.
 The  Minister  of  Finance  (Shri  C.  D.

 Deshmukh):  Mr.  Speaker,  when  I
 broke  off  yesterday,  I  had  announced
 certain  modifications  of  my  tax  pro-
 posals.  I  stated  then  what  I  was  pre-
 pared  to  do  and  orders  have  issued
 accordingly.  I  must  now  deal  with
 what  I  cannot  do,  and  appropriately
 enough,  I  think  it  would  be  better  if  J
 begin  with  betelnuts.

 I  should  like  to  give  a  little  back-
 ground  information.  Of  the  31,00,000
 maunds  consumed  in  India,  21,00,000
 maunds  are  grown  indigenously  and
 10,00,000  maunds  are  imported.  The
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 {Shri  C.  D.  Deshmukh]
 quantity,  value  and  price  per  maund
 of  imported  betelnuts  is  as  follows:—

 Year  Quantity  Value  Price  B
 er

 mai

 (maunds)  Rs.  Rs.

 1951-1952,  13,00,000  5.7  crores  42/-
 1952-1953,  10,00,000  3.5  35/-
 1953-1954  10,00,000  3.3  oe  32/8/-

 The  per  capita  retail  cost  of  betel-
 nuts  including  that  of  local  produce
 is  about  Re.  l  and  the  per  capita
 incidence  of  duty  at  the  proposed  rate
 included  therein  is  about  34  annas.  The
 extent  of  profit  margin  and  of  premi-
 um  on  import  licences  during  the  latter
 half  of  953  was:  margin  of  profit  at
 the  cit.  value—Bombay  50—I30  per
 cent.;  Calcutta  00—I60  per  cent.;  and
 Madras  80—00  per  cent.;  and  premium
 on  licence  on  value  thereof—Bombay
 up  to  25  per  cent.;  Calcutta,  upto  80

 per  cent.;  the  figure  for  Madras  not
 being  Known.

 Last  year  when  additional  duty  was
 levied.  similar  criticisms  were  made  as

 “this  year  that  the  consumer  would  be
 hit.  The  pre-Budget  price  of  Rs.  i5
 per  maund,  after  an  initial  gain,  de-
 Clined  and  before  the  Budget  of  this
 year  was  Rs.  93  per  maund,  so  that
 there  was  a  decline  of  Rs.  22  per  maun@
 in  spite  of  an  increase  in  duty  of  Rs.
 0  per  maund.  The  additional  levy
 proposed  now  is  about  Rs.  33  per
 maund,  but  the  rise  has  not  been  more
 than  Rs.  8  per  maund.  This  addi-
 tional  levy  will,  therefore,  in  my  view
 not  tax  the  consumer  but  the  middle-
 man,  and  that  is  the  justification  for
 adhering  to  my  proposal.  The  increased
 incidence  of  the  additional  duty  distri-
 buted  over  the  entire  population  would
 be  about  44  annas  per  head  per  year.

 From  betelnut,  which  is  a  hard  case,
 I  now  come  to  a  harder  case—cement.
 There  are  twenty-four  cement  fac-
 tories  in  operation  in  India  at  present,
 with  a  rated  capacity  ranging  from
 38,000  tons  to  350,000  tons.  The  aggre-
 gate  rated  capacity  is  about  42,00,000
 tons.  The  actual  produetion  in  4952
 was  35,00,000  tons.  No  protests  have
 so  far  been  received  from  the  cement
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 industry  against  the  new  central  excise
 duty.  There  have,  however,  been  some
 enquiries  regarding  certain  minor  pro-
 cedural  matters  and  the  effect  of  the
 duty  on  existing  sale  contracts.  The
 incidence  of  the  excise  duty  on  the
 ex-factory  price  of  Rs.  85  per  ton  is
 approximately  six  per  cent.  and  it  has
 been  estimated  by  some  that  the  duty
 will  add—this  is  in  the  light  of  com-
 plaints  made  yesterday—about  one
 per  cent.  to  the  cost  of  construction  of
 houses  of  moderate  size,  namely  cost-
 ing  Rs.  15,000.  In  i952-53  the  impor‘s
 and  exports  amounted  to  35,000  and
 50,000  tons  respectivély.  There  is  an-
 other  aspect  of  it  and  that  is,  we
 roughly  estimate  that  Government
 consumes  about  thirty  to  forty  per
 cent.  of  the  cement  produced  in  the
 country.  Therefore,  a  part  of  this
 burden  would  have  to  be  borne  by
 me...

 An  Hon.  Member:  By  the  States  also.
 Shri  C.  D.  Deshmukh:  And  by  the

 States  also.
 Then  I  come  to  the  cotton  textiles.

 Somebody  asked  me  why  it  was  that
 coarse  cloth  which  was  commonly
 used  by  the  poor  was  being  taxed.  My
 reply  is  that  the  poor  do  not  use
 coarse  cloth....

 An  Hon.  Member:  Not  at  all.
 Shri  C.  D.  Deshmukh:  ‘Not  at  all’

 is  a  very  extreme  thing  to  say.  These
 are  the  categories  in  coarse  cloth:
 tapestry  cloth;  bed  sheets;  furnishing
 fabrics,  drills,  Mazri  cloth—I  do  not
 know  what  it  is—towels.  canvas,  and
 So  on  and  so  forth.  It  is  only  when  we
 start  with  the  medium  that  we  come
 to  dhoties  and  saries.  The  total  an-
 nual  production  of  dhoties  and  saries
 is  about  400  million  yards  in  this
 country—that  is,  about  2/7th  of  the
 total  production  and  of  this  three-
 fourths  falls  under  the  category
 ‘medium’.  The  quantity  of  coarse
 dhoties  produced  is  a  few  hundred
 bales  per  month  out  of  forty  or  fifty
 thousand  bales  produced  per  month.

 There  were  certain  other  points  made
 in  regard  to  this  excise  duty  on  cotton
 textiles.  Shri  Somani  has  suggested



 2767  General  Budget

 that  the  decline  in  production  of  fine
 cloth  in  1953-54  has  been  caused  by
 the  increase  in  excise  duty  which  was
 effected  last  year  and  to  support  this
 theory  he  has  quoted  the  95l-952
 Production  when  it  reached  its  peak
 but  he  did  not  mention  that  already
 im  1952-53  the  production  of  fine  and
 superfine  cloth  had  begun  to  decline.
 In  1952-53  a  two-way  shift  took  place
 —production  of  superfine  on  the  one
 side  and  of  medium  on  the  other  at
 the  expense  of  fine.  This  two-way
 shift  could  only  have  been  brought
 about  by  the  requirements  of  the  mar-
 ket,  both  internal  and  external  and
 not  by  a  change  in  the  incidence  of
 the  duty  with  its  cqncomitant  pres-
 sure  on  cotton  as  Shri  Somani  seems
 to  suggest.

 There  were  several  other  factors  ad-
 versely  affecting  the  production  of  fine
 cloth  during  1953-54.  and  the  increas-
 ed  duty  on  fine  cloth,  namely  one  anna
 three  pies  per  yard  was  by  no  means
 the  principal  factor.  His  reference  to
 hundred  per  cent.  increase  in  the  inci-
 dence  is  again  exaggerated  as  he  has
 taken  not  an  average  but  perhaps  aN
 extreme  case  in  the  cheaper  varieties
 of  the  cloth.  Nor  has  the  removal  of
 the  import  duty  on  cotton  in  the  com-
 ing  year  anything  to  do  with  the  fall
 in  the  production  of  fine  cloth.  The
 reason  for  the  removal  of  the  duty  has
 been  set  out  in  paragraph  48  in  part
 B  of  my  Budget  speech.  The  additio-
 nal  reasons  are  that  mills  will  be  free
 to  carry  such  stocks  of  cotton  as  they
 deem  fit,  increased  stocks  of  imported
 cotton  will  relieve  the  pressure  on
 Indian  cotton,  and  with  the  change-
 cver  from  import  duty  to  a  moderate
 {ncrease  in  excise  duties,  the  induce-
 ment  to  shift  production—that  is  an
 important  point—te  shift  production
 from  one  category  to  another  for
 purely  fiscal  reasons—not  our  fiscal
 reasons  but  some  other  people's  fiscal
 reasons—would  diminish.

 I  think  the  hon.  Member  erred  in
 suggesting  that  despite  the  increase  in
 the  levy  of  excise  duty  on  fine  cloth
 in  953-54,  the  revenue  had  not  improv-
 ed.  In  fact  the  revenue  on  super-fine
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 improved  from  Rs.  39  crores  in  1952-
 53  to  5:2  crores  in  1953-54.  That  is
 our  estimate:  this  means  an  increase
 by  about  33  i/3  per  cent.  That  is
 again  my  justification  for  not  contem-
 plating  any  change  in  the  excise  duties
 on  cloth.

 I  think  I  should  resume  the  thread
 of  my  argument  which  was  broken
 last  evening  for  the  announcement  of
 the  modifications  in  the  Budget  pro-
 posals.  I  dealt  briefly  with  the  re-
 sources  for  the  Plan  and  the  short-
 falls  therein  as  well  as  the  shortfall
 in  performance.  It  is  now  necessary
 to  look  a  little  more  closely  into  the
 possible  causes  of  such  short  perfor-
 mance.  I  have  got  an  analysis  made
 of  the  figures  of  the  shortfall  given
 by  the  Planning  Commission  in  one
 of  their  recent  reports  which  is  actual-
 ly  a  note  compiled  by  the  Planning
 Commission  on  Sth  March  1954.  Al-
 together  there  was  a  shortfall  of  Rs.
 l]  crores  in  the  field  of  the  States
 and  about  Rs.  40  crores  according  to
 the  Planning  Commission  in  the  per-
 formance  of  the  Centre.  Let  us  take
 the  Irrigation  and  Power  Ministry.
 The  Planning  Commission  thought  that
 the  shortfall  was  about  Rs.  9  crores
 in  all  I  consider  that  the  actual
 shortfall  of  expenditure  on  the  major
 river  valley  projects  worked  out  on
 the  basis  of  figures  received  by  the
 Ministry  comes  to  about  Rs.  3;5
 crores  in  1952-53,  This  sum  of  Rs.
 35  crores  is  distributed  as  follows:
 Bhakra-Nangal:  8  lakhs;  Damodar
 Valley  Corporation:  about  36  lakhs
 Hirakud—!-‘07  crores  and  Harike
 1:82  crores.

 The  =  shortfalls  in  Bhakra-Nangal
 and  the  Damodar  Valley  Corpora-
 tion  are  comparatively  small.  I  consi-
 der  that  the  reason  for  the  shortfai)
 in  the  case  of  Bhakra-Nangal  was  that
 they  could  not  get  the  services  of
 specialists  from  abroad  in  time;  in
 regard  to  Damodar  Valley,  there  was
 some  over-budgeting.  The  shortfalls
 in  Harike  and  Hirakud  are  reported
 to  be  due  partly  to  late  receipt  of
 machinery  from  abroad  and  partly  to
 over-budgeting.
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 Now  we  come  to  Production  Minis-

 try.  I  have  the  details  here  but  I  have
 not  the  time  to  go  into  them.  In  short
 the  position  is  that  there  is  an  overall
 lagging  behind  the  expenditure  on
 Production  Ministry  schemes  to  the
 extent  of  Rs.  7  crores  of  which  the
 nor-utilization  of  funds  to  the  extent
 of  over  four  crores  by  Sindri  was
 not  in  any  way  prejudicial  to  the
 progress  of  the  work  on  the  Plan
 schemes.  The  balance  shortfall  vf
 over  Rs.  2  crores  is  entirely  due  to
 delay  in  the  progress  of  works  and
 not  in  any  way  due  to  hold-up  of
 financial  sanctions.

 Now,  we  come  to  Education  Minis-
 try,  where  there  was  a  lapse  of  Rs.  2
 crores  and  the  reasons  are:  Rs.  342
 lakhs  provided  for  development  grants
 to  Universities  was  not  spent  as  the
 Universities  had  not  prepared  detail-
 ed  schemes  and  no  settlement  had
 been  reached—in  fact  none  has  been
 reached  even  now—in  regard  to  the
 sharing  of  the  cost  with  the  State
 Governments  concerned.  Then  there
 was  a  provision  of  74  crores  for  basic
 and  social  education  schemes  and
 other  development  schemes.  Very
 little  money  out  of  this  was  spent  as
 the  Ministry  of  Education  was  not
 ready  with  clear-cut  schemes  for
 implementation  by  the  State  Govern-
 ments  and  the  State  Governments  are
 reported  to  have  complained  of  lack
 of  funds  to  do  anything  by  them-
 selves.  The  latter  is  the  more  im~
 portant
 lakhs  provided  under  the  head  Techni-
 cal  Education  was  surrendered  on  ac-
 count  of  difficulty  in  getting  mneces-
 sary  equipment.  Under  the  Commu-
 nity  Projects  there  was  a  shortfall  of
 Rs.  4  crores  due,  firstly,  to  the  fact
 that  at  the  time  of  making  provision
 for  this  scheme  in  May  1952,  the
 details  of  the  programme  had  _  not
 been  clearly  worked  out  and  it  was
 only  in  October  i952  that  the  pro-
 gramme  was  formally  inaugurated
 and  some  works  started  in  the  first
 block  of  every  project:  and  secondly,
 delay  in  the  import  of  equipment  on
 account  of  delay  in  preparation  of  in-
 dents  by  State  Governments  and  the
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 T.C.A.  taking  longer  time  than  ex-
 pected  in  vetting  specifications  and
 getting  them  revised.  It  has  been  re-
 ported  that  no  difficulty  was  caused
 due  to  any  delay  on  the  part  of  the
 Finance  Ministry.  Even  though  0
 firm  estimates  were  available,  the
 Finance  Ministry  sanctioned  an
 ad  hoc  advance  .of  Rs.  50,000  per
 block  for  initial  work  until  the  pro-
 grammes  could  be  settled.  We  also
 sent  a  special  representative  of  Reve-
 nue  and  Expenditure  Department  to
 meet  the  representatives  of  the  Com-
 munity  Project  Administration  and
 the  State  Governments  in  order  to
 expedite  and  facilitate  formulation  of
 approved  programmes.

 Then  there  is  the  shortfall  of  Ks.
 2  crores  under  the  Ministry  of  Trans-
 port.  Actually  it  is  Rs.  4  crores.  The
 Planning  Commission  took  it  to  be
 Rs.  2  crores,  but  we  found  that  actual-
 ly  it  is  Rs.  4  crores.  A  sum  of  Rs.
 2  crores  was  set  aside  as  loan  to  the
 shipping  companies  for  overseas
 trade.  but  this  loan  was  not  availed
 of  by  the  shipping  companies,  An-
 other  sum  of  Rs.  2  crores  was  sur-
 rendered  on  account  of  underspend-
 ing  in  connection  with  the  Kandla
 Port.  This  was  mainly  due  to  the
 delay  in  the  finalisation  of  designs.
 in  the  completion  of  works,  non-
 recruitment  of  full  strength  of  staff
 and  so  on.

 The  Ministry  of  Railways  has  the
 lion’s  share  of  the  shortfall  viz.  Rs.
 ॥7  crores  which  is  largely  due  to  non-
 availability  of  supplies.  I  do  not  look
 accusingly,  but  only  pityingly,  at  the
 Railway  Ministers.  The  locomotives,
 wagons  and  rolling-stock  were  just
 not  available  that  year.

 Then  with  regard  to  the  Ministry
 of  Rehabilitation.  the  shortfall  is  Rs.
 4  crores.  This  is  due  to  about  Rs.  !
 crore  being  under-spent  under  the
 head  Loans  and  Advances  due  to  the
 absence  of  properly  worked  out  re-
 habilitation  schemes  forthcoming
 from  State  Governments.  About  Rs.
 22  crores  was  under-spent  under  the
 head  “8l—Capital  Outlay”  as  the  pace
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 of  construction  of  houses  for  dis-
 placed  persons  during  1952-53  was
 not  sufficiently  brisk.  The  work  had
 to  be  executed  through  the  Central
 Public  Works  Department  and  it  38
 understood  that  there  were  delays  in
 execution.  Rs.  2  crores  was  under-
 spent  under  the  head  ‘'57—Miscei-
 laneous”  relating  to  grants  for  relief
 of  displaced  persons,  mainly  due  to
 the  smaller  volume  of  exodus  from
 East  Pakistan.  I  have  no  doubt  the
 story  will  be  repeated  this  year  also
 when  we  get  the  final  figures.  I  know,
 as  a  matter  of  fact,  so  far  as  my
 Ministry  is  concerned.  about  Rs.  °5
 crores  which  had  been  allocated  for local  works  has  been  surrendered
 because  the  State  Governments  Lave
 not  been  able  to  send  any  schemes
 and  they  have  not  submitted  any  ac-
 count  of  works  actually  executed  cut
 of  the  advance  of  Rs.  -1,25,00,000
 which  has  been  placed  at  their  dis-
 posal.

 Shri  Meghnad  Saha  (Calcutta—
 North-West):  May  I  interrupt  a
 little?  I  am  told  by  the  representa-
 tives  of  the  State  Governments  that
 their  schemes  which  they  sent  to  the
 Central  Government  have  not  been
 sanctioned  and  so  they  could  not
 spend  the  money.

 Shri  C.  D.  Deshmukh:  If  this  cefere
 to  local  works  it  is  quite  wrong.  I  do
 not  know  -whether  the  hon.  Member
 refers  to  local  or  rehabilitation  works.

 Shri  Meghnad  Saha:
 rehabilitation  works.

 Shri  C.  D.  Deshmukh:  My  informa-
 tion  is  that  the  schemes  which  they
 sent  were  not  considered  appropriate
 and  as  against  Rs.  ]  crore  in  952-53—
 I  think  they  have  bettered  it  this  year
 —they  have  surrendered  Rs.  2  crores!

 It  refers  to

 Now,  Sir,  I  come  back  to  the  Plan
 itself  and  I  shall  have  a  word  to  say
 in  regard  to  the  main  objections  rais-
 ed  against  the  Plan.  The  objections
 are  rather  interesting  because  they
 were  raised  again  and  again.  The
 first  objection  is  that  it  is  a  very
 limited  effort  and  does  not  go  fat
 enough.  Then  another  objection  is
 that  it  isa  “manager’s  plan”  and  nota
 People’s  plan;  that  the  Plan  has  been
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 imposed  from  the  top  and  is  not  a
 manifestation  of  popular  will  and  that
 there  is  little  popular  enthusiasm  for
 it.  I  am  referring  to  this  although
 this  has  been  summarised  in  an  excel-
 lent  article  entitled  “Economic  Deve-
 lopment  in  India”  by  Mr.  Jerome
 8.  Cohen,  which  appeareq  in  the
 Searchlight  dated  28th  February,
 1954,  What  I  am  reading  out  is
 largely  the  views  expressed  there,
 which  views  I  think,  are  correct.  Now,
 so  far  as  the  first  point  is  concerned,
 what  is  wanted  by  the  people  is  imme-
 diate  gains;  in  other  words,  they  wint
 a  doubling  of  per  capita  national  in-
 come  within  the  life  of  the  Plan.  Let
 us  examine  the  implications  of  this
 aspiration.  There  is  now  a  general
 recognition  that  capital  formation  is
 the  Key  to  economic  development.  We
 have,  for  our  purposes,  taken  the
 rate  of  net  capital  investment  to  gross
 product  at  5  per  cent.  as  compared  to
 8  per  cent.  in  the  United  States,  36
 per  cent.  in  Japan,  23  per  cent.  in
 Canada  and  3  per  cent.  in  the  "Jnited
 Kingdom.  Our  national  oroduct  is,
 in  very  round  figures,  about  Rs.
 10,000  crores.  Thus  capital  formation
 in  India  is  certainly  at  an  extremely
 low  level.  The  Planning  Com-
 mission  estimated  that  by  the  end
 of  the  first  Five  Year  Plan—
 national  income  in  India  will  have
 risen  by  about  ll  to  l2  per  cent.
 and  the  rate  of  capital  formation
 raised  to  7  per  cent.  We  anticipate
 that,  subsequently,  if  the  rate  of  gain
 established  in  the  first  Five  Year  Plan
 can  be  projected,  the  rate  of  capital
 formation  can  be  raised  to  ll  per  cent.
 by  960-6l  and  to  20  per  cent.  by  1967-
 68,  after  which  it  is  expected  to
 stabilise  at  this  level.  Now,  Sir,  on
 these  assumptions  per  capita  income  in
 India  will  be  doubled  by  977—I  am
 repeating  facts  which  are  given  among
 the  first  four  chapters  of  the  Planning
 Commission’s  report—or  in  about  24
 years,  and  the  consumption  standards
 raised  by  about  70  pericent.  oe  the
 950-5l  level.  Nowiaf!  course:  हासिए-
 one  says,  we  caniot“a¥ford'  to,

 24  years  to  déublé  thé  “present  very low  per  capitr  national  ingome.  @ eo-
 v

 ve
 this,

 z ple  alsa  Say’  that  if  this, is  the.  best
 that,  the  Planning  Commission  can-do,



 2767  General  Budget

 {Shri  C.  0.  Deshmukh]
 will,  then,  it  is  better  that  they  do
 some  thinking  again.  We  are  always
 trying  to  think  as  best  as  we  can.  What
 I  am  asking  myself  really  is,  if  this

 is  an  inadequate  rate  of  progress,
 what  has  been  the  experience  of  other
 countries,  particujarly  those  that  have
 had  the  so-called  rapid  development?

 In  Britain.  statistics  of  national  in-
 come  and  investment  are  not  avail-
 able  for  the  first  half  of  the  nineteenth
 century,  which  was  perhaps  the  most
 significant  period  in  its  economic
 development.  Figures  for  the  period
 ‘1870—1913  show  a  net  investment  rate
 fluctuating  between  0  and  5  per  cent.
 depending  on  whether  times  where
 prosperous  or  not,  and  over  this  period
 per  capita  national  income  rose  by
 00  per  cent.  (1870  to  9i3  is  43  years).
 In  the  United  States,  from  869  +o
 93  net  investment  rose  from  3  ६७०
 36  per  cent.  and  over  the  44  years  per
 capita  national  income  rose  by  30  per
 cent.  In  Jcpan,  with  the  population
 growing  at  an  average  annual  rate  of
 3३  per  cent.,  about  the  present  rate  in
 India,  net  capital  formation  averaged
 about  72  to  3  per  cent.  from  878  to
 1912,  and  over  this  34-year  period  per
 capita  income  is  estimated  to  have
 doubled.  Therefore.  the  period  that
 has  been  taken  by  other  countries  has
 ranged  between  34  and  44  years.  If
 these  figures  are  even  approximately
 correct  to  aim  at  doubling  the  per
 capita  income  within  a  generation—
 that  is  25  years—and  to  raise  the  rate
 of  investment  from  5  to  20  per  cent.
 as  the  Planning  Commission  hopes  t?
 do  by  the  present  and  subsequent  Five
 Year  Plans,  will,  I  think,  Sir,  be  re-
 garded  by  economic  historians  as  a
 stupendous  achievement.  And  that,  Sir,
 is  what  one  ought  to  bear  in  mind.

 Now,  as  regards  performance,  here
 are  certain  figures  in  regard  to  the
 Soviet  Five  Year  Plan.  All  the  Soviet
 Five  Year  Plans  to-date  have  promis-
 ed  far  greater  benefits  to  con-
 sumers  than  were  actually  realised.
 This  is  not  intended  as  a  criticism  but
 as  an  indication  of  what  the  possibi-
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 lities  are  in  other  countries  where  regi-
 mentation  has  been  far  more  extensive
 than  we  would  ever  think  of  apply-
 ing.  The  whole  Soviet  experience  has
 been  that  when  resources  proved  in-
 adequate  it  is  the  consumer  goods  and
 services  that  bore  the  cuts  needed  to
 assure  fulfilment  of  the  goals  for  heavy
 industry.  The  First  Five  Year  Plan
 set  a  goal  for  cotton  textile  produc-
 tion  of  4.670  million  metres.  The
 actual  output  was  2,694  million
 metres  in  1932,  that  is  to  say  at  the
 end  of  the  First  Five  Year  Plan  period.
 The  Second  Five  Year  Plan  set  a  8093
 for  cotton  textile  output  of  4,900
 million  metres.  and  actual  production
 was  only  3,448  million  metres.  Shoe
 production  in  the  last  year  of  the
 First  Five  Year  Plan  was  to
 be  445  million  pairs.  It  was  only
 94  million  pairs  in  1932,  छा.  the
 Second  Five  Year  Plan  it  is
 true,  the  shoe  production  goal
 was  apparently  fulfilled  in  1937.  But
 the  benefits  here  must  have  been  far
 outweighed  by  the  shortfall]  in  hous-
 ing.  Instead  of  64  million  square
 metres—to  me  it  does  not  convey  a
 proper  idea  of  what  exactly  it  is—
 instead  of  64  million  square  metres  of
 housing  becoming  available  during
 933—37  as  planned  only  about  27
 million  square  metres  were  actually
 put  into  use.  Never  since  928  has
 the  per  capita  housing  available  to
 urban  residents  come  close  to  the  goal
 set  in  the  First  Five  Year  Plan.

 Shri  Meghnad  Saha:  May  I  inter-
 rupt  the  hon.  Minister  for  a  minute?
 The  object  of  the  First  Five  Year  Plan
 in  Russia  was  to  improve  the  capital
 goods  industry,  not  the  consumer
 goods  industry.  They  concentrated
 their  attention  on  heavy  industries.

 Shri  C.  D.  Deshmukh:  I  get  the  idea.
 But  if  that  was  so,  that  does  not  justify
 starting  with  a  higher  target  and  not
 fulfilling  it.  If  the  stress  was  intend-
 ed  to  be  put  on  something  else  they
 should  have  taken  a  more  modest
 target.  I  say  after  having  deliberate-

 there  was  a  far
 more  disastrous  debacle  than  you  will
 ever  see  in  the  Indian  First  Five
 Year  Plan.
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 Shri  H.  N.  Mukerjee  (Calcutta  North-
 East):  May  I  know  the  source?  He
 has  quoted  the  figures  and  we  ought  70
 knew  the  source.

 Shri  C.  D.  Deshmukh:  I  have  anti-
 cipated  this  question  and  taken  care
 to  set  down  the  source,  This  is
 Russia’s  Soviet  Economy  by  Harry
 Schwartz  (95l).  I  am  told  he  is  quite
 a  reliable  author,  Sir.

 Shri  Sadhan  Gupta  (Calcutta  South-
 East):  Where  was  it  published?

 Shri  0.  D.  Deshmukh:  1951.  Schwartz
 means  black.  So  he  is  a  ‘black  horse’
 so  far  as  I  am  concerned.

 I  referred  to  the  order  of  deficit
 financing  and  I  wish  to  point  out  that
 I  do  not  regard  it  as  a  cure-all.  It
 has  really  to  be  administered  as  8
 medicine  and  not  to  be  taken  as  food.
 When  I  said  that  deficit  financing  in
 the  next  two  years  may  be  of  the  order
 of  Rs.  60C  crores,  that  really  means
 at  the  moment  an  arithmetical  exer-
 cise.  It  is  not  a  statement  of  policy
 or  a  recommendation.  For  one  thing,
 it  may  be  that  we  shall  have  an  un-
 avoidable  shortfall  in  the  Plan  expen-
 diture  somewhere  or  the  other.  As  I
 said  in  the  Council  of  States,  we  ought
 to  be  able  to  congratulate  ourselves
 if  we  find  that  we  have  implemented
 the  Plan  to  the  extent  of  85  per  cent.

 When  it  was  decided  towards  the
 end  of  the  last  year  to  re-orientate
 the  Plan  in  some  respects  with  a  view
 to  relieve  unempioyment,  we  knew

 that  this  additional  amount  of  Rs.  75
 crores  would  not  necessarily  be  all
 additional.  We  knew  that  shortfalls
 in  certain  directions  were  perhaps  un-
 avoidable,  as  they  have  already  hap-
 pened,  e.g.,  about  Rs.  5l  crores  in
 1952-53.  Nevertheless,  there  was_no
 intention  to  regard  these  shortfalls  as
 inevitable.  Even  now  our  objective  is
 to  live  up  to  our  targets  in  every  res-
 pect.  Even  if  the  Plan  is  implement-
 ed  to  the  extent  of  85  per  cent.  or  80,
 it  will  turn  out  to  be  more  than  what
 we  envisaged  by  way  of  Part  I  and
 Part  II  previously.  I  might  remind
 the  House  that  we  thought  first  in
 terms  of  Rs.  500  crores  by  way  of
 Part  I  and  Rs.  300  crores  by  way  of
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 Part  Il.  As  against  that,  in  its  final
 shape,  the  ‘Plan  amounts  to  Rs.  2244
 -erores.  -  Also  Iam  not.  despairing  of
 external  assistance,  as  I.said,  from  the
 International  Bank  for  Reconstruction
 and  Development.  There  are  friends
 in  the  Commonwealth  who  might  be
 relied  upon  to  take  the  same  interest
 as  they  have  taken  hitherto  in  the
 economic  development  of  this  country
 purely  out  of  friendly  motives.

 An  Hon.  Member:  A  mistake.

 Shri  0,  D.  Deshmukh:  The  next  pcint
 I  wish  to  take  is  in  regard  to  re-
 sources.  Some  incidental  points  have
 been  raised.  There  was.  for  instance,
 criticism  by  Shri  Tulsidas  that  the
 taxation  propasals  now  and  in  the  past
 have,  owing  to  faulty  budgeting,
 operated  as  a  futile  withdrawal  of
 savings  from  the  private  sector.  This
 is  intended  to  be  an  argument  against
 fresh  taxation.  I  consider  that  this
 argument  is  not  tenable  in  the  light
 of  the  deficits  which  have  already
 been  incurred  and  the  deficits  which
 are  likely  to  be  incurred.  I  mentioned
 figures  yesterday  and  the  taxation  that
 has  been  resorted  to  or  is  proposed
 to  be  resorted  to  is  really  only  a  very
 small  part  of  the  deficits  that  we  have
 to  meet.  There  can  be  no  question  of
 fruitless  diversion  of  resources  from
 the  private  sector.

 There  was  some  reference  to  Pakis-
 tan  and  I  think  that  I  should  take  this
 opportunity  of  stating  what  has  hap-
 pened  between  the  two  Finance  Min-
 isters.  I  must  take  back  the  story
 somewhere  to  1952.  When  we  had
 our  first  conversations,  we  thought
 that  there  was  some  way  of  settling
 this  two-way  dispute:  that  is  to  say
 Pakistan’s  claim  for  consideration,
 so  to  speak,  against  the  India  Bank
 notes  liability  they  have  already
 transferred  to  us.  That  is  to  say
 Rs.  50  crores  are  already  with  us.
 Therefore  we  either  owe  them  ex-
 change  in  some.  form  ocr  equivalent
 assets  of  the  Reserve  Bank  in  the
 proportion  in  which  those  assets  stood
 at  the  date  of  the  Partition.  The
 dispute  really  arose  out  of  the  fact
 that  at  one  time  we  _  thought  that
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 {Shri  C.  0.  Deshmukh]
 much  of  the  circulation  was  905७
 Partition  circulation  and  therefore
 not  entitled  to  be  repaid  or  adjusted
 by  transfer  of  the  assets  of  the  Re-
 serve  Bank.  At  that  time,  sterling,
 gold  and  so  on  were  more  valuable.
 We  had  a  rupee  payment  agreement
 with  Pakistan.  Now,  all  that  has
 changed.  We  have  to  settle  all  diffe
 rences  with  Pakistan  in  7  sterling,
 whether  we  pay  them  exchange  or  we
 pay  them  a  proportion  of  the  assets
 of  the  Reserve  Bank  is  more  or  less  the
 same  thing.  We  shall  pay  a  very
 small  amount  in  gold,  we  shall  pay
 a  part  of  it,  40  per  cent.  or  50  per
 cent.  in  sterling  and  the  rest  in  India
 rupee  securities,  whereas  if  we  were
 to  settle  all  this  by  way  of  exchange,  80
 to  speak,  then  we  shall  have  to  pay
 all  of  it  in  sterling.  And  therefore
 it  seems  to  me  that  the  choice  before
 us  is  easier.  But,  one  way  or  the
 other  we  must  settle  this  because  we
 have  received  the  money  and  we  have
 no  justification  for  hanging  on  to
 the  consideration  for  that  money.  As
 against  that,  our  claim  has  been  that
 unless  some  figure  has  been  agreed
 upon  as  the  instalment  in  repayment
 of  public  debt  taken  over  by  Pakis-
 tan,  it  would  be  very  difficult  for  us
 to  make  this  cash  settlement.  To-
 wards  that  purpose  we  both  moved
 and  I  provided  about  Rs.  9  crores.
 By  a  figure  mentioned  by  them—not
 necessarily  every  time  included  in  the
 Budget—they  seem  to  think  that  the
 instalments  would  be  of  the  order
 of  Rs.  7-4  crores  in  terms  of  Indian
 money.  It  seems  to  indicate  a  figure
 like  about  Rs.  8  crores  as  the  sum
 likely  to  be  agreed  upon,  although
 no  figure  has  been  agreed  upon.  The
 balance  to  be  adjusted  may  not  be
 very  large.  It  may  make  a  differen-
 ce  of  about  between  Rs.  50  lakhs  to
 Rs.  l  crore  one  way  or  the  other,
 possibly  in  our  favour  but  I  cannot
 say,  because  the  accounts  have  not
 been  received  by  the  Accounts  Officers
 in  Pakistan  who  have  possession  of
 them.

 Then,  there  are  various  side  dis-
 putes,  as  for  instance,  the  settlement
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 between  East  Punjab  and  West  Pun-
 jab—what  used  to  be  West  Punjab—
 East  Pakistan  and  West  Bengal,  and
 there  is  a  possibility  of  ofr  agreeing
 that  all  these  should  be  settled  through
 Central  transactions.

 Then  there  are  some  claims  “f  con-
 tractors  and  so  on  for  which  we  may
 have  to  advance  some  money,  not
 of  a  very  large  order;  and  finelly,
 there  are  two  other  rival  claims.  One
 is  in  respect  of  military  stores  which
 we  supplied  to  Pakistan,  about  which
 there  was  something  in  the  papers
 and  there  was  a  statement  made,  I
 think,  on  our  side  as  well  as  on  their
 side,  a  few  weeks  ago;  and  the  other
 matter  is  about  writing  up  of  the
 rupee  balances  of  the  State  Bank
 of  Pakistan  with  the  Reserve  Bank
 at  the  time  of  devaluation,  the  basis
 of  their  claim  being  that  as  the  de-
 valuation  was  in  violation  of  an
 agreement  made  by  us  without  con-
 sulting  them  or  without  waiting  for
 their  decision,  we  must  make  up
 what  they  have  lost  by  devaluation
 in  their  rupee  balances.  We  have  been
 resisting  that  claim  just  as  they  have
 been  resisting  our  claim  in  regard  to
 payments  for  military  stores.  The
 two  sums  are  more  or  less  of  the
 same  order,  and  it  is  quite  possible
 that  when  the  final  figure  of  the  debt
 is  grossed  up,  we  find  that  there  is
 very  little  only,  and  थी  that  will  be
 reflected  in  the  adjustment  figure  of
 maybe  Rs.  50  lakhs  or  Rs.  crore.  I
 cannot  commit  myself  to  the  figure.
 That  will  have  to  be  added  most  pos
 sibly  to  the  annual  instalment.

 Now,  after  this  preliminary  talk,  the
 Finance  Minister  of  Pakistan  fell  il
 —very  seriously  ill—for  about  four
 or  five  months,  and  apart  from  the
 physical  discomfort  that  it  caused
 him,  I  believe  that  during  his  ab-
 sence  the  management  of  the  foreign
 exchange  resources  was  not  as  care-
 ful  as  he  had  been  making,  with  the
 result  that  Pakistan  found.  them-
 selves  in  very  grave  difficulties  in
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 regard  to  their  foreign  exchange  re-
 sources,  and  that  was  the  reason  why
 they  were  not  able  to  pay  the  in-
 stalments  that  they  might  otherwise
 have  paid  had  the  agreement  gone
 through  as  there  was  every  prospect
 of  its  going  through.  Since  then,  I
 have  had  another  talk  with  him  at
 Sydney,  and  I  have  still  reason  to
 hope  that  it  will  be  possible  for  us
 to  arrive  at  some  sort  of  settlement.
 It  may  not  be  possible  for  Pakistan
 to  make  up  for  the  loss  of  these  two
 years,  because  resources  which  are
 once  lost  are  lost  for  ever,  and  they
 may  make  a  request  that  I  might

 ‘postpone  the  recovery  of  all  this  and
 start.  the  instalment  from  next  year.
 As  I  said,  these  negotiations  will  be
 finalised  now  as  soon  as  each  of  us  is
 free  from  the  Budget  which  will  be
 sometime  in  May,  and  that  is  why  I
 am  hoping,  in  spite  of  the  bedevilling
 of  the  relations  between  the  two
 countries  by  certain  other  factors,  on
 the  financial  front  I  am  still  believ-
 ing  that  it  will  be  possible  for  both  of
 us  to  settle  each  other’s  claims—one  a
 cash  claim  and  another  a  claim  by
 way  of  payment  in  instalments  of
 our  debt.

 There  was  a  criticism  that  measures
 for  the  mobilisation  of  savings  were
 not  enough,  I  think  by  Shri  Thomas,
 and  he  mentioned  that  during  the
 last  war  larger  amounts  had  been
 collected.  It  is  common  knowledge
 that  during  the  last  five  or  six  years
 we  have  been  concentrating  on  the
 importance  of  small  savings,  and  I
 had  occasion  to  mention  in  my  Bud-
 get  speech  the  measures  which  have
 recently  been  taken.  About  the
 war  period,  I  am_  afraid  my
 hon.  friend  has  got  his  figures
 wrong.  As  a  matter  of  fact,  in  the
 six  years  ending  1944-45,  there  was
 a  net  accretion  of  only  Rs.  8  crores
 from  small  savings,  in  spite  of  the
 efforts  of  my  hon.  friends  on  the  op-
 posite  side.  In  the  first  four  years,
 there  was  a  disinvestment  of  Rs.  48
 crores,  which  was  more  than  slightly
 made  up  in  the  following  two  years.
 It  is  really  in  the  post-war  period
 that  there  was  a  boom  in  small  sav-
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 ings.  In  the  two  years  (1945-46  and
 ‘1946-47,  the  net  collections  amounted
 to  Rs.  08  crores.  In  considering
 these  figures,  the  House  will  remem-
 ber  that  during  the  war  an  enormous
 sum  of  money  was  injected  into  the
 system  for  war  purposes,  some  of
 which  was  bound  to  come  back  to
 Government,  because  of  the  limited
 opportunity  for  investment,  and  for
 spending  during  the  war  and  the
 period  immediately  thereafter.  An-
 other  reason  was  the  fact  that  during
 the  war  the  money  incomes  of  the
 lower  and  middle  classes  increased
 significantly,  and  these  are  the  clas-
 ses  which  can  now  no_  longer  be
 the  mainstay  of  the  small  savings
 movement,  although  they  are,  I  must
 say,  trying  their  best.

 Shri  Thomas  also  suggested  that
 State  lotteries  should  be  run  as  in
 Ireland  and  some  other  countries.  As
 far  as  I  think,  the  matter  is  not  as
 simple  as  it  appears  to  him.  I  my- self  have  thought  of  certain  conside-
 rations  relevant  in  this  connection, that  is  to  say,  they  are  my  personal
 views,  and  Government  have  not
 taken  a  decision  in  this  matter.  The
 Majority  of  subscribers  are  likely  to
 be  the  class  of  people  who  are  least
 able  to  find  the  subscription  from
 their  savings.  Secondly,  to  the  ex-
 tent  that  lotteries  mop  up  the  sur-
 plus  amounts,  they  will  affect  the
 borrowing  capacity  both  of  the  State
 and  the  Central  Governments.  Third-
 ly,  returns  from  lotteries  cannot  be
 expected  to  be  large  or  steady,  and
 cannot  account  for  more  than  a  very small.  fraction  of  Government  re-
 quirements.  Fourthly,  at  a  time  when
 many  measures  are  being  tried  in
 order  to  put  down  speculation  in  its
 various  forms,  it  does  not  seem  de-
 sirable  to  make  an  appeal  to  the
 gambling  instinct  of  the  people.

 Shri  Frank  Anthony  (Nominated—
 Anglo-Indians):  That  is  a  biological
 necessity.

 Shri  C.  D.  Deshmukh:  Even  the
 prize-bond  scheme—lastly,  referring to  experience—which  the  Central
 Government  started  during  the  last
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 [Shri  C.  D.  Deshmukh]
 war,  and  under  which  the  principal
 was  secure,  and  only  the  accrued  in-
 terest  was  distributed,  had  had  to  be
 given  up  as  a  failure,  as  over  two
 years  only  about  Rs.  5  crores  were
 collected.

 Now,  I  come  to  this  vexed  ques-
 tion  of  direct  and  indirect  taxation.
 Hon.  Members  have  asked  why  in-
 direct  taxation  should  be  increased,
 while  direct  taxation  is  not,  pending
 the  recommendations  of  the  Taxation
 Enquiry  Commission.  The  reason  is
 not,  as  some  Members  have  wrongly
 inferred,  that  the  Finance  Minister

 has  a  soft  corner  for  the  rich.  That
 has  become  a  cliche  with  some  hon.
 Members,  although  they  do  not  rea-
 lise  that  it  really  ascribes  something
 to  the  Finance  Minister!  If  they
 wish  to  treat  others  as  they  wish
 to  treat  themselves,  I  do  not  think
 they  would  make  this  observation.
 But  I  have  ceased  to  resent  this  par-
 ticular  statement,  for  it  has  really
 now  no  meaning.  It  sounds  very
 nice  to  say,  “The  Finance  Minister
 las  a  soft  corner  for  the  rich”!

 In  regard  to  direct  taxation,  what
 one  has  to  consider  is  its  consequen-
 ces  on  incentives  in  the  private

 sector,  as  long  as  we  have  a  pri-
 vate  sector;  that  is  to  say,  as  I  have
 pointed  out  before,  direct  taxation
 has  various  indirect  effects,  and  in
 my  opinion,  it  will  clearly  be  wrong
 to  prejudge  the  issue  by  raising  the
 direct  taxation  or  giving  reliefs.  I
 have.  not  given  any  reliefs,  while  the
 matter  is  under  examination  by  an
 expert  body,  and  I  claim  therefore
 that  I  have  maintained  a  neutral  at-
 titude.

 No  inference  as  to  the  future,
 therefore,  should  be  drawn  from  this
 self-denial  on  my  part  this  year  in
 the  matter  of  direct  taxation.  I
 would  like  here  to  say  that  it  is  not
 right  to  indulge  in  advance  criticism
 of  the  Taxation  Enquiry  Commission,
 as  Shri  Gadgil  did.  He  himself  has
 been  Chairman  of  a  couple  of  Com-
 mittees  and  I  think  it  is  very  wrong
 to  say  that  he  knows  what  kind  of
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 a@  report  is  going  to  emanate  from
 that  Commission.  I  have  no  doubt
 whatsoever  that  whatever  will  come
 from  them  will  be  the  result  of  very
 deep  consideration  and  very  mature
 judgment.  Of  course,  to  some  Mem-
 bers  the  only  answer  to  the  pro-
 blem  of  resources  for  planning  is  to
 “Sock  the  rich”.  But  the  rich  are
 only  a  handful  and  even  if  all  their
 riches  are  taken  away,  that  would
 not  be  sufficient  to  finance  the  long-
 term  economic  development  of  this
 country.  This  is  not  to  suggest  that
 Imequalities  of  wealth  and  income  are
 justifiable  or  will  be  tolerated;  and  as
 is  usual,  people  forget  what  has  been
 done  in  the  past.  They  have  for-
 gotten  the  little  advance  that  we
 made  towards  the  diminution  of  in-
 equalities  by  passing  the  Estate
 Duty  Bill.  Hon.  Members  of  ali
 shades  of  opinion  were  quite  enthu-
 siastic  at  the  time  when  the  Bill  was
 debated.

 Shri  8.  8.  More  (Sholapur):  We
 were  found  to  be  wrong.

 Shri  C.  D.  Deshmukh:  But  today
 they  have  forgotten  it.

 Some  Hon.  Members:  No,  no.
 (Interruptions).

 Mr.  Speaker:  Order,  order.
 Shri  C.  0.  Deshmukh:  As  between

 the  date  of  the  last  budget  and  this
 debate,  the  only  important  step
 taken  is  a  step  of  direct  taxation  of
 an  egalitarian  nature.  That  is  what
 I  wish  to  remind  hon,  Members
 here.  Now,  on  purely  pragmatic
 grounds,  direct  taxation  must  take
 into  account  the  fact  that  as  far  as
 it  appears  to  us,  the  private  sector

 chas  a  part  to  play  at  least  at  this
 stage  of  the  development  of  our
 country.  I  have  certain  figures  here
 which  show  really  how  many  rich
 we  have.  I  define  as  rich  people  who
 have  an  income  of  over  Rs.  1,50,000.
 (Interruptions).  It  is  a  modest  and
 moderate  definition.  Now,  the  total
 number  is  1286.

 Shri  Nambiar
 1287?

 (Mayuram):  Not



 2777  General  Budget

 Shri  C.  D.  Deshmukh:  No,  5  and  I,
 to  me,  make  6.  The  total  income
 assessed  is  Rs.  43,38,00,000.  Now,  of
 that....

 Shri  K.  P.  Tripathi
 What  about  evaders?

 Shri  C.  D.  Deshmukh  by  way  of
 income-tax  and  super-tax,  the  Trea-
 sury  collects  Rs.  29  crores.

 An  Hon.  Member:  Very  poor.
 (Unterruptions).

 Shri  C.  D.  Deshmukh:  I  hear  sighs
 and  jubilations  both.  Now,  that
 leaves  Rs.  4  crores.  Rs.  14  crores
 divided  by  286  gives  me  about
 1:25,  that  is  to  say  Rs.  +1,25,000,  In
 other  words,  these  rich  people  with
 income  over  Rs.  -1,50,000  have  an  in-
 come  left  of  Rs.  +1,25,000  after  pay-
 ment  of  taxes,  which,  of  course,  is
 high  in  all  conscience.  But  there  it
 is.  And,  therefore,  if  one  were  to
 hink  of  drawing  more  from  them,

 so  to  speak,  and  leaving  them  very
 little,  apart  from  any  question  of
 private  incentive,  a  purely  arith-
 metical—not  a  policy—guess  is  that
 there  may  be  about  Rs.  10  crores
 available  there.  Now,  add  to  that
 about  Rs.  20  crores  of  taxation  which,
 I  think,  escapes  the  net  of  the  tax-
 gatherer.  We  have  been  trying  to
 train  people  and  to  increase’  the
 staff.  but  it  takes  a  long  time  to  in-
 crease  the  number  of  good  income-
 tax  officers  who  will  not  give  cause
 for  annoyance  to  many  of  the  azses-
 sees,  especially  those  who  have  in-
 fluential  voices.

 Shri  S.  S.  More:  With  Government.
 Shri  C.  D.  Deshmukh:  Therefore,

 there  may  be  about  Rs.  30  crores  in
 the  system.  I  am  not  saying  ‘No’;
 sometime  or  the  other  I  hope  it
 might  be  possible  to  tap  that  Rs.  30
 crores  so  that  for  some  plan  of  five
 years  we  might  have  another  Rs.  50
 crores  available,  for  increasing  the
 plan,  which  increase  is  much  less
 than  the  Rs.  75  crores  that  we  have
 added,  with  a  sort  of  indifference  to
 raising  resources  even  in  respect  of
 the  existing  plan.

 Now,  that  brings  me  to  the  ques-
 tion  of  what  are  the  real  resources

 (Darrang):
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 for  development  that  are  open  to
 the  country.  The  paradox,  or  dilem-~
 ma  as  you  may  call  it,  of  develop-
 ment  is  that  the  country  has  little
 saving.  Without  saving—of  course  it
 is  a  truism—there  can  be  no  capital
 formation  and  capital  formation  is
 the  key  to  development.  Where  are
 all  the  real  resources  for  all  these
 to  come  from?  My  friends  on  the
 opposite  side,  as  I  have  said  earlier,
 say,  ‘expropriate  or  tax  the  rich’.
 They  imagine  that  there  are  vast
 reserves  to  be  taken  over  from  cur-
 rent  profits  or  from  past  accumula-
 tions.  A  part  of  the  answer,  I  think,
 was  given  by  the  Parliamentary  Sec-
 retary.  I  would  only  stress  that  a
 vast  development  process  cannot  be
 financed  except  through  sacrifices  on
 the  part  of  all  sections  of  the  com-
 munity,  where  99-99  per  cent.  of  the
 People  are  poor.  To  my  friends  from
 business  and  Industry,  I  should  say nevertheless  that  while  it  is  impor- tant  to  maintain  and  strengthen  the
 Private  incentive  to  save,  the  pro- blem  is  one  of  weighing  the  social cost  of  providing  these  incentives against  the  returns  and  benefits  to be  realised  in  the  form  of  private saving  and  investment.  It  is  quite true  that  the  goose  must  be
 spared  if  it  is  to  lay  golden
 eggs.  But,  our  contention  is that  it  must  lay  the  eggs.  My  point is:  there  are  potential  resources  to be  tapped,  and  in  an  undeveloped economy  these  lie  scattered  all  over the  system.  For  instance,  and  I think  this  will  be  a  new  Point  to
 hon.  Members,  an  under-developed economy  has  a  great  amount  of  un-
 employment  or  under-employment. The  unemployed  are  being  fed  and clothed,  however  inadequately.  Their
 consumption  without  any  production is  a  tax  on  the  other  members  of  the family.  In  other  words,  they  are
 subsidised  by  the  earning  members of  the  family.  To  secure  the  right
 development,  this  unemployed  -man-
 power  has  to  be  drawn  upon.  The
 subsistence  fund,  which  consists  of the  savings  of  the  producers,  needed for  them  is  there.  If  only  those who  were  hitherto  subsidising  should
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 [Shri  0.  0.  Deshmukh]
 be  induceg  to  make  over  to  Govern-
 ment  the  real  resources,  which  so  far
 went  into  unproductive  consumption
 by  the  unemployed—now  somebody
 at  present  is  doing  the  saving  any-
 way,  otherwise  the  unemployed  would
 not  be  fed,  and  would  not  be  alive—
 all  that  we  ask  for  is  that  they  keep
 it  up  for  a  while  (Interruption.)  Let
 them  not  increase  their  consumption
 as  the  load  of  the  unemployed  is
 taken  off  their  shoulders.  It  is  pos-
 sible  to  calculate  the  real  resources
 needed  for  securing  additional  capi-
 tal  formation  through  employment  of
 idle  manpower.  The  problem  is  of
 mobilising  the  scattered  manpower
 saving—you  may  call  it  compulsory
 saving.  I  like  the  suggestion  that  was,
 I  think,  made  by  Shri  S.  N.  Agarwal
 that  the  saving  should  be  for  local
 projects  which  people  can  see  rising
 before  their  eyes.  Already,  in  the

 present  Plan,  we  have  made  a  little

 beginning  in  this  direction,  through
 the  Community  Projects  and  jocal
 works  of  various  kinds.  So,  it  is

 wrong  to  say  that  the  common  man
 cannot  make  sacrifices.  He  is  al-
 ready  making  them,  devoting  a  part
 of  his  income  to  the  maintenance  of

 the  unemployed  who  are  not  produc-
 ing  anything.  We  have  to  find  a  way
 of  utilising  this  idle  mampower  and

 of  mobilising  the  savings—of  marrying
 the  two.  This  is  essentially  a  pro-

 Finan
 a  few  excises  can  have  a  place  here.

 So,  would  deficit  financing.  But,  I

 am  convinced  that  if  we  want  to  de-
 velop  economy  rightly,  we  shall  have

 to  draw  on  these  real  resources.  =

 say  this  not  only  with  reference  to

 the  present  Plan  put  in  view  of  what
 is  likely  to  be  needed  for  the  next

 plan.

 There  are  a  few  other  matters  into

 which  I  shall  not  be  able  to  go.  For

 instance,  questions  of  what  econo-

 mies  are  being  attempted,  what  sort
 of  financial  control  is  maintained  and

 what  account  we  have  taken  of  the

 work  of  the  Estimates  Committee  and
 the  Public  Accounts  Committee  and

 23  MARCH  954  General  Budget  2780

 what  is  the  employment  potential  of
 the  Plan  and  ali  that.  I  am  hoping
 that  sometime  or  other  I  shall  have
 an  opportunity  of  going  into  these
 matters.

 There  are  also  the  points  made  by
 hon,  Members’  opposite,  especially
 Prof.  Mukerjee  and  Mr.  Basu  in  re-
 gard  to  production.  They  are  quite
 right  in  saying  that  we  should  not
 merely  point  to  the  increase  of  pro-
 duction  and  say  that  everything  is
 all  right  in  the  world.  Everything
 is  not  and  it  is  our  duty  to  go  into
 those  units  which  are  not  doing  well
 and  find  out  why  they  are  not  doing
 well.  There  I  am  one  with  them.

 Then  there  was  a  point  made  by
 Mr.  Nambiar  that  Government  was
 favouring  the  landlords  and  that  there
 was  some  delay  in  getting  the  assent
 of  the  President  to  a  Tenancy  legis-
 lation.  I  understand  that  it  came  up
 here  in  the  first  week  of  February  and
 on  the  l8th  March  the  assent  was
 given.  If  this  were  to  prove  his  con-
 tention.  he  will  be  welcome  to  hold
 his  opinion.  For  good  or  for  evil,  as
 I  said.  we  have  chosen  the  way  of
 democracy  and  the  way  of  mixed  eco-
 nomy.  My  only  answer  to  the  other
 friends  on  the  opposite  side  who  have
 referred  tc  motor  buses  and  bank
 clerks  getting  down  and  so  on,  is  a
 small  quotation  which  I  shall  give
 in  conclusion  of  my  speech:

 “Two  roads  diverged  in  a  yellow
 ‘wood

 And  sorry  [  could  not  travel  both
 And  be  one  traveller,  long  I  stocd
 Ang  looked  down  one  as  far  as  I

 could
 To  where  it  bent  im  the  under-

 growth;
 Then  took  the  other,  as  just  as  fair,
 And  perhaps  the  better  claim,
 Because  it  was  grassy  and  wanted

 wear;
 e  e  s

 I  shall  be  telling  this  witha  sigh
 Somewhere  ages  and  ages  hence
 "Two  roads  diverged  in  a  wood



 2787  Reporting  of

 I  took  the  one  less  travelled  by,
 And  that  has  made  all  the  diffe-

 rence.’”
 The  road  we  have  chosen  is  true  de-
 mocracy.

 Shri  U.  C.  Patnaik  (Ghumsur):  A
 very  important  point  raised  by  me
 has  not  been  replied,  namely,  that
 there  is  no  provision  at  all  in  the
 Budget  for  civil  defence  measures.
 This  is  an  important  point  and,  par-
 ticularly  so  in  view  of  the  present
 tension  in  regard  to  foreign  aid  to
 Pakistan  and  foreign  pockets  in  India.

 Shri  C.  D.  Deshmukh:  I  may  point
 out  that  the  hon.  Member  was  not
 present  when  I  spoke  yesterday
 evening  and  said  explicitly  that  when
 Defence  Ministry  and  Home  Minis-

 try  affairs  are  discussed  this  matter
 will  be  dealt  with.

 Shri  U.  C.  Patnaik:  I  wanted  a
 reply  by  the  Finance  Minister....

 Mr.  Speaker:  Order,  order.  The
 Defence  Minister,  I  think,  is  the  best
 person  to  reply  to  it.

 REPORTING  OF  SPEECHES  IN
 PRESS

 Shri  Tandon  (Allahabad  Distt—
 West):  Mr.  Speaker,  Sir,  before  you
 begin  the  business  of.the  day,  I
 crave  your  indulgence  to  draw  your
 attention  to  the  report,  in  one  of
 the  important  newspapers  of  Delhi,
 of  the  speech  which  I  delivered  in
 Parliament  yesterday.  There  are
 two  serious  errors  to  which,  I  feel,
 I  should.  draw  your  attention.

 The  report  attributes  to  me  the
 ‘following  sentence:

 “Not  a  single  pie  out  of  the
 hundreds  of  crores  of  rupees
 spent  so  far  had  been  devoted
 to  village  welfare.”

 Obviously  this  would  be  an  untrue
 statement;  I  did  not  make  it  and
 could  not  have  made  it.  What  I
 said  was  that  not  one  village  had
 been  constricted  on  the  plan  which

 23  MARCH  954  Speeches  in  Press  2782

 I  had  placed  before  Parliament,
 namely,  the  garden-house  plan.  That
 is  what  I  said  and  I  could  not  have
 said  that  Government  had_  spent
 nothing  on  rural  welfare.

 The  Minister  of  Fiance  (Shri
 C.  D.  Deshmukh):  On  his  observetions
 about  the  village  beautiful,  I  did
 intend  to  draw  the  pointed  attention
 of  the  Community  Projects  Adminis-
 tration  in  regard  to  that  suggestion.

 Shri  Tandon:  The  second  error  here
 is  this.  The  report  refers  to  me  as
 having—

 “suggested  the  appointment
 of  an  independent  commission,
 with  which  the  Education  Min-
 ister  would  have  nothing  to  do,
 to  give  Hindi  its  proper  place
 within  the  next  ll  years  or,  in
 the  alternative,  a  change  in  the
 Education  Ministry  so  that  it
 would  have  a  man  who  would
 fight  resolutely  for  the  cause  of
 Hindi.”

 My  first  suggestion  has  been  correct-
 ly  reported,  namely,  the  appoint-
 ment  of  a  commission.  The  alter-
 native  suggestion,  as  reported  here,
 is  incorrect.  I  did  not  suggest  a
 change  in  the  present.  Education
 Ministry.  What  I  said  was  that  if  a
 commission  was  not  likely  to  be  ap-
 pointed  especially  for  Hindi,  a  per-
 manent  commission,  then  in  that
 case  there  should  be  a  special  Min-
 istry  set  up  for  the  purpose  of  look-
 ing  after  the  cause  of  Hindi  during
 these  next  eleven  years.  That  is
 what  I  said.  This  part  which  re-
 lates  to  the  Education  Ministry  has
 been  correctly  reported  in  the  Hindi
 paper  Hindustan.

 This  is  all,  Sir,  that  I  wish  to  say.

 3  PM.
 Mr.  Speaker:  I  think  the  points

 which  the  hon.  Member  has  raised  re-
 quire:  some  consideration  about  the
 method  and  procedure  of  raising  this
 kind  of  points.  I  wanted  to  know  as
 to  what  he  had  to  say.  It  seems  his
 intention  was  only  to  point  out  mis-
 reporting  in  the  Press.
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 {Mr.  Speaker]
 Now.  I  do  not  think,  really  speak-

 ing,  that  should  have  been  raised  in
 this  House.  There  are  papers  and
 papers  and  reporters  and_  reporters
 and  one  cannot  guarantee  that  all
 papers  should  report  currectly  or  ade-
 quately.  4  was  just  thinsing  as  to
 whether  it  was  a  question  of  privi-
 lege  that  the  hcn.  Member  was  trying
 to  raise,  but  there  seems  to  be  noth-
 ing  of  the  kind.  In  future,  when-
 ever  any  such  thing  occurs,  ३  think
 the  best  course  will  be  to  invite  my
 attention  to  the  point  in  my  chamber,
 so  that  I  could  also  have  the  ad-
 vantage  of  seeing  the  proceedings  as
 reported  and  verify  as  to  whether  a
 Particular  statement  made  by  the
 hon.  Member  is  correct—though  it
 may  be  correct  according  to  his

 memory—and  if  it  is  correct  we  might
 see  as  to  what  could  be  done  with
 reference  to  the  particular  paper  which
 misreports.  Of  course.  ordinary  mis-
 reporting  will  not  be  taken  very
 serious  notice  of,  or  amy  notice  of  at

 all  for  the  matter  of  that.  But  in
 ease  there  is  anything  deliberately
 done,  anything  very  grossly  done
 the  remedy  will  be  elsewhere  and
 not  by  an  explanation  in  the  House.

 I  am  merely  stating  this,  because
 the  hon.  Member’s  procedure  may  not
 be  quoted  as  a  precedent  to  me  and
 every  day  we  may  be  having,  in  the
 House.  some  Member  or  the  other
 getting  up  and  complaining  about

 misreporting  of  his  speeches.

 DEMANDS*  FOR  GRANTS
 Mr.  Speaker:  The  House  will  now

 take  up  discussion  of  the  Demands
 for  Grants  Nos.  22,  23,  24  and  25,
 relating  to  the  Ministry  of  External
 Affairs.  The  Time  -Table  showing  the
 dates  on  which  the  Demands  in  res-
 pect  of  the  various  Ministries  will  be
 taken  up  has  already  been  circulated.
 Today,  the  House  will  deal  with  the
 External  Affairs  Ministry.  Regarding
 the  time-limit  for  speeches,  the  usual
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 practice  has  been  to  fix  a  time  limit
 of  5  minutes  for  all  Members  includ-
 ing  Movers  of  cut  motions  and  20.
 minutes,  if  necessary,  for  Leaders  of
 Groups,  subject  to  that  time  being  cut
 out  in  the  whole  time  allotted  to  that
 Group.  The  time  taken,  as  usual,  by
 the  Ministers  in  the  reply  in  the  end
 will  be  excluded.

 I  have  here  a  number  of  cut  motions
 to  these  various  Demands.  I  would
 urge  upon  hon.  Members  and  Leaders
 of  Groups  to  hand  over  the  numbers
 of  those  cut  motions  which  they  se-
 lect,  to  the  Secretary  in  5  minutes.
 I  will  treat  them  as  moved.  if  those
 hon.  Members  in  whose  names  those
 cut  motions  stand,  are  present  in  the
 House  and  the  motions  are  otherwise
 in  order.

 I  brave,  up  to  now,  received  a  list  of
 selected  cut  motions  as  under:

 Demand  No.  22
 Communist  Group  56i
 Praja-Socialist  Group  34

 Demand  No.  23
 Communist  Group  97,  564,  566,  570,

 580.
 Praja-Socialist  Group  93,  94.
 National  Democratic  Group  90,  572,

 58l,
 Demand  No.  24.

 Communist  Group  08
 Praja-Socialist  Group  406
 Shri  Frank  Anthony  (Nominated—

 Anglo-Indians):  May  I  request  that
 cut  motion  No.  323  may  be  included
 in  that  list?

 Mr.  Speaker:  He  can  hand  it  over
 to  the  Secretary.  That  will  save  time.

 I  shall  now  place  before  the  House
 all  the  Demands  together.

 Demanp  No.  22—TRIBAL  AREAS
 Mr,  Speaker:  Motion  is:

 “That  a  sum  not  exceeding
 Bs.  4,00,54,000  be  granted  to  the

 *Moved  with  the  previous  sanction  of  the  President.
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 President  to  complete  the  sum  ne-
 cessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  1955,  in  res-
 pect  of  ‘Tribal  Areas’.”

 Demann  No.  23—ExTERNAL  AFFAIRS
 Mr.  Speaker:  Motion  is:

 “That  a  sum  not  exceeding
 Rs.  5,36,94,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  1955,  in  res-
 pect  of  ‘External  Affairs’”.
 Demanpn  No.  24—CHANDERNAGORE

 Mr.  Speaker:  Motion  is:
 “That  a  sum  not  exceeding

 Rs.  20,17,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 38  day  of  March,  1955,  in  res-
 pect  of  ‘Chandernagore’.”

 Demand  No.  25—MIscELLANEOUS  Ex-
 PENDITURE  UNDER  THE  MINISTRY  OF
 EXTERNAL  AFFAIRS

 Mr.  Speaker:  Motion  is:
 “That  a  sum  not  exceeding

 Rs.  -2,51,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3151.  day  of  March,  1955,  in  res-
 pect  of  ‘Miscellaneous  Expenditure
 under  the  Ministry  of  External
 Affairs’.”
 These  demands  are  now  before  the

 House.
 Shri  Amjag  Ali  (Goalpara-Garo

 Hills):  Is  it  the  concern  of  the  Chair
 to  place  these  Demands  before  the
 House  or  of  the  Minister  concerned
 to  move  them?

 Mr.  Speaker:  Order,  order.  The
 hon.  Member  is  raising  the  same  point
 again.  I  explained  to  Him  last  time
 that  we  are  following  the  English
 procedure  and,  if  I  mistake  not,  this
 has  been  followed  for  the  last  five

 years  and  the  Demands  are  placed  by
 the  Chair.
 Meagre  provision  for  welfare  of  Tribal

 peoples
 Shri  H.  N.  Mukerijee  (Calcutta—

 North-East):  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Tribal  Areas’  be  reduced
 by  Rs.  100.”

 Policy  with  regard  to  the  administra-
 tion  in  N.EFA

 Sari  Rishang  Keishing  (Outer
 Manipur—Reserved—Sch.  Tribes):  I
 beg  to  move:

 “That  the  demand  under  the
 head  ‘Tribal  Areas’  be  reduced
 by  Rs.  700.7

 Failure  to  leave  the  Commonwealth
 Shri  Sadhan  Gupta  (Calcutta—

 Scuth-East):  I  beg  to  move
 “That  the  demand  under  the

 head  ‘External  Affairs’  be  reduced
 by  Rs.  100.”

 Liquidation  of  foreign  pockets  in  India
 Shri  A.  K.  Gopalan  (Cannanore):  I

 beg  to  move:
 “That  the  demand  under  the

 head  ‘External  Affairs’  be  reduced
 by  Rs.  100”.
 Failure  to  stop  the  recruitment  of
 Gurkhas  by  the  British  and  their
 transport  to  Malaya  through  India

 Shri  A.  K.  Gopalam:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘External  Affairs’  be  reduced
 by  Rs.  100.”

 Failure  to  evolve  concrete  measures  for
 countering  the  apprehended  effects  of

 the  Pakistan-U.S.A.  Military  Pact

 Shri  H.  N.  Mukerjee:  I  beg  to  ‘ove:
 “That  the  demand  under  the

 heag  ‘External  Affairs’  be  reduced
 by  Rs.  100.”"

 Necessity  of  evolving  concrete
 measures  for  fostering  friendship  and

 amity  with  the  people  of  Pakistan

 Shri  H.  N.  Mukerjee:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘External  Affairs’  be  reduced
 by  Rs.  100,”"
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 Appointment  of  Ambassadors,
 Sari  M.  S.  Gurupadaswamy  (My-

 sore):  I  beg  to  move:
 “That  the  demand  under  the  head

 ‘External  Affairs’  be  reduced
 by  Rs.  100.”

 Failure  of  Government  to  have  a  posi-
 tive  Himalayan  policy

 Shri  M.  5.  Gurupadaswamy:  I  beg  to
 move:

 “That  the  demand  under  the
 head  ‘External  Acairs’  be  reduced
 by  Rs.  100.”

 Measures  to  be  taken  in  consequence
 of  the  Military  Pact  between  U.S.A.

 and  Pakistan
 Kumari  Annie  Mascarene  (Trivan-

 drum):  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘External  Affairs’  be  reduced
 by  Rs.  100,”
 Publicity  by  our  embassies  abroad
 Sardar  Hukam  Singh  (Kapurthala-

 Bhatinda):  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘External  Affairs’  be  reduced
 by.  Rs.  300.7

 Need  for  action  against  Portugal  and
 France  regarding  integration  of  ForTe-

 ign  Pockets  with  the  Indian  Union
 Shri  P.  Subba  Rao  (Nowrangpur):

 I  beg  to  move:
 “That  the  demand  under  the

 head  ‘External  Affairs’  be  reduced
 by  Rs.  100.”

 Failure  to  adopt  a  definite  policy  in
 the  matter  of  determination  of  the

 future  status  of  Chandernagore
 Shri  Tushar  Chatterjea  (Seram-

 pore):  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Chandernagore’  be  reduced
 by  Rs.  100.”

 Merger  of  Chandernagore  with  West
 Bengal

 Shri  M.  8,  Gurupadaswamy:  I  beg
 to  move:

 “That  the  demand  under  the
 head  ‘Chandernagore’  be  reduced
 by  Rs.  100.”

 उपवेद

 Mr.  Speaker:  These  cut  motions  are
 now  before  the  House.

 Tae  Prime  Minister  and  Minister  of
 External  Affairs  and  Defence  (Shri
 Jawaharlal  Nehru):  Mr.  Speaker
 in  the  course  of  this  discussion  cn  the
 Demands,  I  do  not  know  if  I  should
 take  the  time  of  the  House  in  discus-
 sing  broag  questions  of  foreign  policy
 or  confine  myself  rather  to  certain  im-
 mediate  issues  affecting  India,  or
 again  to  the  mere  structure  of  our
 Foreign  Service  and  the  Foreign
 Affairs  Ministry

 [Mr.  Deputy-Speaxer  in  the  Chair]
 In  dealing  with  the  latter  subject.

 criticism  is  made  in  some  of  these
 cut  motionsin  regardto  extravagance,
 in  regard  to  the  appointment  of
 Ambassadors  and  the  like.  Now,  “t  is
 rather  difficult  for  me  to  deal  with  ‘hat.
 There  may  well  be  extravagance  here
 and  there.  We  seek  to  check  it.  But,
 taking  it  by  and  largeif  hon.  Members
 compare—and  a_  test  of  comparison
 is  helpful  occasionally—the  expendi-
 ture  incurred  by  us  with  that  incurred
 by  other  countries—I  am  _  not
 referring  to  the  very  big  countries
 who  are  very  rich,  but  I  am  referring
 to  moderate  countries—if  we
 compare  both,  we  will  find  that  our
 expenditure  is  usually  far  less  than
 theirs.  In  fact,  it  has  been  cur
 attempt  to  carry  on  our  Embassies
 as  simply  and  economically  as  possi-
 ble,  and  we  have  had  ccnsiderable
 difficulties,  indeed,  often  in  keeping
 to  the  present  rates  of  pay  and  allow-
 ances,  because  exchange  values  vary
 and  our  staff  get  into  great  diffcul-
 ties.  We  receive,  normally,  requests
 from  a  considerable  number  of  them
 to  be  called  back  to  India  because
 they  cannot  afford  to  remain  where
 they  have  been  sent—I  sm  _  not
 talking  of  the  Heads  of  Missicns,  but
 of  the  other  staff.  But  nevertheless,
 I  cannot  say  of  course  that  ona  close
 analysis  one  cannot  fing  waste  here
 and  there—there  might  be;  we.  try  to
 check  that..  We  have  now  taken  steps
 to  do  that  regularly  by  periodical
 inspections  by  senicr  officers.

 Again,  in  regard  to  the  appointment
 of  Ambassadors  and  the  like,  I  do
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 not  quite  know  what  I  can  say  to
 this  House.  If  this  House  expects
 that  Ambassadors  should  be  appoint-
 ed,  as  they  are  done  perhaps  in  the
 United  States  of  America,  all  1  can
 say  is  that  I  think  that  the  practice  of
 the  United  States  of  America  in  this
 and  in  some  other  matters  seems  to
 me  completely  wrong,  at  least  so  far
 as  it  applies  to  this  country.

 It  is  not  for  me  to  criticise  the
 policy  of  other  countries,  as  to  what
 they  do  in  their  own  countries.  But
 in  a  matter  of  this  kind  it  does  not
 seem  to  me  a  happy  policy  to  adopt.
 Again,  where  appointments  are  made,
 whatever  they  may  be  and  whoever
 might  make  them,  whether  an  _indi-
 vidual  or  a  group  or  the  Cabinet  or  a
 committee,  one  has  to  leave  it  to  their
 judgment.  They  may  occasionally
 make  an  appointment  which  may  not
 turn  out  te  be  happy.  All  these  risks
 have  to  be  taken.  But  by  and  large,
 if  I  may  say  so,  our  Foreign  Service

 has  done  us  well  and  its  standing
 among  the  Foreign  Services  cf  the
 world  is  fairly  high,  and  some  of  our
 senior  Ambassadors  and  others  are
 among  those  whose  opinion  ccunts,
 not  only  with  us  but  with  other  coun-
 tries.  Considering  that  एट  started
 our  Foreign  Service  five  or  six  years
 ago  frcm  scratch,  I  think  that  is  a
 creditable  achievement.  It  hag  so
 happened,  almost  against  our  wishes,
 that  we  have  been  thrust  into  this
 arena  of  world  affairs  and  have  had  to
 play  some  little  part  in  it  which  has
 borne  fruit  or  yielded  some  result.
 Therefore  a  heavy  burden  has  come
 upon  us,  unasked  for,  and  we  could
 not  say  ‘no’  tc:  it,  because  it  resulted

 from  some  previous  action  of  ours.
 This  burden  has  been  borne  largely  by
 members  of  our  Foreign  Service,
 senior  and  junior;  and  if  I  may  ex-
 press  my  Opinion,  I  cannot  speak,  of
 course,  of  every  one  of  them  but  on
 the  whole  they  have  borne  this  bur-
 Gen  worthily.

 There  are  a  number  of  relatively
 secondary  matters,  but  of  great  im-
 portance  to  us—secondary  only  in  the
 world  sense.  I  mean.  I  find  a  number
 ef  cut  motions  relating  to  Chander-
 47  P.S.D.
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 nagore.  In  this  matter  I  should  like
 to  apolcgise  to  this  House  for  a
 certain  delay  in  placing  the  Report
 on  Chandernagore  on  the  Table  of
 the  House.  I  understand  from  my
 colleague,  the  Deputy  Minister,  that
 he  placed  it  on  the  Table  this  morn-
 ing.  We  had  hoped  to  place  it  some-
 time  earlier.  The  delay  occurred
 really  in  finalising  certain  decisions
 about  Chandernagore.  I  am_  afraid
 they  have  not  been  quite  finalised
 yet,  though  they  are  very  near  that.
 I  may  say  that,  broadly  speaking,  we
 intend  to  adopt  the  recommenda-
 tions  made  in  that  Report  of  Dr.
 Amarnath  Jha  who  was  sent  to
 Chandernagore  to  find  out  what  the
 conditions  were  there,  to  meet  people,
 various  groups,  various  representa-
 tives.  and  then  to  make  recommenda-
 tions  as  to  what  should  be  done  with
 that  particular  place.  Broadly,  what
 is  recommended  is  that  Chander-

 nmagcre  should  be  merged  into  West
 Bengal—and,  indeed.  there  is  uo
 other  way  to  deal  with  it—but  that
 at  the  same  time  it  should  be  made
 into  some  kind  of  a  Corporation  with
 considerable  powers  such  ag  a_  Cor-
 pcration  might  have.  There  are  a
 number  of  other  recommendations
 also.

 The  House  may  remember  _  that
 whenever  we  have  referred  to  these
 French  possessions  or  Portuguese
 possessions  in  India,  we  have  always

 made  it  clear  that  it  is  not  our  desire
 to  interfere.  We  have  made  it  clear,
 first  of  all,  that  it  is  quite  essential
 that  they  should  be  merged  into  the
 Union  of  India.  At  the  same  time,  we
 have  given  an  assurance  that  we  do
 nct  wish  to  interfere  with  the
 customs,  language,  laws  and  various
 other  such  like  matters  which  ap-
 pertain  thereto,  without  the  consent
 of  the  people  concerned.  In  fact.  we
 were  anxious  in  the  case  of  some  of
 the  French  possessicns,  especially
 Pondicherry  which  is  the  chief  of
 them,  that  it  would  be  a  good  thing
 if  it  should  continue  as  a  centre  of
 French  language  and  culture  in  India
 if  the  people  there  wanted  so  to  do.
 So,  in  Chandernagcre  also  we  propose
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 to  give  some  assistance  in  the  pre
 servation  cf  certain  cultural  develop-
 ments  that  have  taken  place.  When-
 ever  a  change  is  made  like  this,  whe-
 ther  in  Chandernagore  or  elsewhere,

 a  number  of  people  there  who  have
 grown  up  in  the  last  00  years  or
 more  in  a_  different  background,
 linguistic  or  other,  are  necessarily
 put  in  some  difficulties.  We  dc  not
 want  them  to  suffer.  That  is  so  far
 as  Chandernagore  is  concerned.

 In  regard  to  other  foreign  establish-
 ments  in  India,  only  yesterday  in
 reply  to  a  question,  J  referred  to  the
 present  position  that  has  arisen  in
 Pondicherry  and  roundabout.  This
 88  the  House  knows,  is  an_  entirely
 spontaneous  movement  in  the  French
 possessions  and  comprises  in  its  fold
 practically  aH  the  Ministers,—in  fact,
 all  except  cne  who  happened  to  be
 absent,  accidentally,—all  the  Minis-
 ters  and  about  80  per  cent.  of  the
 Councillors  of  the  Municipal  Com-
 munes  who  have  unanimously  asked
 for  merger  with  India  to  be  brought
 about  withcut  any  referendum,  as
 rapidly  as  possible.  They  have
 naturally  addressed  the  various  high
 dignitaries  of  the  French  Government
 in  Paris  on  the  subject.  They  sent
 these  resolutions  to  me  also  and  we
 have  acknowledged  them.  It  seems
 t0  me  that  this  move,  this  spontanecus
 development  in  Pondicherry  puts  or
 ought  to  put  an  end  to  any  argument
 that  might  have  been  raised  by  those
 who  were  opposed  tc  merger  and  even
 get  over  the  other  technical,  legal  and
 constitutional  difficulties  which
 sometimes  the  French  Government
 has  pointed  out  to  us  in  this  matter.
 It  is  clear  that  there  can  be  no  clearer
 exhibiticn  of  popular  will  than  we
 have  seen.  not  only  from  the  Ministers
 and  Municipal  Councillors,  but  at  the
 other  end  from  the  industrial  workers
 who.  the  House  may  remember,  a
 little  while  ago  demonstrated  in
 favour  cf  merger  and  there  was  some
 conflict  with  the  French  authorities.
 I  hope  that  this  will  lead  to  a  friendly
 settlement  of  this  problem  between
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 the  French  Government  and  our  Gov-
 ernment,  and  a  de  facto  transfer  of
 power  there.  I  say  de  facto;  de  jure,
 cf  course,  should  follow  and  has_  to
 follow.  It  may  take  a  little  time  for
 the  legal  formalities.  Sometime
 back  we  sent  a  note  to  the  French
 Government  in  which  we  suggested
 that  the  de  facto  change  over  might
 take  place  straightaway  and  the  de
 jure  can  follow  soon  after,  after  the
 necessary  formalities  had  been  dcne.
 T  am  hopeful,  therefore,  about  these
 French  possessions.  I  am  not  very
 hopeful  at  the  present  moment  about
 the  Portuguese  possessions.  though

 it  is  inevitable  that  the  same  results
 must  fcllow  there.

 I  find  that  there  are  a  number  of
 cut  motions  also  relating  to  tribal
 affairs.  The  House  will  remember
 that  sometime  back  there  was  a
 tragedy  there,  not  very  far  from  the
 Tibet  border,  when  a  platoon  of  ours,
 the  Assam  Rifles,  was  attacked  and
 ambushed  and  a  number  cf  people
 were  suddenly  killed.  That  was  a  kind
 of  thing  which  sometimes  occurred  in
 pre-Independence  days  when  the  Bri-
 tish  ruled  this  country,  and  they  had
 a  way  of  dealing  with  them—a  heavy
 way  which  involved  much  destruction
 of  life  and  property.  We  were  put  in
 a  difficulty  as  to  how  to  deal  with  this
 matter,  and  the  immediate  reaction
 was  that  we  must  do  something
 quickly  to  get  back  the  perscns  who
 were  held  as  hostages,  and,  well,  to
 punish  the  guilty.  The  place  was
 very  difficult  to  get  at.  Even  after
 sending  troops  by  air,  it  was  about
 three  weeks’  march  to  the  exact  spot.
 Anyhow,  we  decided  on  adopting  not
 the  old  way,  but  avciding  destruction
 as  far  as  possible  and  making  a
 friendly—a  firm  and  friendly  ap-
 proach.  As  a  result  of  this,  this
 matter  was  settled.  I  think,  in  a  very
 happy  way.  Those  who  were  dead,  of
 course  were  dead:  we  could  not  get
 them  back.  We  got  back  the  hostages
 doing  very  little  damage  to  anybcdy,
 and  those  simple  folk  who  had,  in  a
 moment  of  excitement  or  whatever  it
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 was,  misbehaved,  realised  that  we
 meant  well  with  them.  They  came,
 surrendered  the  arms  they  had  taken
 and  the  whole  thing  was  settled  in  a
 friendly  way,  and  we  are  receiving  a
 good  deal  of  co-operaticn  there  from
 these  people,  and  it  has  become  one
 of  our  Partly  Administered  Areas
 now.  I  should  like  to  congratulate
 thcse  in  charge  of  our  North-East
 Frontier  Agency,  who  were  responsi-
 ble  for  this—for  the  very  tactful  and
 wise  way  in  which  they  handled  the
 situation  there.

 Sometime  ago  |  made  a_  statement
 about  the  Neutral  Nations  Repatria-
 tion  Commission  ang  our  Custodian
 Force  in  Korea.  There  is  nothing
 more  to  be  said  about  it.  I  promised
 then  to  place  the  reports—the  original
 reports—of  the  Neutral  Nations  Re-
 patriation  Commission  on  the  Table
 of  the  House.  I  have  not  done  so,  I
 am  sorry,  because  they  have  not  come
 out  of  the  press  yet.  They  are  very
 big  repcrts,  running  into  hundreds
 and  hundreds  of  pages,  and  they  are
 taking  some  time,  and  I  hope  that
 within  a  week  or  ten  days  I  shall
 Place  those  original  reports  here  for
 members  to  refer  to  them  if  they  so
 wish.

 This  chapter,of  the  Neutral  Nations
 Repatriation  Ccmmission  and  Custo-
 dian  Force  is  over  so  far  as  we
 are  concerned.  That,  of  course,  does
 not  mean  that  the  Korean  problem  is
 over.  It  is  very  much  alive.  But
 the  only  part  of  that  Custcdian  Force
 business  that  is  not  over  in  a  sense
 is  that  we  have  brought  over  here  88
 prisoners  of  war,  or  ex-prisoners  of
 war,  who,  for  the  present,  are  with
 us.  Out  of  these  88,  abcut  30  have
 expressed  a  desire  to  stay  on  in  India,
 and  there  are  others  who  want  to  go
 to  other  countries.  For  the  moment
 we  are  holding  all  these  people,  in  a
 sense  cn  behalf  of  the  United  Nations,
 but,  of  course,  it  is  for  us  to  decide
 whether  those  30  or  any  other  who
 want  to  stay  here  should  be  given
 facilities  to  do  so  or  not.  Probably,
 we  shall  allow  them  to  stay  here
 temporarily.  That  is  to  say,  we  can-

 not—-we  do  not  propose  and  we
 cannot  in  law—make  them  citizens  cf
 India.  but  if  they  have  nowhere  else
 to  go  to,  we  can  hardly  throw  them
 out  either.  So,  we  intend  giving  them
 some  papers  of  residence  here  which
 can  be  renewed  pericdically,—that
 is,  it  is  for  the  Government  then  to

 keep  them  or  not  to  keep  them  in
 future,  and  to  provide,  where  possi-
 ble.  some  occupation  for  them.

 Another  matter  in  which  the  House
 is  interested  are  the  negotiations  that
 are  going  on  in  Peking  in  regard  to
 Tibet.  They  have  lengthened  out
 rather  more  than  we  thought,  not
 because  of  any  inherent  difficulty  in
 the  problems  we  are  facing,  but
 simply  because  there  are  so  many
 details.  and  each  detail  takes  a  long
 time.  I  hove  that  within  maybe  a
 few  days  or  maybe  g  fortnight  these
 discussions  might  possibly  end  satis-
 factorily.

 Now.  these  are  the—if  [  may  say
 so—secondary  issues,  with  which  we
 have  been  dealing.  The  inajor  world
 issues.  of  course,  are  not  entirely  of
 our  seeking  or  making,  and  we  play  3
 very  distant  part  in  them.  Neverthe-
 less,  it  is  these  world  issues  that
 govern  the  scene.  as  the  House  well
 knows,  and  in  the  course  of  a  month
 or  so,  there  is  going  to  bea  con-
 ference  in  Geneva,  where  some  of
 these  big  issues,  both  of  Europe  and
 the  Far  East  are  supposed  to  be  dis-
 cussed.  In  this  conference,  the  one
 further  step  that  has  been  taken—
 and  it  is  a  goog  step—is  that  for  the
 first  time,  the  People’s  Government
 of  China  will  be  represented  there
 together  with  certain  other  Great
 Powers.  It  is  far  better  that.  govern-
 ments  should  face  each  other  and
 discuss  these  matters,  than  to  try  to
 do  so  through  other  intermediaries,
 or  ignore  each  other.

 During  the  last  two  or  three  years,
 the  absence  of  the  recognition  of  the
 Chinese  People’s  Government  by  some
 Great  Powers  and  by  the  United
 Nations  has  brought  about  such  an
 unrealistic  state  of  affairs  that  it  has
 been  hardly  possible  to  deal  with  the
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 question  directly.  As  I  have  often
 stated,  it  was  not  a  question  of  any
 person  or  any  government  liking  or
 disliking  any  other  government,  but
 of  recognising  facts,  as  they  were.
 Now  it  is.  manifestly  something  on
 the  verge  of  absurdity  for  anyone  to
 say—(I  have  nothing  against  that
 particular  gentleman  who  is  supposed
 to  represent  China  in  the  United
 Nations  today,  he  is  an  able  person)—
 that  he  represents  China:  it  is  obvi-
 ously  a  little  absurd,  quite  absurd,
 for  he  does  not;  at  the  most,  one  can
 say  that  he  represents  the  Govern-
 ment  of  Formosa.  But  to  say  that
 this  person  represents  this  great
 country  of  China  is  so  wide  of  the
 mark  that  any  discussion  based  on
 that  must  fail.  And  that  has  been
 our  misfortune  in  world  affairs  that
 realities,  because  they  were  not  liked,
 have  been  ignored.

 I  do  not  know  what  is  going  to
 happen  at  Geneva.  So  far  as  we  are
 concerned,  we  have  no  desire  what-
 ever  to  appear  at  the  scene  in  Geneva,
 to  participate  in  these  conferences.
 It  is  only  when  we  feel  that  we  can
 really  do  some  good,  that  we  wish  to
 undertake  any  burden;  for  the  rest.
 we  would  rather  avoid  these  burdens.

 In  this  House,  sometime  ago,  I
 Mentioned  Indo-China.  Indo-China
 has  been,  for  the  last  six  years  nearly,
 a  scene  of  warfare  of  ७  kind  of  civil
 war  aided  by  other  countries.

 Now  one  fact  we  might  remember
 when  we  think  of  Indo-China,  and
 that  is  that  the  Indo-Chinese  war
 started  five  or  six  years  ago,  before
 the  culmination  of  the  Chinese  Revo-
 lution.  I  say  this  because  people  are
 apt  to  tie  up  too  much  what  is  hap-
 pening  in  Indo-China  with  China.  Now,
 it  is  quite  clear  that  for  the  first  year
 or  two  or  more  what  happened  in
 Indo-China  had  nothing  to  do  with
 China;  it  was  something  which  arose
 in  Indo-China.  In  fact,  in  China  it-
 self,  there  was  conflict,  a  civil  con-
 fiict—civil  war—which  resulted  ulti-
 mately  in  the  establishment  of  the
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 People’s  Government,  what  is  at  pre-
 sent  called  the  People’s  Government  of
 China.  Since  then.  this  war  has  gone
 on  in  Indo-China  and  there  have  been
 varying  fortunes:  but.  on  the  whole,
 one  might  say  this  isa  kind  of  stale-
 mate  when  neither  party  can  defeat
 nor  push  out  the  cther.  Morecr  less,
 the  House  will  realise,  that  has  been
 the  result  of  the  Korean  war  too.
 After  all  the  bloodshed  and  the  suffer-
 ing  and  the  terrible  destruction  of
 Korea  ‘and  her  people,  it  is  a  stale-
 mate  in  Korea  and  neither  side  can
 say  that  it  has  won.  That  has  a  lesson
 for  us.  Wars  nowadays  tend  to  be-
 come  stalemates—nobody  wins.  If  that
 is  so  ina  warlike  that  in  Korea  or  in
 Indo-China,  when  both  of  them  were
 not  so  very  small—the  territory  in-
 volved  might  be  relatively  small.  but
 great  Powers  were  behind  them  and
 great  forces  were  involved—if  wars
 tend  tc.  end  in  a  stalemate  even  in
 such  cases  as  we  have  seen.  then  what
 is  likely  to  happen  if  there  is  a  great
 war  involving  many  countries  in  the
 world,  many  big  countries  in  a  great
 war?  From  this  analogy  one  might
 think  that  a  great  war  might  go  on
 indefinitely,  with  terrible  destruction.
 no  doubt,  but  with  no  ending  and  with
 nobody  to  end  it.

 However.  in  so  far:  as  Indo-China
 was  concerned.  I  referred  to  the  pos-
 sibility  of  a  cease-fire  there.  I  made
 it  clear  that  we  were  making  no  offer
 to  take  any  step.  We  have  no  inten-
 tion  of  doing  so.  But  it  seems  to  me
 that  when  this  question  of  Indo-China
 is  going  to  be  discussed  at  Geneva  a
 month  hence,  obviously  it  is  desirable
 at  least  to  put  an  end  to  the  slaughter that  is  going  on  and  discuss  this  ques- tion  in  a  calmer  atmosphere,  even
 though  a  cease-fire  might  not  come
 now;  because  I  recognise  that  there
 are  difficulties,  there  is  no  firm  line
 of  battle  and  forces  go  backwards  and
 forwards.  I  realise  all  those  difficul-
 ties,  but  sometime  or  other,  whethar
 now  or  at  Geneva,  they  will  have  to
 consider  these  difficulties,  So,  why
 not  begin  considering  them  before-
 hand  so  that  some  part  of  this  work
 of  consideration  might  be  done  be-
 fore  the  Great  Powers  meet  at
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 Geneva?  That  was  my  suggestion,
 and  although  nothing  very  much  has
 come  out  of  it.  I  believe  it  has  done
 some  good,  in  the  sense  that  there  has
 been  a  good  deal  of  consideration
 given  to  these  problems  and  the  908-
 sibilities  of  a  cease-fire  by  the  coun-
 tries  concerned.

 Now,  a  problem  which  interests  hon.
 Members  of  this  House  and  the  country
 greatly,  and  to  which  reference  has
 been  made  many  times.  is  this  ques-
 tion  of  the  U.S.  military  aid  to  Pakis-
 tan  and  its  consequences.  I  do  not
 think  I  need  take  up  the  time  of  the
 House  over  that  because  we  have  ex-
 pressed  ourselves  quite  clearly  on  that
 issue  and  it  is  very  well  recognised
 everywhere,  all  over  the  world,  that
 in  this  matter,  more  even  than  in  any
 other,  there  is  almost  a  complete  uD-
 animity  in  the  country,  so  that  it  is
 not  necessary  for  me  to  place  any
 argument  before  this  House.  We  hold
 by  the  position  we  took  up.  We  feel
 that  from  a  variety  of  points  of  view.
 this  was  an  unfortunate  thing,  not
 only  because  it  creates,  instead  of
 security—which  it  seeks—insecurity,
 instability  and  uncertainty  in  all  this
 area.  But  the  mere  fact  that  this  ques-
 tion  has  been  argued  in  this  way  not
 only  in  India  but  in  many  countries  “of
 Western  Asia  and  South-Eastern  Asia
 shows  that  something  has  happened
 which  has  brought  about  a  new  wave
 of  uncertainty.  The  uncertainty  is  not
 of  security  but  of  insecurity.  There
 are  two  approaches  to  this  question
 of  war  and  peace.  One  is  the  approach
 of  feeling  that  war  is  almost  inevit-
 able  and  therefore  one  must  be  pre-
 pared  for  war.  The  other  is  that  war
 must  be  avoided,  if  not  at  all
 costs,  at  almost  all  costs.  The  two
 approaches  differ.  as  everybody  will

 see.  Of  course,  nobody  wants  war—
 or  very  few  people.  Amd  yet  many
 people  may  well  say,  “We  do  not
 want  war,  but  how  are  you  going  to
 help?  A  war  must  come  and  there-
 fore  we  must  do  this  and  do  that.”
 That  is  a  legitimate  approach.  And
 yet,  if  you  lay  stress  on  war  coming,
 you  lose  the  battle  for  peace  and  war
 is  likely  to  come.  because  your  minds
 have  succumbed  to  the  prospect  of
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 war  coming  in.  That  is  the  danger  of
 the  situation:  not  that  people  want  war.
 but  many  people  seem  to  succumb  to
 the  idea  of  the  inevitability  of  war!
 It  is  from  that  point  of  view  also
 that  this  military  aid  to  Pakistan
 helps  in  spreading  that  mentality,
 that  climate  of  war,  and  brings  it  to
 this  area,  this  area  of  peace.  But  leave
 that  out.  I  am  referring  to  another
 aspect  of  that;  the  climate  of  war
 comes  to  this  area  and  upsets  many
 things.  I  need  not  say  much  about
 that.  An  hon.  Member  opposite.
 interrupting  the  Finance  Minister  said
 something  about  civil  defence,  that
 he  did  not  budget  for  civil  defence.  I
 do  not  quite  know  what  he  means  by
 civil  defence.  If  I  understood  him
 aright,  I  can  tell  him  we  are  not  go-
 ing  to  budget  for  civil  defence.  I  am
 absolutely  and  perfectly  clear  on  that
 subject.  I  say  that  there  are  certain
 aspects  of  preparation,  which  I  do
 not  consider  ‘civil  defence’  in  the
 ordinary  sense.  Of  course,  we  ought
 always  to  be  prepared  about  those  as-
 pects  of  civil  defence.  But,  when  civil
 defence  is  talked  about,  it  is  normally
 meant  preparation  against  fires,  dig-
 ging  trenches  and  ditches  in  which
 you  can  hide  yourselves  if  bombs  fall,
 or  such  like  preparations.  That  kind
 of  thing,  if  I  may  say  so  with  all
 respect  to  the  hon.  Member,  is  out  of
 date  in  every  country.  It  has  no  re-
 lation  to  modern  warfare  or  fighting.
 You  make  a  tremendous  fuss,  yeu
 create  a  psychology  of  fear  and  appre-
 hension—as  in  Pakistan  some  years
 ago  when  Lahore  was  surrounded  by
 trenches,  and  fire-control,  and  people
 were  rushing  into  houses  at  the  sound
 of  some  kind  of  trumpet,  and  all  that.
 That  may,  to  a  small  extent,  be  neces-
 sary  if  the  danger  comes.  But  if
 danger  comes,  well,  one  takes  neces-
 sary  steps.

 .  Shri  V.  6.  Deshpande  (Guna):  After:
 it  comes.

 ‘Shri  Jawaharlal  Nehru:  After  it
 comes,  yes,  and  not  before.  Let  us:
 all  be  clear  about  it.  We  are  not
 going  to  be  frightened  or  get  paniky nor  are  we  going  to  entreat  our  people to  get  panicky  or  frightened.
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 Dr.  N.  B.  Khare  (Gwalior):  Why
 not  disband  the  Army  then?

 Shri  Jawaharlal  Nehru:  Because  the
 Army  does  some  other  work  than
 digging  trenches  for  civil  defence.  I
 really  do  not  understand  this  talks  of
 civil  defence.  It  is  some  kind  of  relic
 of  the  last  war  or  the  war  before  when
 enormous  energy  was  wasted  in  do-
 ing  these  things.  I  need  not  go  into
 that  but  I  am  prepared  to  argue  my
 Point  from  the  highest  technical  point
 of  view  with  anybody.  Apart  from
 that  point  of  view.  I  want  to  put  an
 end  to  this  idea  of  thinking  that  we
 should  guess  that  there  might,  be  some
 danger  and  therefore  we  should  go
 about  with  spades  and  shovels  and
 ‘tell  people  what  to  do  if  a  bomb  falls.
 It  has  no  relation  to  reality  or  fact
 or  protecting  ourselves  from  danger. i  have  seen.  and  many  hon,  Members
 might  have  seen.  bombs  falling  and
 how  they  are  dealt  with  and  how  one
 thas  to  deal  with  them.  I  know  that
 no  bombs  are  going  to  fall.  but  if  they

 ‘are  going  to  fall.  the  first  thing  and
 the  last  thing  is  to  keep  absolutely cool  and  not  run  about,  and  ihe
 mentality  of  civil  defence  is  not  to
 remain  cool  but  to  run  about.

 Shri  U.  C.  Patnaik:  Does  that  not
 require  training,  Sir?

 Shri  Jawaharlal  Nehru:  No,  but  it  is
 true  that  we  have  to  think  about  this
 matter  and  we  cannot  treat  it  in  a
 casual  manner.  It  is  an  important matter.  that  is.  the  defence  of  the
 ‘country  from  any  possible  danger. When  we  talk  of  civil  defence,  we  are
 apt  to  think  that  we  are  defending  our
 country  when  we  are  not  defending  it, ‘and  We  are  apt  to  imagine  that  we

 care  doing  everything  possible  when
 really  we  are  doing  practically  no-
 thing.  Therefore.  we  have  to  think
 in  terms  of  defence  in  more  realistic terms.  I  remember  in  1938,  a  year  be-
 fore  the  World  War.  I  happened  to  be in  London,  Paris  and  Geneva  and  there was  a  great  talk  of  war  then,  the
 French  Army  was  mobilised,  the  Bri- ‘tish  Navy  was  mobilised:  in  London I  was  simply  a  resident  for  a  short
 time  then.  but  even  I  was  given  a  gas mask  to  go  about—a  horrid  thing,  and
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 everybody  was  going  about  with  a
 gas  mask  lest  there  might  suddenly  be
 an  attack!  Time  and  money’  were
 spent  in  making  gas  masks,  digging
 trenches  and  in  air-raid  precaution
 practices.  I  have  placed  my  gas  mask
 in  the  Allahabad  museum  and  any-
 body  that  goes  there  can  see  it.  It  was
 completely,  not  only  a  waste  of  money,
 but,  what  was  more.  it  diverted  veo-
 Ple’s  minds,  for  they  imagined,  they
 felt,  that  they  were  doing  something
 useful  when  they  were  actually  do-
 ing  nothing  useful  at  all  from  the
 point  of  view  of  defence!  Therefore,
 from  that  point  of  view.  I  would  like
 the  hon.  Member  to  realise  that  it  has
 no  particular  meaning  except  to  show
 off,  as  our  friends  in  Pakistan  showed
 off  two  or  three  years  ago  by  digging
 trenches  roundabout  Lahore  and
 having  actual  air-raid  alarms  and  peo-
 Ple  rushing  out  of  their  houses.  The
 question  is  an  important  one  of  the
 defence  of  the  country  and  one
 must  consider  it  calmly  and
 dispassionately,  and  even  in  regard  to
 that,  the  best  defence  ultimately  is
 a  certain  psychology  that  one  produces
 in  the  country,  a  certain  unity  that
 one  produces  in  the  country  and  a  cer-
 tain  lack  of  fear.  Naturally,  I  am
 not  suggesting,  even  as  Dr.  Khare
 just  suggested,  that  we  should  85
 away  with  our  Army  or  Air  Force!

 Dr..N.  B.  Khare:  I  did  not  suggest
 it.  but  I  was  simply  asking  you  the
 question  for  enlightenment.

 Shri  Jawaharlal  Nehru:  As  a  matter
 of  fact,  we  have  arrived  at  a  stage
 when  armies  like  ours  though  they
 perform  a  very  useful  function.  are
 rather  out  of  date  from  the  point  ot
 view  of  modern  warfare.  which  pre-
 sumably  will  be  largely  carried  on
 with  atomic  and  hydrogen  bombs.
 In  fact,  we  have  arrived  at  a  stage
 when  all  these  little  pacts  and  other
 things  between  various  countries  do
 not  mean  much  if  a  big  war  comes
 all  of  a  sudden  and  atom  bombs  are
 hurled  all  over  the  place—what  hap- Pens  then  nobody  knows.  except  one
 thing  and  that  is  that  the  uttermost
 destruction  will  take  place.  ‘You  read
 in  the  newspapers  from  day  to  day
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 of  some  triumph  of  human  skill  in
 making  a  new  type  of  bomb  which
 will  kill  more  people  and  destroy  a
 wider  area  than  anything  before.  It
 is  a  fact  that  countries  are  in  posses-

 sion  of.  atomic  weapons  today  which
 can  destroy  half  the  world,  if  not  the
 whole.  And  I  think  it  is  right  that  we
 should  realise  what  war  means.  Where
 do  these  petty  things  come  in.  civil
 defence  and  the  rest.  when  modern
 ‘war  comes  into  the  picture?  We  have
 arrived  at  a  stage  in  the  world  when
 it  is  really  a  choice  between  war  and
 extinction—not  victory  for  any  party.

 ‘out  extinction  of  both  the  parties  in
 the  war,  practically  extinction—or  an
 end  of  war.  It  is  a  choice  for  the
 great  countries.  not  for  us.  We  are
 not  going  to  start  a  world  war,  but
 for  the  great  countries  that  might
 start  it.  or  might  be  involved  in  it,  it
 is  a  choice.  And,  unfortunately  per-
 haps,  it  is  not  sufficiently  realised
 what  this  is.

 I  was  reading  only  yesterday  an
 article  by  a  very  eminent  thinker.
 Bertrand  Russel,  in  which  he  called
 upon  India  especially  to  point  oui  to
 the  world  the  horrors  of  war.  Why  he
 said  India  is  this:  because  India  be-
 ing  a  neutral  country,  she  can  do  50.
 If  either  of  the  power  blocs  try  to  do
 so,  their  voices  are  suspect  by  the
 other.  It  will  be  thought  that  they  are
 ‘trying  to  demoralise  their  own  people
 ‘by  saying  so.  If  hon.  Members  wouid
 read  some  recent  literature  by  the
 Atomic  Energy  Commissions  of  other
 countries,  not  ours,  including  the
 American  Commission.  they  might  per-
 haps  get  some  idea  of  what  war  is
 lkely  to  be.

 Now  it  is  obvious  that  most  coun-
 tries  cannot  even  participate  in  such
 a  war.  They  have  not  got  the  atom
 tombs.  The  real  power  to  decide  to-
 day  whether  there  is  going  to  be  war
 or  peace  ultimately  rests,  if  you  like,
 with  two  great  countries.  the  United
 States  of  America  and  the  Soviet
 Union;  others  also,  no  doubt,  but  these
 two  principally,  because  thev  are  the
 most  powerful  and  they  possess  these
 terrible  weapons  of  destruction.  War
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 might  not  come—I  do  not  mean  to
 make  the  House  feel  that  war  is  on
 the  threshold.  I  think,  on  the  whole,
 there  are  lesser  chances  of  war  now
 than  there  were  perhaps  a  year  or
 two  ago,  But  again  there  can  be  no
 certainty  about  this,  and  there  are  sO
 many  uncertain  factors  that  any  mis-
 take  here  or  there  might  perhaps  set
 off  a  chain  of  action  and  reaction  re-
 sulting  in  war.  We  hope  that  at  the
 Geneva  Conference——it  will  be  too
 much  to  say  that  a  settlement  will  be
 arrived  at,—some  steps  towards  the
 easing  of  tensions  might  take  place,
 both  in  the  West  in  Europe  and  in  the
 Far  East  and  South—Indo-China.

 Now,  it  is  in  this  context  that  we
 carry  on  our  foreign  policy.  To  some
 extent  we  have  an  opportunity  which
 other  countries  have  not  got,  an  2p-
 portunity  in  the  sense  that  it  is  fair-
 ly  well  recognised  by  other  countries
 that  we  have  an  independent  opinion
 on  these  matters  and  that  we  are  not
 coerced  into  this  or  that  opinion  oy
 any  great  country.  Therefore.  our
 opinion  carries  some  weight—not
 much;  I  do  not  presume  that  we  make
 too  much  of  a  difference  in  world
 affairs—but  we  have  occasionally  made
 some  difference.  In  Korea,  for  ins-
 tance,  the  whole  armistice  and  truce
 was,  to  some  extent,  brought  about  by
 the  efforts  of  India,  and  to  that  ex-
 tent  we  can  take  some  little  credit.
 But  it  is  not  a  question  of  taking  cre-
 dit.  The  affairs  we  deal  with  are
 much  too  serious  for  us  to  think  in
 terms  of  showing  off  or  taking  credit.
 The  burdens  are  too  great  for  us  to
 carry,  but  no  country  can  seek  to
 escape  from  discharging  its  duty  if  it
 is  clear  that  it  is  its  duty  to  do  some-
 thing.  Therefore,  in  this.  wider  con-
 text  of  world  affairs,  we  strive  to
 throw  our  weight,  however  light  it
 may  be,  on  the  side  of  peace.

 In  connection  with  that,  it  is  not
 only  this  wider  problem  of  the  conflict
 between  these  two  great  blocs  of
 Powers  but  also  other  things  which
 we  think  come  in  the  way  of  establish-
 ment  of  peace,  that  is  to  say,  coloni-
 alism,  racialism  and  the  like.  Both
 of  them  have  existed  in  various
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 cases,  but  more’  especially  today  in
 Africa  both  these  things  exist.

 Again,  we  have  avoided  merely  con-
 demning  countries  even  though  in  our
 opinion  those  countries  may  be  at
 fault.  Hon.  Members  know  that  diplo-
 macy  today  has  arrived  at  a  stage
 when  the  language  used  often  by  even
 eminent  diplomats  might  well  shame
 the  market-place.  The  public  lan-
 Suage  used  in  conferences  and_  the
 like  is  one  of  gross  abuse  of  the  other
 party.  Indeed,  that  itself  shows  the
 tension,  the  climate,  in  which  these
 conferences  do  their  work,  and  the
 tension  that  exists.  When  they  dis-
 trust  each  other  so  much  and  dislike
 each  other  so  much,  good  advice  given
 by  one  to  the  other  has  the  opposite
 effect.  Everything  is  suspect,  and  con-
 demnation  has  no  effect  at  all  except
 to  bring  forth  from  the  other  side
 more  condemnation.  and  _  it  becomes
 thus  a  competition  in  strong  language
 used  against  each  other.  Therefore,
 it  does  not  help  at  all  in  our  abusing
 or  condemning,  even  though  we  might
 think  that  we  are  right  in  doing  so.
 Our  voice  does  not  carry  weight;  it
 does  not  convince  the  other  party.
 However  much  we  might  feel  strongly in  our  hearts  and  in  our  minds,  it
 does  not  help.  Therefore,  in  our  inter-
 national  affairs  we  try  to  avoid  mere-
 jy  running  down  countries,  even  those
 who  might  be  opposed  to  us  in  any
 Policy.  Naturally,  we  have  sometimes
 to  criticise  that  policy  or  to  express
 Our  own  views  as  precisely  and  clear-
 ly  as  possible,  but  even  so.  we  try  to
 avoid  using  strong  language  because,
 unfortunately,  there  is  no  face  left;
 there  are  no  common  _  standards  left
 to  vast  numbers  of  people,  and  unless
 gradually  we  develop  some  climate  of
 peace  where  questions  can  be  consider-
 ed,  it  will  lead  to  greater  conflict.

 The  House  is  deeply  interested  in
 ‘foreign  affairs  and  every  session  we
 discuss  them.  It  may  be  that  during this  session  before  we  epd  the  busi-
 ness  of  the  House,  the  House  might~
 discuss  these  grave  developments  that
 are  taking  place  all  over,  because  it
 is  important  not  only  that  Parliament
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 but  that  the  country  should  keep  in
 touch  and  discuss  them,  and  that  Gov-
 ernment  should  have  the  advantage
 of  the  views  of  Members  in  regard  to
 these  major  dramas  that  are  taking
 place  all  over  the  world  and  in  which
 however  unwillingly,  we  sometimes
 become  actors.  So,  we  should  do  that,
 because  in  effect  even  our  domestic
 policy  naturally  depends  a  good  deal
 on  some  big  event  outside:  we  can-
 not  isolate  it;  it  may  be  upset.  While
 our  immediate  concern  is  domestic,
 naturally  it  is  so  tied  up  with  inter-
 national  developments  that  we  cannot
 ignore  the  latter.

 So  far  as  these  cut  motions  are  con-
 cerned,  apart  from  relatively  minor
 matters  with  which,  if  it  is  necessary,
 my  colleague  or  I  will  deal  after  Mem-
 bers  have  spoken,  broadly  speaking
 this  question  relates  really  to  the
 general  policy  pursued  by  the  Govern-
 ment  of  India  in  regard  to  interna-
 tional  affairs.  That  policy  has  been  so
 often  accepted  and  approved  by  this
 House  that  I  need  not  say  much  abcut
 it.

 Mr.  Deputy-Speaker:  Leaders  of
 Groups  or  spokesmen  will  have  twenty minutes  each  and  other  Members  will
 have  fifteen  minutes  each.  Whatever
 time  is  taken  by  any  Member  will  be
 deducted  from  the  time  allotteg  to  his
 Group  for  the  day.

 Dr.  Lanka  Sundaram  (Visakhapat-
 nam):  Will  you  ask  the  cut  motions  to
 be  moved?

 Mr.  Deputy-Speaker:  I  shall  place
 the  further  cut  motions  in  addition  to
 the  cut  motions  already  announced  by
 the  Speaker.  The  following  cut  mo-
 tions  will  also  be  allowed  to  be  moved.
 subject  to  their  admissibility:

 Demand  No.  23—cut  motion  Na
 89  by  Dr.  Lanka  Sundaram

 —cut  motion  No.
 Khardekar

 322  by  Shri

 —cut  motion  No.  323  by  Shri  Frank
 Anthony.
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 Lack  of  a  policy  of  effective  friend-
 ship  towards  our  neighbouring  Na-

 tions,  in  particular  Afghanistan,
 U.S.S.R.  China  and  Burma,  through

 pacts  of  non-aggression,  to  meet
 the  situation  created  by  the  Pakistan-
 U.S.A.  and  Pakistan-Turkey  Military

 Aid  Pacts
 Dr.  Lanka  Sundaram:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘External  Affairs’  be  reduced

 by  Rs.  100."
 Basic  principles  underlying  the

 foreign  policy
 Shri  Khardekar  (Kolhapur  cum

 Satara):  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘External  Affairs’  be  reduced
 by  Rs.  100.”

 Need  for  a  more  positive  attitude
 towards  Communism

 Shri  Frank  Anthony:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘External  Affairs’  be  reduced
 by  Rs.  100”.

 Mr,  Deputy-Speaker:  These  cut  mo-
 tions  are  also  now  before  the  House.

 Shri  H.  N.  Mukerjee:  We  have  just
 heard  the  Prime  Minister  and  I  want
 to  draw  the  attention  of  the  House
 also  to  the  statement  which  the  Prime
 Minister  made  here  on  the  lst  March—
 a  statement  which  I  feel  should  right-
 ly  dominate  our  discussion  of  fhe
 Demands  for  Grants  of  the  Ex-
 ternal  Affairs  Ministry.  This  was
 one  of  those  statements  which
 to  many  of  us  summoned  up
 remembrance  of  things  past.  This
 was  one  of  those  statements  which
 made  us  recall  why,  in  spite  of  the
 most  strident  differences  so  many  of
 us  have  for  the  Prime  Minister  a  kind
 of  really  personal,  warm  but  often—
 too  often—exasperated  feeling.  He
 said  on  that  occasion:  “This
 is  no  party  matter,  but  a
 national  issue  on  which  there
 can  be  no  two  opinions.”  I  wish  to
 echo  that  statement.  What  he  said  on
 that  occasion  really  amounted  to  the
 formulation  of  a  national  policy,  and

 -what  we  ask  of  him  today  is  to  follow
 it  up  with  concrete  measures  which
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 would  really  bring  to  fruition  the.
 different  aspects  of  that  national
 policy.

 But  before  proceeding  further,  !
 would  like  to  know  if  there  is  any  sus-
 picion  of  accuracy  regarding  the  re-
 ports  which  have  been  recently  circu-
 lated  of  differences  within  the  Cabinet.
 In  this  connection  I  would  quote
 from  the  International  Edition  Sup-
 plement  of  the  New  York  Times  of  the
 7th  March  wherein  a  fairly  well  known
 columnist,  Robert  Trumbull,  writes
 about  the  supposed  existence  in  the
 Cabinet  of  very  serious  differences  in
 regard  to  the  policy  which  was  stated
 on  the  lst  March.  This  Trumbull  is
 not  unknown  to  us.  Actually,  in
 November  1950,  he  wrote  some  articles
 in  New  York  Times  saying—I  do  not
 know  why  he  said  it—that  his  informa-
 tion  was  derived  from  non-Communist
 intelligence  reports  regarding  Western
 Tibet.  This  gentleman  is  a  customer
 whose  steps  we  should  watch  very
 warily.  But  anyhow,  he  has  said  that
 there  are  very  serious  differences  in
 the  Cabinet  and  there  have  been  Press
 reports  to  that  effect.  which  I  hope
 our  Government  would  entirely  and
 unequivocally  contradict  on  the  floor
 of  this  House.

 4  PM.
 I  refer  to  this  also  because  when  I

 listened  to  the  Finance  Minister  giv-
 ing  his  reply  to  the  Budget  discussion
 earlier  in  the  day  and  referring  parti-
 cularly  to  a  beok  called  Russia’s
 Soviet  Economy  by  a  man  called
 Schwartz,  I  suddenly  developed  cer-
 tain  suspicions.  This  book  has  a  fore-
 word  by  William  Henry  Chamberlin
 who,  I  am  sure,  the  Finance  Minister
 knows,  is  notorious  as  a  purveyor  of
 anti-Soviet  scandals.  In  this  book,
 which  is  supposed  to  give  a  descrip-
 tion  of  the  Soviet  Union,  we  are  told
 that  the  working  class  is  a  perpetual
 under-dog  class,  utterly  wretched  and
 without  hope,  because  they  are  slave
 labourers  in  Soviet  concentration
 camps.  We  are  also  enlightered  with
 the  information  that  “Soviet  figures
 are  falsified  and  exaggerated.”  This
 is  the  gentleman  whose  book  was
 thought  worthwhile  for  reference  pur-
 poses  by  the  Finance  Minister.  It
 suggests  a  kind  of  anti-Soviet  bias
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 -wnich  today,  when  they  are  trying  to
 tighten  the  lengthening  chain  against
 the  Soviet  Union  and  People’s  China,
 is  something  which  we  ought  to  shed.
 At  least  I  expect  the  Finance  Minister

 -to  refer  to  books  like  those  by  Morris
 ‘Dobb  and  by  Sydney  and  Beatrice
 “Webb  and  not  those  by  partisan  wri-
 ters  of  this  sort  to  whom  he  has
 .chosen  to  refer  today.

 In  regard  to  this  point  of  the  s0-
 called  differences  inside  the  Cabinet
 I  do  wish  to  have  a  very  unequivocal}
 answer  from  the  Prime  Minister  I
 ‘know  it  may  be  said  of  our  Prime
 Minister,  in  a  very  much  better  sense
 than  it  was  said  about  one  British
 Prime  Minister,  that  he  can  treat  his
 Cabinet  colleagues  as  directors  of  a

 ‘private  company  where  he  held  all  the
 shares,  and  if  he  wants  he  can  put  his
 foot  down.  In  case  there  is  any  such

 -suspicion  I  hope  he  does  it  for  the
 sake  of  the  country,  because  that  at
 least  is  something  on  which  the  coun-

 ‘try’s  mind  is  agitated.
 Shri  Jawaharlal  Nehra:  To  cut  short

 this  point,  may  I  assure  him  that  I  am
 not  aware  of  any  such  difference?

 Shri  H.  N.  Mukerjee:  I  take  it  that
 we  have  today  reached  a  certain  posi-

 ‘tion  in  our  international  relations
 when  we  can  say  that  the  iron  has
 entered  our  soul,  and  through  our

 experience  certain  lessons  have  been
 seared  into  our  consciousness.  Be-
 cause,  whatever  the  Prime  Minister
 might  say  in  very  polite,  diplomatic
 terminology,  I  am  sure  he  has  realis-

 .ed,  particularly  after  the  return  of
 those  of  our  gallant  men  who  were
 with  the  Neutral  Nations  Repatria-
 tion  Commission  and  the  Indian  Cus-
 todian  Force  he  must  have  been  told.
 regarding  the  kind  of  men  these  new-
 fangled  imperialists  from  America
 are.  These  people  have  put  Western
 ‘Europe  in  thrall  and  are  trying  to
 tighten  the  chain  around  Asia’s  neck.
 ‘They  are  ready  with  plans,  as  they
 were  in  947  when  the  Life  magazine
 published  a  map,  based  on  Burnham’s
 Struggle  for  World  Democracy,
 delineating  the  aims  of  the
 American  World  Empire.  It  re-
 minds  one  of  the  Tanaka
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 Memorandum  which  the  Japanese
 issued  long  years  ago.  I  could  give
 umpteen  quotations,  for  which  there
 is  no  time  or  necessity  to  show  how
 U.S.  imperialists  declare  themselves
 ready  and  willing  to  use  the  atom  bomb
 or  the  hydrogen  bomb  or  any  other
 enormity  if  only  they  are  persuaded
 that  that  would  bring  about  the  triumph
 of  democracy  which  they  seem  so
 stridently  to  cherish.

 Regarding  Korea  I  do  not  wish  to
 say  anything  against  our  role  either
 in  the  Neutral  Nations  Repatria-
 tion  Commission  or  the  Indian  Cus-
 todian  Force.  But  we  know  that  a
 delicate  and  difficult  job  in  Korea  was
 rendered  deliberately  and  diabolically
 impossible  of  execution  by  the  United
 Nations  side—which  is  the  United
 States.  There  is  no  doubt  about  it.
 I  know  there  are  truth  tellers  among
 those  who  give  reports  to  our  Prime
 Minister  and  I  am  sure  he  must  have
 known  what  actually  happened  from
 that  day  even  before  explanations
 could  start.  when  twenty-seven  thou-
 sand  prisoners  of  war  were  allowed
 to  escape—they  were  actually  pushed
 cut  so  that  they  might  join  the  slave
 labour  camps  in  Taiwan.  Many  thou-
 sands  were  shipped  away  to  Taiwan,
 because  explanations  could  not  be
 conducted  for  the  overwhelming
 majority  of  the  prisoners.  We  had  to
 yield  to  pressure  and  even  hand  back
 murderers  against  whom  there  had
 been  charges  established.  We  had  to
 do  all  these  things.  The  only  excuse
 was  that  local  conditions  were  such
 that  all  kinds  of  embarrassments
 might  arise  and  therefore  we  could  not
 act  as  positively  as  it  was  necessary
 from  the  point  of  view  of  our  national
 conscience  to  behave.  There  are  among
 the  people  who  formed  the  Neutral
 Nations  Repatriation  Commission
 and  the  Indian  Custodian  Force,  truth-
 tellers,  who  must  have  told  the  Prime
 Minister  about  what  really  happened,
 how  the  Chinese  and  North  Koreans
 behaved  and  how  the  United  Nations
 and  South  Koreans  behaved.  And  he
 must  have  felt  that  things  were  going
 perhaps  a  little  too  far  and  that  we
 should  cry  halt,  because  this  element
 in  world  politics  today  is  a  mischief
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 of  the  first  water  which  it  is  the  duty
 and  the  right  of  India  to  counter.

 Our  eyes  to-day  are  on  Pakistan  be-
 cause  of  so  many  things.  And  in  this
 connection  I  wish  to  vefer  to
 certain  proceedings  in  the  American
 Congress  last  summer,  in  June
 and  July  1953.  It  seems  that
 they  made  no  bones  about  what  they
 were  trying  to  do.  According  to  a
 speech  made  by  John  M.  Vorys  in
 the  House  of  Representatives,  the
 Americans  wanted  to  “arm  and  equip
 4,900,000  men  to  fight,  if  necessary,
 in  the  cause  of  freedom”.  I  am  quot-
 ing  from  the  Summary  of  Congres-
 sional  Proceedings,  published  by  the
 Commonwealth  Parliamentary  Asso-
 ciation,  June-August  1953,  page  150:

 “USA.  did  not  furnish  all
 the  arms,  food  and  _  clothing.
 But  whereas  the  average  cost  of
 an  American  soldier  before  he
 had  a  gun  in  his  hand  would  be
 5,566  dollars,  this  Mutual  Securi-
 ty  Programme  would  cost  less
 than  0  dollars  for  a  foreign
 soldier  to  help  him  put  a  gun  in
 his  hand.”

 And  I  expect  if  that  foreign  soldier
 happened  to  be  an  Asiatic  ‘gook’  he
 ‘would  possibly  cost’even  less  than
 0  dollars,  as  compared  to  the  5,566

 dollars  for  a  heaven-born  citizen  of
 the  United  States!

 My  question  to  the  Government
 ‘would  be:  is  Government  really  con-
 scious  of  the  dangers  which  are  in-
 volved  today?  I  am  happy  that  the
 Prime  Minister  has  said  that  the
 ‘presence  of  the  United  Nations  Ob-
 servers  in  Kashmir  is  improper.  But
 they  have  not  yet  gone.  Anca  Not
 only  these  United  Nations  Observers.
 I  know  tne  Prime  Minister  will  tell
 me:  I  cannot  hurry  things,  I  have
 to  move  in  a_  particular  manner,
 peacefully.  I  do  not  answer  him  by
 saying:  go  ahead,  fast  as  thunder
 and  lightning.  I  cannot  say  that.
 ‘But  surely  we  must  take  tangible
 steps  here  and  now  to  see  to  it  that
 ‘the  United  Nations  Observers  quit,
 ‘and  quit  as  soon  as_  ever  that  is
 possible.  But  what  about  the  other
 United  States  personnel?  I  have

 quoted  the  provisions  of  the  Mutual
 Security  Act  under  which  assistance
 is  given  by  the  United  States.  There
 are  so  many  people  all  over  the
 place  in  our  country  today  working
 the  Indo-American  Technical  Co-
 operation  Agreement.  I  cannot  for
 the  life  of  me  understand  how  the
 Prime  Minister  could  append  his
 signature  to  this  document,  the  Indo-
 American  ‘Technical  Co-operation
 Agreement,  a  document  which  was
 characterised  by  Mr.  Suresh  Ram
 Bhai,  who,  I  am  told,  is  a_  noted
 Gandhian  economist,  as  a_  slavery
 bend.  Under  this  Agreement  these
 Americans,  who  were  paying  only
 one-eighth  of  the  cost  of  the  Com-
 munity  Projects,  have  a  veto  over
 every  single  item  of  expenditure.
 Not  only  that.  They  are  all  over  the
 place  in  our  country,  looking  into
 everything,  inspecting  everything  in
 every  part  of  the  land.  This  is  the
 kind  of  thing  that  goes  on.

 I  shall  refer  also  to  a  book  written
 by  a  man  called  Sherman  Kent  who
 was  a  key  official  of  the  OSS.,  that
 is  the  Officer  of  Strategic  Services,
 during  the  war,  a  book  called  Stra-
 tegic  Intelligence  for  American
 World  Policy.  Therein  he  refers  to
 the  Central  Intelligence  Agency  of
 America.  He  says  for  intelligence  pur-
 poses,  mind  you,  “Government
 agencies  engaged  in  intelligence
 activities  are  drawn  from  the  De-
 partments  of  State,  Defence,  Com-
 merce,  Agriculture,  Interior,  Treasury
 and  Justice,  the  Tariff  Commission,
 etc.”  He  placed  foreign  service  officers
 first  among  the  gatherers  of  intelligence
 followed  by  others  in  public  life
 such  as  members  of  special  commis-
 sions,  U.S.  delegates  to  international
 conferences,  travelling  Congressmen
 as  well  as  the  writers,  newspaper
 men  and  big  game  hunters.  He  as-
 signs  an  important  role  to  learned
 institutions,—let  us  beware  of  Ford
 Foundation,  Rockfeller  Foundation,
 etc.—evaluating  them  as  one  of  our
 most  priceless  strategic  resources.

 Perhaps  you  remember  the  case  of
 one  Dr.  Sidney  Ripely,  who  is  sup-
 posed  to  be  a  distinguished  botanist,
 leading  a_  scientific  expedition  to
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 Nepal,  sponsored  by  the  National
 Geographic  Society  and  by  Yale
 University.  This  gentleman  was  em-
 ployed  by  the  Office  of  Strategic  Ser-
 vices  from  942  to  944  as  Director
 of  Intelligence  Operations  for  South-
 East  Asia.  He  goes  to  Nepal  for  this
 kind  of  purpose.  This  kind  of  thing
 goes  on;  for  much  too  long  this  has
 gone  on.  I  wish  the  Prime  Minister
 does  really  put  his  foot  down  on  this
 kind  of  thing.

 I  will  refer  to  another  matter.  In
 Congressional  proceedings  and  a>
 nexures  to  Congressional  proceedings,
 you  find  reports  of  certain  hearings,
 and  these  hearings  are  very  signifi-
 cant.  For  example  on  ath  July
 1951,  Mr.  McGhee,  Assistant  Secre-
 tary  of  State  testified  before  the
 House  Foreign  Affairs  Committee  on
 projects  proposed  by  the  State  Gov-
 ernment.  There-are  three  pages  of
 testimony  on  agriculture,  fisheries
 and  geological  projects  recommended
 for  India  and  then  the  text  of  the
 hearing  reads:

 “In  addition  to  the  specific
 projects  that  I  have  just  des-
 cribed,  there  are  others  that  I
 should  be  happy  to  discuss  with
 you.”

 And  then,  Sir,  the  discussion  is  off  the
 record.  This  kind  of  thing  happens
 over  and  over  again.  They  refer  to
 projects  in  India  and  the  discussion
 is  off  the  record.  In  regard  to  Bok-
 aro  construction,  the  World  Bank
 had  a  team  and  every  two  months
 reports  were  sent  to  the  World  Bank,
 reports  to  which  this  country’s  Gov-
 ernment  did  not  have  any  access.
 This  is  the  kind  of  thing  which  goes
 on.  This  is  because  our  position  has
 not  been  stated  very  unequivocally.

 I  shall  come  back  to  Mr.  Trumbull
 once  again  even  though  he  is  an
 unsavoury  customer.  He  says  certain
 things  about  which  I  want  some
 clarification.  The  Prime  Minister
 will  say,  I  tell  you,  you  have  a  funny
 habit  of  quoting  from  newspapers.
 I  am  sorry,  I  have  not  got  access  to
 all  the  wonderful  documentatiop

 which  necessarily  comes  to  him  and
 I  have  to  depend  on  whatever  sources
 I  have  got.  In  the  New  York  Times
 of  7th  March,  1954,  he  says:

 “Indians  generally  are  aware  of
 the  United  States’  economic  as-
 sistance.  But,  few  know  that
 Washington  is  also  selling  im-
 portant  military  equipment  to
 this  country.”

 He  writes  from  Delhi.  I  do  not
 know,  he  may  be  even  now  in  the
 precincts.  He  says:

 “The  Indians  pay  for  it  in  dol-
 lars.  But  to  make  it  available
 under  any  terms,  Washington
 had  to  make  a  policy  decision
 recognising  that  India  is  a
 ‘friendly’  country.

 Despite  all  the  dust  raised  by
 opposition  to  United  States  par-
 ticipation  in  Pakistan’s  military
 development,  the  first  United
 States  military  advisory  mission
 to  function  on  the  subcontinent
 is  not  in  Karachi,  but  right  here
 in  New  Delhi.”

 This  is  what  he  says.  I  suppose  he
 has  the  gumption  to  say  all  these
 things  because  in’  another  paragraph,
 he  says:

 “None  can  say  ‘what  India’s
 foreign  policy  will  be  under  the
 unknown  but  inevitable  succes-
 sor  to  Mr.  Nehru.”

 This  kind  of  suggestion  which  is
 made  in  the  critical  position  of  to-
 day,  is  infernal  effrontery  and  this
 is  a  matter  of  which  we  ought  to
 take  a  very  serious  note.  He  also
 says:

 “Military  secrecy  concealed  the
 arrival  of  six  United  States  Air
 Force  officers  and  enlisted  men
 and  two  civilian  technicians,
 with  the  first  two  C-9  Flying
 Box-cars  out  of  twenty-six  pur-
 chased  for  the  Indian  Air  Force
 with  the  aid  of  the  Pentagon.
 The  Americans  will  instruct  In-
 dian  crews  for  six  months.
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 These  planes,  like  about  thirty
 or  more  Sherman  tanks,  an  un-
 disclosed  number  of  helicopters
 and  the  licences  to  use  exclusive-
 ly  United  States  manufacturing
 processes  for  military  equipment
 ‘were  obtained  under  provisions
 of  the  Mutual  Security  Act.
 This  legislation  permits  Washing-
 ton  to  supply  American  equip-

 ment  and  facilities  of  ‘friendly’
 nations.”

 That  is  what  he  says,  and  that  is
 why  I  am  perturbed.  I  offer  our
 hand  of  fellowship  and  co-operation
 in  this  task  of  warding  off  the
 menace  which  has  now  arisen.  I  find
 that  on  the  other  side  there  is  no
 real  response  because  possibly  they
 have  their  own  mental  reservations.

 In  the  last  Sunday  Hindustan  Times,
 I  happened  to  light  upon  an  inter-
 view  given  by  our  Prime  Minister  to
 a  foreign  correspondent.  There,  he
 says:

 “The  Communists  were.  of
 course  making  much  propaganda
 and  using  the  poverty  of  the
 people  for  that  propaganda.
 Consequently,  more  aid  through
 the  Colombo  Plan  and  from
 America  would  stabilise  condi-
 tions  in  the  whole  of  South-East
 Asia.  Economic  improvement
 ‘was  the  best  defence  against
 disruptive  forces  and  the  Prime
 Minister  said  that  he  was  de-
 termined  not  to  reduce  the  ex-
 penditure  on  developm  nt.”

 He  goes  on  in  this  fash'on.  If  his
 anti-communism  is  strong*r  than  his
 support  for  the  kind  -f  foreign
 policy  which  he  has  himself  promul-
 gated  then,  I  am  afraid  १  is  going
 to  land  himself  and  the  c-untry  in  a
 mess.  We  do  not  want  7०9  to  do  so.

 Shri  Jawaharlal  Nehru-  *  am  sorry
 to  interrupt.  I  certainly  Nd  not  use
 that  language  which  the  “on.  Mem-
 ‘ber  used.

 Shri  H.  N.  Mukerjee
 Shri  Jawaharlal  Nehrv:  '  know  he

 is  reading.  I  am  merely  caying  that
 it  is  not  my  language.

 nse  —_—

 hri  H.  N.  Mukerjee:  I  know  the
 linguistic  accomplishments  of  the
 Prime  Minister.  But,  I  am  quoting
 verbatim  from  the  Hindustan  Times.

 Dr.  N.  B.  Khare:  The  Congress
 Gazette  !

 Shri  H.  N.  Mukerjee:  I  wish  to
 refer  to  another  matter  which  also
 ought  to  hurt  our  patriotic  feelings.
 That  is  the  support  which  we  bave
 given  to  all  kinds  of  people  to  come
 and  probe  into  our  activities.  There
 is  a  gentleman  called  Paul  H.  Apple-
 by  who  is  described  as  a  distinguish-
 ed  expert  on  public  administration.  I
 have  nothing  against  him;  I  have  never
 known  him  from  Adam;  I  have  never
 seen  his  face.  I  find  from  the
 Hindustan  Times  of  the  9th  of
 January  of  this  year  that  this  gentle-
 man  has  arrived  here.  He  has  re-
 ported  on  the  Central  administration
 earlier  which  we  know  about.  Now,
 he  is  going  all  over  the  place  to  all
 the  States  in  the  Indian  Union  to
 study  the  systems  of  administration
 and  recommend  measures  for  their
 improvement.  I  do  not  know  that
 Tammany  Hall  methods  are  so  won-
 derful  that  a  representative  of  Tam-
 many  Hall  should  come  to  this  coun-
 try  to  advise  us  in  every  single  State
 of  this  country  as  to  how  we  are
 going  to  organise  our  administration!
 I  think  surely  our  national  self-res-
 pect  revolts  against  this  kind  of
 thing.

 The  Prime  Minister  said  the  other
 day  before  the  Federation  of  Indian
 Chambers  of  Commerce  and  Indus-
 try  that  no  country  which  depends
 mainly  on  outside  aid  for  her  de-
 fence,  security,  progress  and  general
 welfare  can  hope  to  achieve  anything
 substantial.  But,  our  tragic  relian-
 ce  on  Anglo-American  good  offices
 for  our  Plan,  for  our  Community
 projects,  for  our  armed  forces,  for
 our  industrial  requirements,  for  our
 railway  stores  and  for  a  hundred
 other  things  continues.  That  is  why
 we  are  perturbed.  That  is  why  we
 say  that  the  Government  should
 come  forward  with  more  positive  po-
 licies.
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 In  regard  to  Goa  and  other  foreign
 possessions  in  India,  there  are  cer-
 tain  points  which  perhaps  require  to
 be  clarified,  and  we  ought  to  know
 exactly  where  we  stand  so  that  we
 may  take  such  steps  as  are  warrant-
 ed.  It  seems  that  in  1950,  the  Na-
 tional  Assembly  in  Lisbon  modified
 the  Colonial  Act  to  include  Portu-
 guese  colonies  overseas  in  Asia  and
 Africa  as  overseas  provinces  of  Por-
 tugal.  This  technical  change  in  the
 constitution  enables  Portugal  to  in-
 voke  the  aid  of  the  NATO  Powers  in
 the  eventuality  of  India  taking  mili-
 tary  or  police  action  in  these  colo-
 nies.  I  referred  the  other  day  to
 the  statement  of  Salazar  in  949  that
 the  British  Empire  was  committed  by
 treaty  to  defend  the  Portuguese  ter-
 ritories  overseas.  I  find  also  in  the
 Hindustan  Standard  of  the  28th
 November,  1953,  an  editorial  which
 says  that  two  secret  appendices  have
 recently  come  to  light  in  the  U.S-
 Portugal  Pact  of  Mutual  Assistance
 of  95l  which  provide  that  dollars
 and  armaments  received  by  Portugal
 from  America  may  be  transferred  to
 meet  the  defence  emergencies  of
 Portuguese  possessions  in  India.
 This  is  the  kind  of  thing  which  makes
 us  feel  very  perturbed.  We  find
 also  that  in  regard  to  French  pos-
 sessions,  there  was  a  report  some
 months  ago  that  some  one  thousand
 young  Indians  were  recruited  in
 French  India  and  sent  to  Indo-China
 and  recently  l0  French  Indian
 soldiers  landed  back  at  Pondicherry
 in  frightful  condition.  They  had
 taken  part  in  what  the  French  them-
 seives  call  le  guerre  sale,  ‘the  dirty
 war’  in  Indo-China.  The  Prime  Min-
 ister  thas  said  many  times  that  we
 cannot  tolerate  any  foreign  pockets
 in  this  country.  I  know  that  he  has
 begun  to  take  a  more  forthright  at-
 titude  on  this  question,  but  we  want
 to  have  more  particulars  in  regard
 to  the  further  steps  which  he  has
 in  contemplation.

 A  reference  to  the  Commonwealth
 ™may  perhaps  make  some  Members  of
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 this  hon.  House  feel  that  we  are
 flogging  a  dead  horse,  repeating
 something  which  is  inane,  but  the
 attitude  of  Britain  in  regard  to  the
 United  States-Pakistan  Pact  is  very
 clear.  Mr.  Anthony  Eden  has  made
 a  statement  in  the  House  of  Com-
 mons,  and  from  the  proceedings
 which  are  reported  in  the  Press  of
 the  Commonwealth  Conference  at
 Lahore,  the  spokesmen  of  the  United
 Kingdom  are  saying  that  they  have
 nothing  against  the  United  State:-
 Pakistan  Pact—on  the  contrary,  they
 support  it.  We  find,  therefore,  that
 a  situation  exists  today  which  is
 being  aggravated  because  of  our  being
 inside  this  Commonwealth.

 In  Pakistan,  our  former  Commander-
 in-Chief,  Gen.  Auchinleck  or  what-
 ever  his  name  is,  carries  on  his  busi-
 ness  in  magic  carpets,  and  somebody
 said  the  other  day  he  does  really  have
 that  business  somewhere  in  Pakis-
 tan.  This  kind  of  thing  is  extremely
 undesirable.  The  other  day  Mr.
 Tyagi  revealed  that  there  were  so
 many  foreigners  in  our  defence  ir
 stallations,  ang  I  find  that  even  (Con-
 gress  newspapers  like  the  Amrita
 Bazaar  Patrika  suggest  that  in  today’s
 international  context  if  there  ar
 more  than  two  hundred  and  odd
 foreigners  in  different  defence  instal-
 lations,  then  certainly  that  is  an  ex-
 tremely  undesirable  thing.  We  know
 that  the  mystique  of  the  Common-
 wealth,  the  idea  of  a  Commonwealth
 transcending  racial  barriers,  is  an
 idea  which  appeals  to  some  minds,
 but  today  this  mystique  is  the  last
 refuge  of  imperialists,  and  that  is
 why  we  have  to  beware  of  them,  and
 I  warn  Government  that  just  as  in
 the  case  of  Korea  in  our.  efforts  to
 bring  about  a  real  restoration  of  the
 prisoners  of  war  to  either  side  we
 were  driven  to  doing  things  we  did
 not  want  to  do,  so  in  the  sphere  of
 international  policy  we  may  be  black-
 mailed  by  sheer  objective  pressure

 into  the  camp  of  wrong-doers.  That
 is  the  hope  of  the  United  States  lob-
 by,  the  existence  of  which  is  testi-

 fied  to  by  Mr.  Robert  Trumbull.  He
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 says  there  are  many  Members  of
 Parliament  who  are  members  of  this
 United  States  lobby,  and  he  says
 also  they  are  very  silent  because  in
 the  present  posture  of  Indian  opinion
 it  is  necessary  for  them  to  be  silent.
 So,  perhaps,  it  is  the  hope  of  the
 United  States  lobby  in  India  that  we  are
 blackmailed  by  sheer  objective  pres-
 sure  into  a  position  where  we  cannot
 get  out  cf  the  octopus’  grip  of  the
 United  States.  but  that  is  a  hope
 which  the  people’s  wrath  will  sizzle
 into  nothing.

 I  say  again  that  we  wish  to  offer
 all  possible  co-operation  to  the  Prime
 Minister  in  the  concretisation  of  those
 ideas  in  the  realm  of  foreign  policy
 which  he  has  adumbrated,  but  I  fear

 that  his  words—very  aesthetically
 constructed  words—have  a  penumbra
 of  uncertainty.  I  want  that  uncertain-
 ty  to  be  eliminated  so  that  we  know
 where  we  stand.  so  that  all  together
 we  can  march  towards  those’  goals
 which  we  all  have  in  view.  And  we
 know  a!]  those  difficulties  will  vanish
 when  he  forgets  his  fear  of  popular
 forces  that  is  shown  in  the  Press
 Act  lately  piloted  so  capably  by  the
 Home  Minister.  and  in  continuation
 of  the  Preventive  Detention  Act  and
 a  hundred  other  measures  on  the
 statute-book.  That  kind  of  feeling
 will  go  when  the  Prime  Minister  re-
 alises  that  his  people  will  be  ready  to
 stint  and  work  hard  with  all  the
 exhilaration  that  comes  of  the  con-
 sciousness  of  a_  truly  co-operative
 community,  if  fhis  policies  at  home  and
 abroad  really  bring  them  hope  of  a
 better  life  for  all,  if  not  at  once  here
 and  now  but  at  least  tomorrow  and
 the  day  after.  If  they  can  be  sure
 of  that,  if  they  have  no  hesitation  on
 that  score,  they  will  certainly  _  stint,
 certainly  fight  with  the  kind  of  psy-
 chology  which  the  Prime  Minister
 wishes  to  mobilise  in  case  our  coun-
 try  is  in  danger.  We  are  prepared
 to  play  our  part,  we  are  prepared  to
 mobilise  our  people  in  furthering
 those  objects  which  the  Prime  Minis-
 ter  has  stated  in  his  statement  of
 lst  March.  a
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 When  you  are  in  the  Chair,  Sir.  I
 always  feel  tempted  to  refer  to  some
 Sanskrit  adage,  because  almost  every
 day  you  leave  a  Sanskrit  book  on  my
 table:  and  I  happened  the  other  day

 to  light  on  those  slokas  which,  I
 think.  Viswamitra  pronounced.  He
 said  :

 far,  ae  क्षत्रियवल्ल  श्रह्मतेजो  बलं  बल।
 एकेन  ब्रह्मदंदन  स्वास्त्राणि  हतानि  में ॥

 That  one  Brahma  danda,  what  is  that?
 That  Brahma  danda  is  now  in  the
 manufactory  oi  the  people’s  heasts,
 and  that  Brahma  danda  has  got  to
 be  found  by  us  by  work,  by  suffer-
 ing,  by  a  sympathetic  understanding
 of  problems,  and  not  by  a  mere
 scientific  exposition  of  our  economic
 difficulties  and  acknowledgment  of  our
 incapacity  to  go  ahead  as  fast  as  our
 idealism  would  demand.  That  is  the
 job  which  is  uppermost  in  our  minds
 today.  That  is  why  we  want  to  go
 forward  together  arm  in  arm  even.
 with  those  who  abuse  us  in  season
 and  out  of  season.  That  is  why  we  say
 let  us  go  ahead,  let  us  work  in  such
 fashion  that  we  can  write,  as  with  a
 sunbeam.  on  the  rolls  of,  the  history
 of  this  country  of  ours,  this  emerald.
 country  which,  all  in  our  different

 ways,  we  love  so  deeply.
 I  have  done,  but  I  would  just  say

 this.  As  sure  as  the  sun  will  rise
 tomorrow,  this  piled  up  pyramid  of
 private  profit  which  directs  imperia-
 list  aggression  over  the  seven  seas
 will  crash,  and  as  sure  as_  the  sun
 will  rise  tomorrow.  the  forces  of
 peace,  of  real  democracy  for  the
 people,  of  real  well-being  for  the
 people,  those  forces  will  triumph—
 not  those  forces  of  which  perhaps.a
 section  of  cur  people  are  afraid  to~
 day,  the  forces  which  are  represented
 by  public  enemy  No.  of  world  peace
 and  world  peoples,  the  imperialism
 of  the  United

 Shri  Raghuramaiah  (Tenali):  I  am.
 very  happy  to  see  a  certain  transfor
 mation  in  that  champion  of  ‘real  de-.
 mocracy’  who  just  preceded  me.  He
 was.  pleading  for  solidarity  in  the
 Cabinet.  I  know  the  Prime  Minister:
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 [Shri  Raghuramaiah)
 has  denied  there  has  been  any  split
 or  any  misunderstanding.  But  that
 shows  the  increasing  measure  of  con-
 fidence  which  Shri  H.  N.  Mukerjee
 has  in  this  Cabinet  and  his  anxiety
 that  it  should  not  be  affected  by  any
 squabbles.  Really  that  is  the  mea-
 sure  of  confidence  which,  I  think,  the
 whole  country  is  having  in  the  foreign
 policy  which  is  being  pursued  by  the
 Prime  Minister.

 I  know  certain  Members  are  very
 touchy  about  quotations  from  foreign-
 ers.  There  is  one  particular  quota-
 tion.  however,  which  I  shall  cite  for
 the  mere  beauty  of  it.  I  would  ask
 them,  if  they  do  not  like  the  name  of

 ‘the  person  who  has  said  it,  to  forget
 it  but  to  remember  the  substance.
 Actually,  it  is  a  statement  by  Mr.
 Maudling,  Economic  Secretary  to  the
 Treasury,  United  Kingdom.  And

 this  is  what  he  says  summing  up  the
 foreign  policy  of  this  country:

 “The  hallmark  of  a  nation
 justly  proud  of  its  independent
 status  does  not  lie  in  the  design
 or  colour  of  its  flag,  or  in  its
 promptitude  in  asserting  national
 grievances,  rights  or  privileges.

 It  lies,  I  suggest  in  the  readiness
 and  ability  of  the  nation  concerned
 to  carry  its  share  of  the  great
 tasks  before  the  community  of  all
 the  nations.  Measured  by  such
 standards,  India  has  won  a  lead-
 ing  place.  Her  opinions  compel
 attention  precisely  because  her
 participation  in  the  common  tasks
 of  peace  compel  respect.”

 ‘The  language  is  really  not  only  beau-
 tiful,  but  it  thas,  I  think,  crystallised
 the  actual  state  of  affairs.

 It  is,  I  think,  an  admitted  fact,  th::
 there  has  been,  within  the  last  twelve
 months,—I  am  not  of  course  for  the
 ‘moment  referring  to  the  _  situation
 -created  by  the  American  aid  to  Pakis-
 tan  to  which  I  shall  refer  a  little
 later—the  building  up  of  a  certain  at-
 ‘mosphere  of  peace.  A  _  reference  has
 ‘been  made  this  morning  by  the  Prime
 “Minister  to  the  conference  which  is
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 going  to  be  held  in  Geneva  to  con-
 sider  the  question  of  Korean  and  Indo
 China  situations.  There  have  been
 talks,  of  late,  which  go  to  show  that
 there  might  soon  be  even  a_  trade
 agreement  between  Great  Britain  and
 China.  Even  President  Eisenhower
 in  this  State  of  the  Union  Message
 the  other  day  admitted  that  there  has
 been  a  great  change  recently.  Of
 course,  he  was  referring  to  the  initia-
 tive  which  has  passed  on  to  the
 United  States,  but  he  has  in  a  way
 agreed  with  Mr.  Malenkov  that  there
 has  been  a  lessening  of  the  tension  in
 the  world.  If  there  has  been  a  les-
 sening  of  the  tension  in  the  world,
 if  there  has  been  happy  transforma-
 tion  or  change  from  the  freezing  cold
 of  war  to  the  warmth  of  an  armistice
 sunshine,  I  think  we  in  India  can  right-
 ly  take  pride  that  we  have  done  our
 utmost  towards  the  achievement  of
 that  objective.  I  know  that  it  is  very
 difficult  for  any  nation  to  try  to  fol-
 low  a  policy  of  non-alignment.  and
 not  to  irritate  either  party  which  is
 wedded  to  its  own  dogmas.  I  know
 that,  but  in  spite  of  it.  we  have  been
 trying  to  do  our  best.  without  trying
 to  take  sides.

 I  would  have  normally  understood  a
 country  deeply  immersed  in  one  of
 the  blocs  not  understanding  us,  but
 not  the  United  States.  Mr.  J.  J.  Singh,
 one  of  the  outstanding  Indians  who
 has  spent  a  lifetime  in  the  United
 States.  commenting  on  the  general
 opinion  in  the  United  States  about
 India,  says?

 “After  several  weeks  of  study
 of  the  matter,  including  talks
 with  high  U.S.  government  oiffi-
 cials,  senators.  representatives,
 newspaper  publishers,  editors,
 political  analysts,  radio  commen-
 tators  and  important  public
 figures,  I  have  come  to  the  con-
 clusion  that  the  decision  to  give
 arms  aid  to  Pakistan  has  been
 based  fifty  per  cent.  on  a  vague
 desire  to  create  strength  in  the
 ‘free  world’  and  fifty  per  cent.  as



 282I  Demands  for  Grants  23  MARCH  954  Demands  for  Grants  2822

 the  result  of  an  anti-Indian  feel-
 ing,  which  has  permeated  in  re-
 cent  years  amongst  a  very  large
 ‘number  of  American  people,  rang-
 ing  from  the  policy-makers  to  the
 man  in  the  street.”

 I  may  tell  the  House  that  the  words,
 “peace,  commerce  and  honest  friend-
 ‘ship  with  all  nations  entangling  al-
 liances  with  none’—a  phrase  which

 firmly  represents  our  foreign  policy
 —is  not  of  our  coinage.  They  were
 the  words  of  Mr.  Jefferson,  the  first
 Secretary  of  State  for  the  United
 States,  and  the  third  President  of
 that  great  State.  In  fact  earlier  even
 Mr.  Washington  in  his  farewel:  ad-
 dress,  advised  the  young  nation  te
 steer  clear  of  permanent  alliances.
 This  was  said  somewhere  in  the  last

 quarter  of  the  eighteenth  centcry.  It
 was  said  at  a  time  when  the  United
 States  was  poor  and  weak.  Our  Ame-
 rican  friends  perhaps  forget  that
 India  today  is  as  poor  as,  or  perhaps
 poorer  and  weaker  than  what  United
 States  was  at  that  time.  We  are  much
 Poorer,  because  our  resources  have
 been  bled  white  by  the  preceding
 foreign  rule,  and  we  have  a  popula
 tion  problem  which  has  no  parallel
 in  the  history  of  the  United  States.
 Apart  from  other  things  with  our
 limited  resources  and  our  desire  te
 concentrate  on  our  economic  improve-
 ment  how  could  we  adopt  any  other
 policy?  It  really  surprises  me  that
 people  in  the  United  States  should
 not  understand  this  basic  thing.

 Of  course.  there  is  an  opinion,  and
 some  American  friends  have  been
 trying  to  impress  it  on  some  of  us,
 that  the  American  did  to  Pakistan  is
 not  meant  to  be  an  anti-Indian  mea-
 sure,  that  it  is  meant  to  guarantee
 security  on  the  southern  side  of  the
 Russian  border,  and  that  it  is  meant
 to  stabilise  conditions  in  the  Middle
 East.  I  am  prepared  to  agree,  and  I
 am  one  of  those  who  are  convinced
 about  it.  that  America  does  not  mean
 any  act  of  hostility  towards  India.  I
 am  quite  prepared  to  believe,  and  it
 is  my  personal  belief.  that  in  advanc-
 ing  this  aid  to  Pakistan.  America
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 has  only  her  own  ideas  of  collective
 security,  but  the  question  is,  what  is
 the  effect  of  that.  Is  this  dream  of
 collective  security  which  America  is
 so  strenuously  following  likely  to
 succeed  in  this  particular  area?

 The  atmosphere  and  the  circumstan-
 ces  immediately  preceding  this  aid
 must  be  borne  in  mind,  if  we  have
 to  come  to  a  correct  conclusion.  Hon.
 Members  in  this  House  know  the  cli-
 mate  of  friendship  which  our  Prime
 Minister  and  the  Prime  Minister  of
 Pakistan  were  trying  to  create  only  a
 few  months  ago,  and  as  a_  result
 whereof  the  old  spirit  of  violence  and
 the  desire  to  settle  our  disputes  by
 recourse  to  war  had  given  place  to
 the  desire  to  settle  the  disputes  by
 peaceful  means.  We  expected  a  lot
 from  these  friendly  talks  between  our
 Prime  Minister  and  the  Prime  Minis-
 ter  of  Pakistan,  and  there  was  a  psy-
 chological  change  in  the  two  coun.
 tries.  At  that  moment,  comes  this
 American  aid  to  Pakistan.  And  what
 has  happened?  It  thas  given  a  new
 hope  to  the  warmongers  of  Pakistan.
 They  think  it  is  unnecessary  to  re-
 sort  to  peaceful  means  to  settle  the
 issues.  I  need  not  quote  here  the
 vituperative  attacks  made  on  India
 recently  by  Mr.  Bokhari,  the  perma-
 nent  delegate  of  Pakistan  in  the
 United  Nations.  Even  Mr.  Moham-
 med  Ali,  the  Prime  Minister  of  Pa-
 kistan  has  changed.  He  said  only  a
 few  days  ago  that  the  American  aid
 to  Pakistan  would  make  the  settle-
 ment  of  the  Kashmir  issue  easier.

 Shri  8.  S.  Murthy  (Eluru):  It  has
 settled  the  Chittagong  issue  in  East
 Bengal.

 Kumari  Arnie  Mascarene:  It  has
 been  subsequently  denied.

 Shri  Raghuramaiah:  We  have  gut
 enough  of  other  material  also,  to
 come  to  the  conclusion  that  hopes
 are  being  increasingly  pinned  in
 Pakistan  on  utilising  this  American
 aid  for  a  settlement  of  its  outstand-
 ing  issues  with  India.  As  a  matter
 of  fact,  one  Mr.  Robbins,  a  chain-
 writer  who  is  well-known,  writes,
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 {Shri  .Raghuramaiah]}
 after  a  great  study  of  the  situation  in
 Pakistan  :

 “Pakistanis  are  even  more  in-
 terested  in  building  up  defences
 against  India  than  against  Soviet
 attack.”

 If  the  situation  that  has  resulted
 from  the  American  aid  to  Pakistan  is
 a  feeling  of  hostility  between  Pakis-
 tan  and  India,  and  if  the  only  result
 it  has  achieved  is  an  increasing  un-
 certainty  in  the  minds  of  350  million
 people,  I  would  like  my  American
 friends  to  say  how  far  their  object  of
 stabilising  the  Middle  East  has  suc-
 ceeded.  Mr.  Dulles  in  his  book  War
 or  Peace,  written  in  950—I  am  _  re-
 ferring  to  the  year,  because.  since
 then,  the  figures  might  have  changed,
 but  that  would  not  affect  substantial-
 ly  my  argument—disclosed  that  the
 total  population  of  the  United  States
 and  that  of  the  countries  covered  by
 the  NATO,  the  Rio  Pact,  and  the
 Truman  doctrine  for  Greece  and  Tur-
 key  was  350  million.

 If  by  one  stroke  of  American  aid
 to  Pakistan,  he  should  alienate  an
 equal  number  of  people,  a  population
 equal  to  that  of  all  the  areas  covered
 by  those  pacts.  is  it  worth  the  effort?
 This  American  aid  to  Pakistan.  I  am
 afraid  time  will  prove  that  it  has  been
 let  loose  in  a  zone  of  delusion  com-
 parable  only  to  the  zone  of  delusion
 fostered  in  Chiang-Kai-Shek’s  China.
 I  do  not  of  course  suggest  that  every
 Pakistani  has  been  enthusiastic
 about  this  aid.  There  has  been  a  good
 deal  of  criticism  even  in  Pakistan.
 Only  the  other  day,  the  President
 of  the  Awami  League,  which  is  the
 biggest  component  of  the  party  which
 has  succeeded  in  East  Bengal,  charac-
 terised  it  as  a  measure  mortgaging
 Pakistan  to  United  States,  and  there
 have  been  some  others  who  have
 been  plainly  telling  that  Pakistan  is
 no  longer  a  viable  State:  that  it  has
 become  a  colony  of  the  United  States.
 Public  opinion,  no  doubt,  is  gathering
 its  momentum,  It  may  take  time.  I
 am  only  indicating  this  to  show  that
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 we  should  not  mix  up  the  whole  of
 Pakistan  with  the  militant  spirit.
 which  is  now  the  dominating  factor
 amongst  certain  people  there.  The
 question  is.  what  should  be  done  by
 us?  The  situation  is  undoubtedly
 critical.  But  about  one  thing  I  would
 utter  a  warning:  let  not  our  resent-
 ment  against  this  aid  drive  us  to  be
 so  anti-American  as  to  hate  every
 American,  as  to  wish  every  Ameri-
 can  to  leave  the  shores  of  this  coun-
 try.  Of  course,  it  may  suit  some
 parties;  it  may  suit  some  purposes.
 But  it  will  destroy—if  we  encourage
 that—the  very  foundations  of  our
 foreign  policy,  the  very  basis  of  it.
 It  will  drive  us  into  some  other  party,
 some  other  bloc,  which  would  shat-
 ter  the  very  scheme  of  our  foreign
 policy.

 Having  said  that,  I  would  like  to
 emphasise  the  defence  requirements
 of  this  country.  It  may  be  that  in
 a  modern  war  where  you  have  got
 the  hydrogen  bomb.  which  is  alleged
 to  have  a  power  of  destruction  600
 times  that  of  the  bomb  which  caused
 the  death  of  60,000  people  in  Hiro
 shima.  or  something  like  that,  it  may
 be  that  small  civil  defence  arrange-
 ments  may  be  useless.  But  I  do  think
 the  country  expects  us  to  strengthen
 our  defences  in  general  now  that  our
 not  too  friendly  neighbour  will  be
 gaining  additional  strength.  The  more
 accession  there  is  to  that  country’s
 military  strength.  tre  more  we  must
 be  on  our  guard  to  defend  the  fron.
 tiers  of  this  country.

 In  this  context.  I  would  like  to
 point  out  that  the  foreign  pockets  are
 the  biggest  dents  in  India’s  security.
 It  amazed  me  to  hear  the  Portuguese
 Foreign  Minister  saying  the  other
 day  that  he  would  not  allow  foreign
 intervention.  The  Portuguese  Foreign
 Minister  probably  still  thinks  in  the
 terms  of  the  Papal  dispensation  of
 the  5th  century  which  distributed
 the  then  known  world  between  Por-
 tugal  and  Spain.  He  forgets  that  the
 world  is  nu  longer  governed  by  that
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 Papal  decree.  To  call  Indians  foreign-
 ers  in  this  contest  is,  I  think.  the  very
 Hmit  of  absurdity.  Goanese  are  our
 people,  they  are  our  blood  and  one
 day  they  must  join  us,  and  if  we  are
 Polite  enough  not  to  make  the  situa-
 tion  hot  there,  let  the  Portuguese  re-
 member  that  the  day  of  reckoning  will
 not  be  far  off.

 As  regards  Pondicherry,  I  will  just
 say  one  word  and  close,  while  going
 through  some  little  pamphlet  about
 Pondicherry,  I  came  across  a  very  in-
 teresting  passage.  It  gives  the  che
 quered  history  of  Pondicherry.  It

 Says  ‘it  was  founded  by  the  French
 in  +1674,  taken  by  the  Dutch  in  1693,
 restored  to  the  French  in  1699,  taken
 by  the  English  in  ‘1761,  restored  to
 the  French  in  ‘1765,  retaken  by  the
 English  in  ‘778,  restored  to  the  French
 in  1785,  retaken  by  the  English  in
 4793  and  restored  to  the  French  in
 38i4.".  I  hope  when  the  further  his-
 tory  gets  written  the  addition  will
 be  ‘henourably  restored  to  India—
 3954°  and  not  ‘taken  over  by  them’
 I  would  only  like  to  add  with  referen-
 ce  to  both  Portugal  and  France  that
 this  country  is  in  no  mood  to  tolerate
 any  longer  this  doll  and  droll  game of  these  foreign  powers—these  decay-
 ing  symbols  of  a  past  imperial  glory, and  that  this  game  of  foreign  powers
 in  India  must  cease.  Sir,  I  have  very
 Great  pleasure  in  supporting  the  de
 mands  for  grants.

 Dr.  Suresh  Chandra  (Aurangabad): Before  I  say  something  in  support  of
 the  demands  for  grants,  I  feel  it  is
 mecessary  for  me  to  refer  to  a  few
 things  which  Mr.  H.  N.  Muker-
 jee  mentioned.  Mr.  Mukerjee  in his  speech  on  the  demands  for  grants said  he  had  objection  to  reports  on Bokaro  being  sent  to  the  World
 Bank.  to  which  we.  had  no  access.  I
 am  surprised  how.  when  any  country takes  a  loan  from  another  country or  from  a  bank,  it  can  avoid  send-
 ing  those  reports.  What  objection
 oan  any  one  have  to  Sending  these
 reports  to  that  Bank?  Secondly,  Mr.
 Mukerjee  also  mentioned  about  Mr.

 Appleby,  who  came  here  at  the  in-
 vitation  of  the  Government  of  India
 to  suggest  some  measures  to  improve
 our  administrative  services,  and  ask-
 ed  why  he  was  touring  our  country
 now.  I  really  do  not  understand
 what  objection  could  we  have  again-
 st  him  or  against  any  citizens  of  any
 country  with  whom  we  have  friendly
 relations.  In  spite  of  the  U.S.  aid  to
 Pakistan,  in  spite  of  some  strain
 on  our.  relations  with  America,
 we  have  friendly  relations  with  the
 United  States  and  that  has  been  re-
 peatedly  stated  by  our  Prime  Minis-
 ter.  I  do  not  understand  what  ob-
 jection  any  Member  of  this  hon.  House
 can  have  against  any  citizen  of  a
 country  being  invited  by  our  Gov-
 ernment  to  come  and  give  a  report  on
 our  administration.

 Now,  speaking  on  the  demands  for
 grants  and  in  support  of  our  foreign policy,  I  would  say  that  I  support  the
 courageous  and  bold  foreign  policy
 pursued  by  our  Prime  Minister.  The
 foreign  policy  of  a  country  is  pri-
 marily  based  on  the  enlightened  self-
 interests  of  that  country,  and  it  is
 essentially  conditioned  by  its  internal
 circumstances.  The  foreign  policy  of
 any  country  reflects  the  internal
 policy  of  that  country  and,  therefore, India’s  foreign  policy  cannot  be  the
 foreign  policy  of  Soviet  Russia,  or
 the  foreign  policy  of  China  or  the
 foreign  policy  of  the  United  States  or, for  that  matter,  of  any  other  coun-
 try.  Sir,  if  we  want  to  understand the  present  foreign  policy  of  our
 country,  the  basis  of  our  foreign policy,  it  is  necessary  for  us  to  go through  the  history  of  the  Indian National  Congress  for  the  last  5  or 20  years.  It  can  only  be  in  conso- nance  with  the  past  history  and  tradi-
 tions  of  our  country.  In  India,  the Indian  National  Congress,  under  the
 leadership  of  Mahatma  Gandhi  and
 Pandit  Jawaharlal  Nehru,  has  stood for  certain  fundamental  prirciples in  the  field  of  international  affairs for  many  many  years,  and  it  was these  principles  which  have  given shape  to  the  present  foreign  policy
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 ef  our  country.  If  we  go  through
 the  resolutions  passed  by  the  Indian
 National  Congress  over  the  last  20
 years,  we  find  that  even  before  India
 became,  independent  India  had  the
 same  foreign  policy  as  today:  India’s
 present  foreign  policy  reveals  a  con-
 tinuity  of  ideas  and  identity  of  actian.
 What  are  those  fundamental  ideas  and
 principles  at  the  basis  of  our  foreign
 policy  today?  As  our  Prime  Minis-

 ter  has  repeatedly  said  in  this  hon.
 House,  I  feel  it  is  necessary  for  us

 to  emphasise  those  fundamental  prin-
 ciples,  and  those  fundamental  princi-
 ples  of  our  foreign  policy  are:  roby
 that  India  supports  the  right  of  self-
 determination  for  all  oppressed
 peoples  of  the  world.  In  this,  India
 was  one  of  the  first  countries  to  give
 unqualified  support  to  the  struggles
 for  freedom  of  Indonesia  and  Viet-
 Nam  even  before  India  became  in-

 dependent.  Since  Independenece,  we
 have  witnessed  so  many  things  which
 have  shown  that  India  has  always
 supported  the  right  of  people  for  self-
 determination.  In  the  United  Na-

 tions  we  know  that  India,  in  co-
 operation  with  other  countries  of  the
 Asian-African  group,  has  continued  to
 support  the  freedom  movements  of
 Morocco  and  Tunisia  and  it  has  also
 supported  other  countries  fighting  for
 freedom.  The  second  fundamental
 principle  on  which  our  foreign  pclicy
 is  based  is  anti-colonialism,  to  which
 our  Prime  Minister  has  referred.  The
 third  is  India’s  non-alignment  with
 political  blocs  and  the  fourth  is  the
 establishment  of  peace  in  the  world
 and  friendship  with  all  countries:  and
 the  fifth  is  fight  against  racial  discri-
 mination.  It  is  unnecessary  for  me
 to  go  into  detail  and  exvlain  how
 our  country’s  foreign  policy  has  been
 in  regard  to  these  principles.  It  has
 been  manifest  in  our  actions  in  the
 United  Nations  and  elsewhere.

 If  we  review  the  achievements.  of
 the  Ministry  of  External  Affairs,  we
 note  that  thanks  to  the  foreign  policy
 pursued  by  the  Prime  Minister,  we
 have  strengthened  the  forces  serving
 the  cause  of  peace  in  the  world.  It
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 has  been  the  continued  endeavour  of
 our  Government  to  enlarge  peace  areas
 in  the  world  and  no  one  can  refute
 this  thing.  Whether  it  was  at  the
 U.N.  or.  at  any  other  international
 conference,  the  motive  of  the.  estab-
 lishment  of  peace  has  always  guided
 the  leaders  and  representatives  of  our
 country.  The  voice  of  India  was  al-
 ways  raised  in  favour  of  peace.  In
 Korea  also,  we  know,  through  India’s
 commendable  efforts  at  U.N.  and
 other  places,  an  agreement  was  reach-
 ed  between  the  two  fighting  sides  to
 a  procedure  for  the  repatriation  of
 the  prisoners  of  war.  For  the  first
 time  in  recent  Indian  history,  the
 Indian  forces  went  abroad  on  a
 mission  of  peace.  The  Indian
 Custodian.  Force  in  Korea  _verform-
 ed  this  difficult  and  delicate  task
 which  was  highly  praised  all  over
 the  world.

 I  was  surpriseq  to  find  some  cut
 motions  today  with  regard  to  the
 failure  of  having  established  friendly
 relations  with  neighbouring  countries.
 We  have  most  friendly  relaticns  with
 the  neighbouring  countries  excepting
 Pakistan.  for  which  efforts  were  made.
 And,  unfortunately,  due  to  this  US.
 aid  to  Pakistan.  there  have  been  cern
 tain  strained  feelings  and  we  hope
 that  in  the  near  future  our  relation-
 ship  with  Pakistan  also  will  improve.

 At  the  United  Nations  also  India
 had  played  a  very  active  and  effec-
 tive  part  in  different  committees  and
 it  was  because  of  India’s  efforts  that
 the  Asian-African  group  was  formed,
 which  helped  also  to  support  the
 rights  of  Morocco  and  Tunisia.

 While  I  was  going  through  the
 report  of  the  External  Affairs  Min-
 istry,  I  found  that  the  Ministry  was
 taking  steps  to  introduce  a  system
 whereby  young  Indian  Foreign  Ser-
 vice  men  will  be  attached  to  the  dis-
 tricts  in  India  where  they  will  ac-
 quire  an  intimate  knowledge  of  the
 Indian  scene  as  well,  as  the  back-
 ground  of  our  history  and  cuture.
 I  am  surprised  to  find  that  this  step
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 has  been  taken  so  late.  I  would  sug-
 gest  to  the  Prime  Minister  or  to  the
 Deputy  Minister  for  External  Affairs
 that  more  care  should  be  taken  at
 the  time  of  the  selection  of  candi-
 dates  for  the  Indian  Foreign  Service
 so  that  only  those  candidates  may  go
 outside  and  represent  our  country  who
 know  something  of  our  country,  who
 have  an  intimate  knowledge  of  the
 conditions  and  the  history  and  cul-
 ture  of  our  country  and  who  are  also
 intimately  acquainted  with  the  his-
 tory,  culture,  language  and  traditions
 of  the  countries  to  which  they  are
 accredited.  I  have  found  during  my
 last  tour  in  Europe  that  many  of  our
 Missions  and  many  of  our  representa-
 tives  abroad:  miserably  failed  in  this.
 So.  I  would  make  a  humble  submis-
 sion  through  you,  Sir,  to  the  Prime
 Minister  to  go  into  this  matter  and
 see  that  only  those  who  can  really
 represent  our  country  are  sent  ab-

 ‘road.  We  have  instances  of  our  re-
 presentatives  abroad.  who  even  after
 having  been  there  for  a  number  of
 years  did  not  know  even  the  alpha-
 bets  of  the  languages  of  the  countries
 to  which  they  were  accredited.  How
 can  they  represent  our  country  and
 how  can  they  interpret  the  policies
 of  our  céuntry  to  the  countries  to
 which  they  are  posted?

 During  my  last  visit  to  Europe  and
 also  Egypt,  I  have  found  that  India’s
 foreign  policy  has  been  in  high  praise
 and  the  Indian  Prime  Minister  has
 been  held  in  high  esteem.  I  would
 only  quote  one  instance.  While  I  was
 irying  to  purchase  something  in  a
 street  of  Paris.  a  young  man  came
 to  me  and  asked  me  whether  I  came
 from  India.  frou  that  India  which
 was  fighting  for  peace.  He  =  said
 they  all  support  the  efforts  for  peace
 made  by  our  Prime  Minister.  This  I
 have  found  in  every  country,  where
 I  have  met  Parliamentarians  and  also
 the  common  people.  Even  among
 Ministers  and  other  people.  Ihave
 found  a  genuine  respect  for  the  Prime
 Minister  and  the  policy  which  he  has
 been  pursuing,  a  policy  of  establishing
 Peace  and  avoiding  war,  as  far  as
 possible.
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 I  would  like  to  say  a  few  words
 about  our  external  publicity.  Last
 time  also,  I  had  submitted  through
 you  that  though  our  external  publi-
 city  is  doing  well,  I  would  suggest
 that  if  we  want  to  attract  men  of
 qualifications,  if  we  want  to  attract
 men  of  experience,  it  is  absolutely  es-
 sential  for  us  to  give  facilities  tc
 these  people  and  not  make  them  feel
 that  they  are  inferior  to  the  so-called
 Indian  Foreign  Service  men.  They
 must  be  made  to  feel  that  their  ser-
 vice  to  the  country  is  as  much  valued
 as  the  service  of  the  Indian  Foreign
 Service  ‘men.  Therefore,  I  would
 suggest  that  the  Prime  Minister  should
 look  into  this  matter  and  do  some-
 thing  so  that  the  services  of  these
 people  may  become  secure  and  they
 may  be  integrated  with  the  Indian
 Foreign  Service,  because  they  are
 doing  equal,  if  not  more,  service  to
 the  country.

 One  more  point  which  I  wanted  to
 say  is  with  regard  to  our  Embassies.
 Before  our  independence.  when  I  was
 in  Europe  and  Pandit  Nehru  came  te
 Paris  or  when  we  saw  Vithalbhai
 Patel  or  when  we  had  a  meeting  or
 when  we  have  been  working  with
 Subhas  Chandra  Bose,  we  had  a  thrill.
 But,  today  when  we  go  to  the  Em-
 bassies  we  do  not  really  like  to  enter
 them  and  there  is  a  kind  of  feeling
 of  unfriendliness.  I  do  not  feel  like
 entering  the  Embassy  again.  That
 kind  of  feeling  is  something  very
 serious.

 Dr,  S.  N.  Sinha  (Saran  East):  To
 put  it  frankly,  not  to  get  humiliated.

 Dr,  Suresh  Chandra:  I  wanted  to
 say  that  this  kind  of  attitude  is  re-
 grettable.

 One  word  about  our  French  Indian
 settlements.  I  have  some  _  intimate
 knowledge  of  this  question.  Last  time
 when  I  was  in  Paris  I  had  the  oppor-
 tunity  of  meeting  some  of  the  Par-
 liamentarians  and  Ministers  there
 and  I  had  informal  talks  with  them
 en  this  question.  I  found  that  the
 French  people  and  powerful  forces
 in  Parliament  were  in  faveur  ef
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 merger  with  India  and  they  realised
 that  this  should  be  done.  I  appeal
 to  the  good  sense  of  that  great  coun-
 try—France—which  has  the  traditions
 of  equality,  fraternity  and  liberty.  I
 feel  that  it  is  high  time  that  they
 should  come  forward  -  and  accede  to
 the  spontaneous  demands  of  the
 people  for  the  merger  of  the  French
 enclaves  with  India.

 5  pm.

 Shri  Frank  Anthony:  Before  I  deal
 with  my  cut  motion,  which  has  posed
 the  need  for  a  more  positive  attitude
 towards  communism,  may  I  say  a  few
 words  about  the  American  aid  to
 Pakistan?  I  wholeheartedly  support
 those  who  have  condemned  this  aid
 to  Pakistan.  Quite  frankly,  I  be-
 lieve  there  is  not  a  single  right  think-
 ing  person  in  the  country  who  has
 not  condemned  this  aid,  but—may  I
 make  it  quite  clear—in  condemning
 this  aid,  I  do  not  condemn  or  ques-
 tion  the  motives  of  the  American
 Government.  With  an_  increasing

 threat  posed  by  world  communism,
 है  presume  the  American  Government
 hag  its  own  theory  of  security  which
 consists  in  finding  and  building  up
 more  allies.  Perhaps,  the  motives
 from  the  American  point  of  view  are
 mot  only  bona  fide,  but  also  exceed-
 ingly  good,  but  I  condemn  the  Ameri-
 can  Government  because  this  aid  to
 Pakistan  stems  from  a  lamentable  un-
 awareness  of  the  psychology  both  of
 India  and  of  Pakistan.  I  feel  that
 the  American  Government  has  failed
 to  understand  two  very  elementary
 matters  in  dealing  with  India.  They
 have  failed  to  understand  India’s  pre-
 occupation  with  her  relations  with
 Pakistan.  Our  relations  with  Pakis-
 tan  represent  perhaps  our  first  and
 most  important  pre-occupation  in  the
 international  field.  Secondly,  the
 American  Government  has_  failed  to
 understand  the  suspicion  of  the  Indian
 people  of  Pakistun’s  religious  fana&
 ticism,  the  irredentism  and  the  dan-
 gerous  nostalgia  for  Muslim  hege-

 ‘mony  which  today  is  reflected  in  the

 mind  and  attitude  of  the  Pakistan
 leaders.  It  is  here  that  I  feel  that
 the  Americans  have  made  their  great-
 est  blunder  and  it  is  a  tragic  blunder
 because  the  net  effect  of  American
 aid  to  Pakistan  will  be  just  this.  On
 the  one  side,  aggression  on  the  part

 of  Pakistan  will  be  encouraged,  and  on
 the  other  side,  Indian  energy  and  Indian
 resources  will  be  inevitably,  increasing-
 iy  diverted  in  order  to  achieve  a
 state  of  preparedness  against  this
 increasing  potential  threat  of  aggre-
 ssion.  We  in  India  know  that
 whatever  the  American  Government
 may  feel  or  hope  or  say  about  this
 aid,  the  aim  of  Pakistan  in  seeking
 the  aid  was  not  to  resist  any  invisi-
 ble  Communist  foe,  but  their  aim
 was  merely  to  use  the  aid  as  a  whet-
 stone  on  which  to  sharpen  their  re-
 Jigious  fanaticism,  with  which  to  en
 courage  the  constant  cry  of  jehad
 against  this  country.

 I  wish  to  deal  with  what  I  regard
 as  the  primary  and  basic  aspect  of
 our  foreign  policy.  I  believe  that  the
 fundamental  determinant  which  must
 inform  and  ultimately  shape  India’s
 foreign  policy  is  the  fact  that  we  are
 not  only  a  democracy,  but  the  de-
 mocracy  in  Asia.  I  am  one  of  those
 who  believe  that  on  the  survival  of
 the  democracy  in  India  depends  the
 survival  of  democracy  not  only  in
 Asia  but  in  the  Middle  and  the  Far
 East.  I  believe  in  an  international
 scene—where  we  have  constant  shifts
 ang  which  is  highly  volatile--it  is
 inevitable  that  our  foreign  policy
 should  not  be  rigid  and  should  not
 be  monolithic.  Statesmanship  requires
 that  the  Indian  policy  must  adjust
 itself  and  there  must  be  some  kind
 of  accommodation  without  compromis-
 ing  our  basic  principles.  It  is  here
 that  I  join  issue  with  the  policy  of
 the  Government  of  India.  I  say
 with  all  respect  that  I  feel  that  in
 this  play  and  interplay  of  certain
 forces  on  the  surface,  our  policy  loses
 sight  of  the  fact  that  India  is  a  demo-
 cracy  and  that  Indian  democracy
 can  neither  exist  nor  survive  in  a
 vacuum.  3  know  that  we  have  2
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 general  attitude  of  friendliness  to-
 wards  all  mations.  [  endorse  tnat  atti-

 ‘tude  of  friendliness  towards  all  nations,
 and  I  believe  it  would  be  a  measure
 of  the  smallness  of  India  if  we  gratuit-

 ously  antagonise  any  nation  or  a  set
 -of  nations,  but  in  seeking  this  ideal

 of  general  friendship  that  we  have
 followed  and  that  we  continue  to

 follow,  we  have  fallen  into  an  error.
 In  seeking  this  ideal  of  compiete  im-
 partiality,—I  say  with  ll  respect
 to  the  Prime  Minister,  although  he
 is  not  here  now—we  often  strike

 ‘this  incongruous  picture  of  criticising
 to  be  partisan  or  seeming  to  be  pro-
 communist  and  to  have  a  pro-com-

 ‘munist  partiality.  We  often  present
 this  incongruous  picture  of  criticising
 those  and  being  unfriendly  to  those
 whom  we  know  best,  those  with  whom

 “we  have  natural  bonds  of  political
 ideology.  I  say  this  with  a  sense  of
 ‘sorrow—I  do  not  say  that  India  is
 doing  it  deliberately—that  because  we
 ‘are  presenting  this  picture  of  parti-
 sanship,  India  is  being  increasinzly
 misunderstoog  by  her  natural  friends
 and  well-wishers,  the  peoples  of  the
 other  democracies,  I  do  not  say  that

 the  criticism  of  the  democracies  is  not
 justified;  certainly,  we  are  perfectly
 justifieg  in  criticising  the  democracies

 and  in  pointing  to  their  weaknesses  and
 deficiencies,  but  we  are  not  justified  in
 constantly  criticising  the  democra-
 cies  only.  That,  I  respectfully  submit,
 is  cne  of  the  weaknesses  of  our  present
 policy.  I  myself  understand  the
 ‘motives  which  go  into  the  making  of
 this  attitude  of  seeming  partisanship
 ‘on  the  part  of  the  Indian  Govern-
 ment,  but  the  peoples  of  the  world’s
 democracies  du  not  understand  the
 motives  which  represent  the  back-
 ground  of  Indian  psychology.  I  know
 that  there  are  two  main  motives  which
 go  in  the  determination  of  India’s
 present  attitude.  India,  as  an  Asian
 country,  is  loath  to  criticise  fellow
 Asians.  India  as  a  country,  with  re-
 cent  memories  of  European  colonia-
 lism,  is  obsessed  with  this  particular
 aspect  of  European  colonialism  vis-
 -a-vis  the  coloured  people.  We  find
 that  these  two  elements  determine
 our  psychology  and  they  can  be  traced

 in  all  our  attitudes  and  in  all  our
 actions  in  the  international  field.  We
 rightly  condemn  French  colonialism
 in  Indo-China  because  of  our  recent
 memories  of  European  colonialism  in
 this  country.  At  the  same  time,  our
 reluctance  to  criticise  fellow  Asians
 makes  us  very  silent  about  the  equal-
 ly  reprehensible  role  which  the
 Chinese  have  played  in  giving  arms
 ang  aid  to  the  Viet  Minh  forces.
 We  are  right  in  condemning’  the
 viciousness  of  the  South  African  and
 British  policies  in  Africa,  but  we
 are  strangely  mute  and  silent  in  the

 face  of  the  savage  purges,  the  cynical
 shootings,  the  liquidation  of  millions
 of  people  and  the  enslavemert  of
 even  more  millions  by  the  Russians,
 not  only  in  their  eastern  satellite
 States  but  also  in  Russia  itself.  We
 are  strangely  silent  about  it.  We
 react  almost  violently  to  the  British
 policy  with  regard  to  Bermuda,  but
 with  regard  to  the  Chinese  attitude
 which  affects  our  security  intimately
 —I  am  talking  about  Tibet—we  seem
 to  have  suffered  from  a  convenient
 form  of  international  amnesia.  At
 first,  we  did  seem  to  protest  when
 the  Chinese  actually  invaded  Tibet,
 but  more  and  more  our  protests  have
 been  pitched  in  minor  key  and  today
 we  seem  to  be  acquiescing  in  this
 bare  faced  Chinese  aggression  and
 territorial  vandalism.  There  is  an-
 other  facet  of  our  foreign  policy,  with

 which  I  join  issue  squarely  and
 completely.  There  appears  to  be  no
 consistency  in  the  attitude  of  our
 Government  towards  the  communists
 at  home  and  towards  the  communists
 abroad.  We  hear  in  the  House  and
 cutside  the  Government's  thunderings
 against  the  communists.  According te  the  Government  the  communists
 stand  for  chaos  and  subversion,  they
 represent  everything  that  is  undesira-
 ble.  everything  that  is  reactionary,
 everything  that  is  totalitarian.  The
 communists  in  this  country  are  merely
 a  limb  of  the  larger  body  which  the
 Government  today  extols—and  I  say

 this  advisedly  that  the  Government
 of  Indin  represents  the  greatest  pro-

 pagandist  of  Communism  in  India.  It
 is  the  Government  of  India  which......
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 ‘Shri  Nambiar  (Mayuram):  Political
 thesis.

 Shri  Frank  Anthony:  Yes,  that  is
 right  and  the  hon.  Member  may  em-
 brace  the  Prime  Minister.  I  have
 ‘very  little  time  left  in  order  to  deal
 with  this  point  further.  I  was  mere-
 ly  postulating  the  axiom  that  the
 Government  of  India  today  is  the
 greatest  propagandist  of  communism
 im  India.  What  do  we  find?  We  find
 spckesmen  of  the  Government,  we
 find  Ministers  of  the  Government,
 going  about  the  country  extolling  com-
 munism,—more  than  that  they  reman-
 ticize  communism.  We  find  persons
 from  the  Treasury  Benches,  after  a
 short,  carefully-conducted  tour  of  the
 ‘ommunist  countries.  coming  here  and
 releasing  a  spate  of  concentrated,  ly-
 ricized  nonsense  and  _  half-truths.
 That  is  what  we  find  spokesmen  of
 the  Government  doing.  I  do  not
 mind  if  the  whole  truth  is  told.  These
 fhalf-truths,  the  achievements  of  the
 communist  countries,  are  extolled.  One
 would  imagine  from  the  kind  of  pro-
 communist  delirium  which  some  of
 our  Members  of  the  Treasury  Henches
 indulge  in  that  the  democracies,  in-
 eluding  India,  have  no  achievements
 to  their  credit.  But  when.  as  I  say
 you  remanticize  their  achievements,
 when  Government  does  it.  why  do  you
 not  give  the  whole  picture?  Our
 unfortunate  people  are  not  capa-
 ble  of  analytical  examination.  Why
 do  you  not  give  the  whole  of  it?
 Why  do  you  not  say  that  China  and
 Russia  have  these  achievements  to
 their  credit:  but  they  have  built  these
 achievements  on  piles  of  corpses,  on
 piles  of  murdered  bodies.  You  should
 give  them  the  whole  truth;  but  you
 do  not  do  that.

 I  accuse  the  Government,  as  I  said
 of  propagandizing,  of  remanticizing
 communism  in  this  country.  You  tell
 our  people  of  their  achievements;  but
 you  do  not  tell  them  also  of  the  ter-
 rivie,  the  incalculable  price  that  they
 have  paid  in  human  degradation,  in
 human  enslavement.  This  is  where,
 as,  I  say  Government  45  playing  the
 communist  game.  I  say  it  with  a
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 sense  of  sorrow.  I  do  not  say  that
 they  are  doing  it  wittingly.  Perhaps
 they  are  doing  it  without  the  slightest
 intention  that  by  these  panegyrics,
 by  these  proclamations,  they  are  pre-
 paring  the  people  of  this  country
 both  mentally  and  psychologically  for
 communism.

 Dr.  Lanka  Sundaram:  What  is  the
 difference  between  mental  and  psy-
 chological?

 Shri  Frank  Anthony:  I  happen  to
 have  been  a  fairly  profound  student
 of  psychology;  I  happen  to  be  a  stu-
 dent  of  the  latest  form  of  psycholo-
 gy.  psycho-semitic  medicine.  But
 that  is  beside  the  point.

 Very  often  I  meet  students  in  this
 country;  very  often  I  speak  to  them.
 Their  reaction  is  typical.  They  say
 that  communism  cannot  but  be  good
 for  India.  After  all  who  proclaims  it,
 who  holds  it  out?  Your  own  leaders.
 They  hold  it  up.  No  one  can  accuse
 me  of  being  a  fellow-traveller.  But
 sometimes  after  I  read  the  speeches,
 the  proclamations,  as  J  say.  the  prc-
 communist  sort  of  deliriums.  I  begin
 to  wonder  seriously  whether  after
 all  communism,  when  these  come  ex-
 cathedra  from  cur  Ministers,  may
 not  be  something  better  for  our  coun-
 try  than  this  variant  of  democracy
 which  we  practise.  Sir,,  the  com-
 munists  in  this  country  do  not  have
 to  indulge  in  any  sort  of  propaganda.
 It  is  no  good  members  of  the  Congress
 Benches  thundering  against  com-
 niunism  here.  It  is  no  good  the  Home
 Minister  trying  to  tell  us  that  the
 communists  represent  a  menace  to
 this  country  when  all  that  they  need
 do  is  to  print  and  publicise  these  an-
 diluted  panegyrics  of  communism  and
 its  so-called  achievements.

 As  the  Government  play  this  com-
 munist  game  unwittingly,  it  is  garner-
 ing  communist  applause.  I  see  in  this
 House  our  friends  on  this  side  ap-
 plauding  not  with  cne  hand,  but  with
 all  the  handg  they  have.  We  find  the
 Chinese  Government,  which  not  lang
 ago  was  scurrilously  abusive  of  our
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 Prime  Minister  applauding  India’s
 exploits  in  the  international  forum.
 The  latest  acauisition  to  these  ap-
 plause-mongers  is  Mr.  Malenkov.
 They  are  all  applauding  the  fact  that
 we  are  unwittingly  playing  the  com-
 miunist  game.

 While  we  have  this  kind  of  praise
 on  the  one  side  of  communism,  on  the
 other  hand  we  have  this  constant  de-
 crying  of  democracy  on  the  other.  As

 I  said,  let  us  decry  democracy,  but
 why  have  this  constant,  unvarnished,
 unqualified  praise  cf  communism?
 Where  is  our  logic  amd  sense  of
 consistency?  While  we  decry  demo-
 cracy  on  the  one  hand  and  sing  un-
 qualified  praises  of  communism  on  the
 other,  dc  we  expect  the  man  in  the
 street  to  accept  demo¢racy  as  some-
 thing  worthwhile  for  this  country?

 And  what  is  worse,  I  say  that  the
 Government  today  apart  from  pro-
 pagandising  communism  in  India  is
 indulging  in  not  cnly  wishful  think-
 ing,  but  dangerously  wishful  thinking.
 It  appears  to  me  that  Government’s
 basic  thesis,  so  far  as  foreign  policy
 is  concerned,  is  that  international
 communism  poses  no  threat  to  India.
 I  see  two  elements  entering  intc  this
 thesis:  one  is  that  communism  is
 native  to  the  soil  of  China:  that  it  is
 something  which  has  grown  from  the
 soil,  that  it  igs  indigenous,  healthy.
 Now,  Sir.  I  do  not  wish  to  emulate
 my  hon.  friends  in  attacking  violent-
 ly  any  particular  country.  I  am  only
 looking  at  it  from  the  point  of  view
 of  a  dangerous  thesis.  [  am  not  sug-
 gesting  that  we  should  go  about  like
 international  mad  dogg  wanting  to
 bite  this  person  or  that  person.  But
 the  main  and  the  only  function  cf
 our  foreign  policy  must  be  to  devise,
 to  pursue  g  policy  which  gives  to  our
 people  the  maximum  security  and  to
 say  that  in  thig  thesis  international
 communism  poses  no  danger  is  a
 wishful  and  dangerously  wishful
 thinking.  We  believe  that  com-
 munism  in  China  ig  a  natural  and
 healthy  and  indigenous  growth.  I  for
 ene  do  not  believe  it  at  all.  There  is
 ample  proof......  (Interruption).
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 Mr.  Deputy-Speaker:  If  freedom  of
 speech  is  denied  to  a  Member  in  the
 House.  what  can  be  done?

 Sari  Frank  Anthony:  There  are  so-
 many  incoherent,  unintelligible  inter-
 ruptions  that  Iam  not  abletoreply  to
 them  immediately.  They  are  only”
 taking  away  my  time.

 Mr.  Deputy-Speaker:  The  hon
 Member  need  not  take  notice  of  them.

 Sari  Frank  Anthony:  As  I  was  say--
 ing  there  is  ample  proof  that  this  is
 not  a  natural  or  a_  healthy,  or  an
 indigenous  growth  in  China.

 We  cherish  our  right  to  indepen—
 dent  thinking  in  the  international
 forum.  There  is  instance  after  in-
 stance  of  India  voting  against,  speak--
 ing  against,  acting  against  other
 democratic  countries.  But  can  any-
 one,  including  my  communist  friends,
 point  out  to  us  a  single  instance
 where  Communist  China  has  acted
 differently  from,  or  acted  indepen-
 dently  of,  the  Soviet  bloc?  Has  not
 China  obediently  toed,  in  regimented
 unison,  the  line,  dictated  by  the
 Kremlin,  along  with  all  the  other
 satellites  of  the  Soviet?  Is  there  a
 single  instance  to  the  ccntrary?  After
 all  we  are  looking  at  it  from  an  objec-
 tive  angle.  When  a  country  obedient-
 ly,  subserviently,  regularly,  toes  the
 regimented  _line  proclaimed  by
 Kremlin,  how  can  you  say  that  it  is
 anything  but  a  subservient  variant

 of  the  kind  of  communism  that  ycu
 have  in  the  Kremlin?

 The  other  element  which  goes  into-
 this  thesis  is  this.  (Interruptions)
 Please  give  me  five  minutes  more;  my
 friends  keep  on  interrupting  me.

 Mr.  Deputy-Speaker:  Whoever  in-
 terrupts,  I  shall  give  the  time  so
 taken  from  his  party’s  time  to  the
 Member  interrupted.

 Shri  Nambiar:  It  must  be  counted’
 in  seccnds!

 Shri  Sarangadhar  Das  (Dhenkanal-
 West  Cuttack):  I  want  to  listen  to  the
 hon.  Member  on  his  legs  undistarbed
 by  this  kind  of  interruptions.
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 Mr.  Deputy-Speaker:  What  is  the
 good  of  hon.  Members  keeping  on  in-
 terrupting  like  this.  When  Mr.  Pun-
 noose  speaks,  shall  I  allow  the  other
 350  Members  to  keep  on  interrupt-
 ing?  It  is  for  the  Leaders  of  each

 -Group  to  see  that  their  members  do
 not  interrupt,  but  take  note  of  pcints
 and  reply  in  detail  when  they  get  a
 chance.  Whcever  is  not  able  to
 answer  in  detail  goes  on  interrupting.
 That  is  not  fair.

 Shri  Nambiar:  Here  the  discussion
 is  about  the  Communist  Party.  He
 is  attacking  it.

 Mr.  Deputy-Speaker:  I  understood
 ‘the  hon.  Member  to  say  that  while
 there  is  so  much  sympathy  expressed
 for  China’s  being  admitted  into  the

 U.N.O.,  as  an  ‘independent’  country;
 that  sympathy  is  uncalled  for  as  China
 ig  blindly  following  the  lead  of

 Russia:  and  therefore,  it  ought  not  to
 be  admitted  into  the  U.N.O.  That.

 ‘was  how  I  understood  him.

 Shri  Frank  Anthony:  I  was  only
 trying  to  underline  this  fact  that  in
 assuming  that  international  commu-
 mism  and  more  especially  commu-
 nism  from  China  poses  no  threat,  our
 assumption  is  not  only  wrcng  but

 -dangerous  for  the  country.  I  have
 tried  to  show  that  Chinese  commu-
 nism  is  not  an  indigenous  or  a
 natural  or  an  independent  growth,  I
 have  tried  to  show  that  it  is  merely
 a  variation  of  the  prototype  which
 we  see  in  the  Kremlin.  I  have  tried
 to  show  that  the  other  elements
 which  apparently  go  into  this  thesis
 of  the  Government  not  to  regard
 international  communism  as  a  danger
 are  mere  wishful  thinking.  I  saw
 the  other  day  a  statement  which  was
 imputed  to  the  Prime  Minister  to  the

 -effect  that  he  believed  that  inter-
 national  communism  had  no  motives
 of  territorial  aggrandisement,  that
 history  and  geography  made  it  im-
 possible  for  the  communists  to  invade

 this  country.  With  a  number  of

 mental  reservations,  I  may  believe
 that  for  a  few  years,  at  any  rate,
 communism  international  commu-
 nism—could  not  actually  invade  this
 country,  but  then  actual,  direct
 invasion  has  never  been  part  of
 communist  technique.  Communist
 technique  which  works  to  a  different
 but  consistent  pattern  has  been  not
 actually  to  invade  but  virtually  to
 invade.  We  have  seen  this  pattern
 in  China;  we  are  seeing  the  same  pat-
 tern  today  in  Indo-China,  amd  God  for-
 bid,  we  may  see  the  same  pattern  in  our
 lifetime  in  India.  It  is  virtual  invasion
 by  giving  every  possible  comfort,  by
 giving  every  possible  form  of  military
 assistance,  by  giving  every  possible
 form  of  aid  to  the  local  communists.
 That  is  the  form  that  communist
 aggression  takes,  and  that  is  the  form
 that  it  has  taken  in  China,  that  it  is
 taking  in  Indo-China  and  that  it  may
 well  taken  in  India.  And  may  I  say
 this  tc:  the  Government:  I  know  that
 their  task  is  a  difficult  and  delicate
 one  and  they  cannot  proclaim  rigid
 policies,  whatever  we  may  think  pri-
 vately  in  our  chancellories.  But  there
 is  this  fact,  that  the  Government  is
 Presenting  this  picture  of  pro-com-
 munist  partisanship  and  there  is,  as  I
 said,  this  dangerous  wishful  thinking
 that  international  communism  poses
 no  threat  at  all  to  this  country.

 One  of  the  greatest  techniques  of
 communism  is  that  it  can  bide  its
 time  and  an  equally  great  technique
 is  that  it  lulls  its  prospective  victim
 into  a  false  sense  of  security.  That  is
 the  danger.  India  today  is  being
 lulled  into  a  false  sense  of  security.
 Communists  will  wait,  not  for  five
 but  for  ten  years.  By  that  time,
 Nepal  may  fall  into  the  communist
 lap.  By  that  time,  not  only  Travan-
 core-Cochin  but  Bengal  may  well  owe
 allegiance  notonly  tothe  hammer  and
 sickle  but  to  the  Kremlin.  They  will
 wait  for  ten  years  in  order  to  get  the
 greatest  prize  not  only  in  Asia  but
 the  greatest  prize  in  the  whole
 world—India.  Unfortunately  _  this
 American  aid  tc  Pakistan  has,  in  my
 humble  opinion,  increasea  the  threat
 of  aggression  from  Pakistan.  But  I
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 also  say  this  that  the  danger  of  in-
 vasion  by  Pakistan  pales  into  insig-
 nificance  alongside  the  danger  of
 invasion  from  the  communist  menace,
 I  believe  this  too  that  if  Pakistan  is

 sever  ill-advised  enough  to  start  any
 adventure  against  this  country.  we
 will  not  only  be  able  to  repel  it  but
 also  to  throw  it  back  into  their  teeth
 and  to  administer  some  sort  of  a

 hastening  effect  on  their  adventurous
 spirit.  Can  we  say  that,  when  our

 ‘friends  are  ready  and  are  prepared
 to  embark  on  an  adventure,  supported
 all  by  the  mighty  resources  of  China;
 will  we  be  able  to  say  that  we  will
 be  able  to  throw  such  a  challenge
 back  in  their  teeth?

 शी  एम०  एल०  त्रिवेदी  (जिला  हमीर-

 सुर)  :  उपाध्यक्ष  महोदय,  अभी  अभी  श्री

 ज्णन्थनी  साहब  ने

 कुछ  साधनों  सदस्य  :  अंगरेजी  में

 बोलिये  ।

 श्री  एम०  एल०  दिये दी  :  अंगरेजी  में  तो

 बहुत  से  सदस्यों  ने भाषण  किया  और  हमारे
 इस  सदन  में  ऐसे  भी  बहुत  से  सदस्य  हें  जो

 केवल  हिन्दी  ही  समझते  हें।  में  चाहता  हूं  कि

 में  अपनी  परराष्ट्र  नीति  या  विदेशी  नीति  जो

 कि  भारत  सरकार  ने  अपनायी  है,  उस  पर

 हिन्दी  में  द्वि  अपने  विचार  प्रकट  करूं  ।

 उपाध्यक्ष  महोदय,  जिस  नीति  को  हमारी
 आदत  सरकार  ने  अपनाया  है,  उस  से  संसार
 में  हमारे  देश  का  केवल  मान  ही  नहीं  बढ़  गया,
 बल्कि  जिस  प्रकार  से  हमारे  देश  ने  परराष्ट्र
 नीति  के  सम्बन्ध  में  दूर  देशों  में  काम  करने

 की  प्रथा  चलाई  है,  वह  एक  अचम्भे  में  डालने

 वाली  चीज़  है  ।  इस  से  हमारी  पर राष्ट्रीय
 नीति  और  रीति  का  एक  नमूना  संसार  के  सामने

 उपस्थित  हो  गया  हूँ  .  अभी  साम्यवादी  लोगों

 ने  आपके  सामने  तरह  तरह  के  भाषण  किये

 अॉरटीफ्ा  टिप्पणी  ।  में  ने  उन  को  बड़े
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 गौर  से  सुना  ।  में  ने  देखा  कि  श्री  हरेन्द्र
 मुकर्जी  और  दूसरे  सज्जनों  ने  एक  प्रया  सी

 बना ली  है  जब  भी  कोई  बात  इस  सदन  के  सामने

 आती  है  तो  वह  उसका  विरोध  करने  के  लिये

 खड़  हो  जाते  हें  7  वह  उस  दूर  देश  की  प्रथा

 का  अनुकरण  यहां  करने  लगते  हें  जो  कि  रूस

 कहलाता  हूँ  ।  रूस  के  मुल्क  में  अगर  जमीन

 अधिक  है  और  अन्न  की  कमी  हैँ,  अगर  वहां
 पर  फ*  मली  प्ले  लिंग  या  संतति  निरोध  के  लिये

 बभ्रयत्न  किया  जाता  है  तो  बह  यहां  पर  भी.
 जब  कि  हमारे  यहां  जमीन  की  केमी  है  और

 आबादी  ज्यादा  है  तो  वहां  की  बातों  का
 समर्थन  करते  हें  7  कहने  की  आवश्यकता  नहीं
 कि  बहू  रूस  की  तमाम  नीति  को  लेकर  उसका
 प्रतिपादन  यहां  करते  हे,  जब  कि  भारत  की
 समस्‍यायें  सब  की  सब  वहां  के  विपरीत  हैं।

 हमारी  परराष्ट्र  नीति  के  सम्बन्ध  में  यह  मुख्य
 सिद्धान्त  स्मरण  रखने  योग्य  है  कि  महात्मा  जो

 ने  हम  भारत  वासियों  को  एक  सबक  सिखाया

 था  और  वह  सबक  था  झ्ञान्ति  और  अहिंसा
 का  t  हम  हिंसात्मक  उपायों  से  किसी  देश  पर
 कब्जा  करने  की  ओर  ध्यान  नहीं  रखते  ।

 हम,  किसी  दूसरे  देश  पर  आक्रमण  नहीं  करना

 चाहते।  लेकिन  साथ  ही  साथ  यह  भी  स्मरण
 रखने  की  बात  है  कि  जिस  तरीके  से  हमने
 अंगरेज  जैसी  विलक्षण  जाति  को  यहां  से

 |  शान्ति  और  अहिंसा  के  द्वारा  हटा  कर  संसार

 के;सामने  उदाहरण  रखा,  उसी  तरह  से  हम

 परराष्ट्र  नीति  में  भी  इस  सिद्धान्त  को  अपना

 कर  दूसरे  देशों  के  सामने  आदर्श  रख  रहे  हैं  t
 आप  देखते  है  कि  जहां  ऐटम  बम  और  हाइ-

 फ्रोजन  बम  की  बड़ी  बड़ी  तैयारियां  की  जा

 रही  हे  वहां  हमारा  देश  विश्वशान्ति  के  लिये  दृढ़
 प्रयास  कर  रहा  है  हमारे  प्रधान  मंत्री  ने अभी

 बतलाया  कि  बड़ी  शक्तियों  द्वारा  एक  महान
 विध्वंस  खड़ा  हो  जायेगा,  अगर  संसार  में  फिर

 से  युद्ध  उठ  खड़ा  हो  गया  और  जितने  भारी

 कौर  विध्वंसक  शाक्ति  के  साधन  इस  समय
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 रह  एम०  एल०  द्विवेदी]

 संसार  में  'मौजूद  हे  वे  यदि  सब  के  सब  लगा
 दिये  जायें  तो  आधे  से  अधिक  संसार  बिल्कुल
 बरबाद  हो  जायेगा  अगर  कोई  भी  देश

 इस  समस्या  को  सोचे  और  समझे  तो  क्‍या

 वह  पसन्द  करेगा  कि  संसार  में  विध्वंसक

 दोषियों  को  बढ़ाया  जाय  जब  कि  लड़ाई  का

 कोई  अन्त  नहीं  है  ?

 अभी  हमारे  प्रधान  मंत्री  न ेबताया  कि

 कोरिया  में  लड़ाई  छिड़ी,  लेकिन  उसका

 अच्छा  अन्त  नहीं  निकला,  इन् डो चाइना  में

 भी  लड़ाई  छिड़ी,  लेकिन  उसका  भी  कोई  अन्त

 अभी  तक  नज़र  नहीं  आया  है।  दोनों  शक्तियां

 लड़ती  हैं  लेकिन  एक  दूसरे  को  पीछे  नहीं  कर

 पाती  हैं  अगर  फिर  युद्ध  हुआ  तो  उसमे

 कितना  विध्वंस  हो  जायेगा  इसका  अनुमान
 नहीं  किया  जा  सकता  |  इसलिये  हमारे  देश

 के  जो  नेता  हें,  व ेयह  विचार  करते  हैँ  कि  संसार

 के  लड़ाकू  देशों  के  सामने  उस  उदाहरण  को

 रखना  चाहिये  जो  कि  पृज्य  बापू  जी  ने  हमारे
 सामने  रखा  था  और  जिसकी  सफलता  के

 चमत्कार  हम  देख  च्‌  के  है  ।  उनका  उपदेश

 है  कि  संसार  को  यह  बतलाया  जाय  कि  लड़ने
 से  ही  नहीं,  विध्वंस  से  ही  नहीं,  बल्कि  मनोबल

 से  भी,  आत्म  शक्ति  से  भी  हम  दूसरे  देशों  पर

 विजय  प्राप्त  कर  सकते  हैं  ।  जैसे  कि  हमने  इस

 देश  में  स्वराज्य  की  प्राप्ति  की  ।  आज  संसार

 की  शक्तियां  भारत  की  ओर  देख  रही  हें  ।

 हिन्देशिया  और  गाइना  के  लोग  और  दूसरे
 देशों  के  मंत्री  और  बड़े  बड़े  प्रतिनिधिमंडल

 यहां  आये  और  उन्होंने  भारतीय  नीति  की

 बड़ी  तारीफ  की  ।  क्‍यों  ?  इसलिये  कि  आज

 के  संसार  में  जहां  विध्वंस  का  आडम्बर  चल

 रहा  हूँ,  जहां  बड़े  बड़े  ऐटम  बम  और  हाइड्रोजन
 बस  बनाने  की  तैयारियां  हो  रही  हं  वहां  शान्ति

 का  संदेशां  देने  वाला  कोई  देश  नज़र  नहीं  रह

 रहा था ।  अन  बारत  मे  स्वतंत्रता  प्राप्ति

 के  बाद  संसार्युके  सामने  एक  नई  नीति  रखी

 है  और  मुझे  विश्वास  है  कि  यदि  हमारे  प्रधान,
 मंत्री  और  हमारे  देश  के  नेता  इसी  नीति  पर
 चलते  रहेंगे  तो  सारा  संसार  इस  नीति  को
 मानेगा  ।  इसका  कारण  यही  है  कि  कोरिया
 में  और  हिन्द  चीन  में  और  संसार  के  दूसरे
 भागों  में  जो  लड़ाई  की  आग  की  लहर  चल

 रही  है  उस  से  मानव  का  कल्याण  नहीं  हो  सकता  #

 कल्याण  तभी  हो  सकता  हैँ  जब  कि  हम  महात्मा
 गांघी  के  सिद्धान्त  के  अनसार  संसार  को  जाग
 बढ़ाने  का  प्रयत्न  करें।  इस  के  लिये  आवश्य-
 कता  इस  बात  की  है  कि  हम  अपनी  नीति  पर

 बढ़  रहें,  ओर  हम  दूसरों  के  दबाव  में  न  आयें  8

 पाकिस्तान  को  जो  अमरीकी  फौजी  सहा-
 यता  मिल  रही  है  उस  पर  भी  हमको  विचार
 करना  चाहिये  कि  असल  बात  क्‍या  हाँ?
 पाकिस्तान  में  आन्तरिक  कमजोरी  इतनी
 बढ़  गई  हूँ  कि  वह  अपने  नागरिकों  को  ही  नहीं
 संभाल  सकता  t  वहां  के  नागरिकों  के  पास
 हथियार  हूं  ।  पाकिस्तान  की  फौज  इतनी
 कमजोर  है  कि  वह  नागरिकों  से  जो  डर  हैँ

 उसका  मुकाबिला  नहीं  कर  सकती  ।  पिछले
 दिनों  जब  अहमदिया  आन्दोलन  चला  था  तो
 वहां  पर  फौज  को  बुलाना  पड़ा  था  |
 वहां  पर  फौज  के  लोगों  में  और  सिविल  सर-
 विस  के  लोगों  में  शक्ति  के  लिये  प्रतिद्वंदिता
 चल  रही  है  -  सिविल  सर्विस  के  लोग  यह
 चाहते  हे  कि  इस  देश  की  बागडोर  हम  अपने
 हाथ  में  रखें।  वहां  के  प्रधान  मंत्री  महोदय
 भी  सिविल  सर्विस  के  ब्यक्ति  हैं।  फौज  चाहती
 है  कि  हमारी  सत्ता  रहे।  साथ  ही  साथ  वहां
 पर  जो  पांच  सूबे  भिन्न  भिन्न  भाषा  बोलने
 वाले  हे  उन  सब  पर  अदू  लादी  जा  रही  है  +
 हां  पर  सिन्ध  में  सिन्धी,  फ्रंटियर  में  प्रीतो&
 पंजाब  में  पंजाबी,  और  बंगाल  में  बंगला  बोली
 जाती  है  i  लेकिन  इन  सब  के  ऊपर  एक  तई
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 भाषा  थोप  दी  गई  है।  य०  बीर  कै मुसलमानों
 ने  जो  बहां  पर  गये  है  उर्दू  भाषा  उन  पर  थोप

 दी  हूँ।  इसलिये  इन  कारणों  से  कंट्टर  साम्प्र-
 न्यायिक  के  कारण  पाकिस्तान  में  वर्तमान

 “सरकार  कै  विरुद्ध  एक  बड़ी  भारी  आग  सुलग
 शही  हूँ  -  वहां  पर  सरकार  के  सामने  यह  एक
 समस्या  थी  कि  वह  इस  अशान्ति  को  किस

 अकार  शान्त  करे।  इसके  लिये  उपाय  दू  पते
 “ढूंढते  उनको  एक  यही  उपाय  सूझा  कि  अम-
 रोका  से  या  किसी  दूसरे  देश  से  सहायता
 लें  ।  अमरीका  के  सामने  यह  प्रश्न  था  कि
 दक्षिण  एशिया  में  कम्युनिस्टों  के  प्रसार  को
 कसे  रोका  जाय  ।  भारतवर्ष  एक  प्रजा-
 तांत्रिक  देश  है,  इसलिये  यहां  कम्यूनिज्म  की
 प्रगति  का  इतना  डर  नहीं  हू  t  यहां  कम्युनिस्ट
 लोग  बहुत  दिनों  से  काम  कर  रहे  हें  लेकिन

 कोई  जड़  नहीं  जमा  सके  हैं  7  लेकिन  हो  सकता

 हूँ  कि  पाकिस्तान  में  उनका  जमाव  बढ़े  |

 इसलिये  पाकिस्तान  को  अमरीका  ने  सहायता
 देना  शुरू  किया  +  तो  पाकिस्तान  के  सामने
 अपनी  निजी  समस्‍या  हें  जिसके  कारण  बह
 अमरीकी  सहायता  चाहता  है  ।  लेकिन  हूँ
 यह  बहुत  गलत  बात  ny  कोई  भी  देश  जो  विदेशी
 सहायता  लेगा  वह  कमजोर  हो  जायगा  और

 खुद  उस  विदेशी  सहायता  का  शिकार  हो
 जायेगा  ।  जो  देश  अपने  ऊपर  निर्भर  रहता
 है  और  अपनी  जनता  के  बल  पर  निसार  रहता

 “हू  वही  बलवान  हो  सकता  है  ।  दूसरों  से  सहा-
 यता  लेने  में  शक्ति  न  सिविल  सर्विस  वालों
 के  हाथ  में  रहेगी  और  न  फौज के  हाथों  में
 रहेगी  बल्कि  दूसरों  के  हाथों  में  जा  सकती  है  ।
 आजकल  शक्ति  सच्चे  प्रजातंत्र  के  द्वारा  ही
 स्थिर  रह  सकती  है  ।  इसलिये  भारत  ने
 इस  प्रथा  को  अपनाया  है  ।  अगर  पाकिस्तान
 ने  भी  अपने  यहां  प्रजातंत्र  के  सिद्धान्त  को
 सच्चाई  से  लागू  किया  होता  तो  वह  भी  कामयाब

 होता  ।

 भारत  ने  हमेशा  पाकिस्तान  के  साथ
 दोस्ताना  बरताव  करना  चाहा था  और  उसको
 आश्वासन  दिया  कि  हम  हमला  नहीं  करना

 चाहते  ।  लेकिन  पाकिस्तान  के  नेताओं  के
 मस्तिष्क  में  यह  बात  नहीं  आई  इसमें  भारत-
 वर्ष  का  कोई  दोष  नहीं  है  ।  इसलिये  में  कहता
 हूँ  कि  जो  नीति  हमारे  प्रधान  मंत्री  ने  अपनायी

 है  वही  संसार  को  शान्ति  की  ओर  ले  जा  सकती

 है  युद्ध  से संसार  का  विध्वंस  ही  हो  सकता  हैँ
 कल्याण  नहीं  ।  वह  दिन  जल्द  आयगा  जब  कि

 यह  विध्वंसक  तरीका  हट  जायगा।  संसार को
 शान्ति  का  उपासक  बनने  पर  ही  यह  मालूम
 होगा  कि  वह  तटस्थ  नीति  का  अनुसरण
 करके  ही  और  मिल  कर  समझौता  कर  के  ही
 ओर  सम्मेलनों  के ज़रिये  शान्तिपूर्ण  तरीकों
 से  ही  अपना  कल्याण  कर  सकता  हैँ  ।  उसी
 समय  संसार  को  मालूम  होगा  कि  यू  ड  से  उस

 को  लाभ  नहीं  हो  सकता  1  हमारे  प्रधान  मंत्री
 ने  जो  नीति  साउथ  अफ्रीका  में,  या  लंका  में
 या  दूसरे  देशों  में  उनके  अपने  वहां  के  प्रश्नों  को

 सुलझाने  के  लिये  अपनायी  हँ  उससे  उन  देशों
 के  लोग  प्रसन्न  हें और  उसकी  प्रशंसा  करते

 हैं  ।  तमाम  आसपास  के  देश,  एक  दो  को

 छोड़  कर  हमारी  नीति  की  प्रशंसा  करते  हें  ।

 पाकिस्तान  और  एक  आध  और  देश  इसका
 अपवाद  है,  अन्यथा  जितने  समीपवर्ती  देश  हैं
 सब  भारत  की  नीति  का  समर्थन  करते  हैं
 वह  नीति  किसी  खास  सिद्धान्त  के  विरोध  में
 या  पक्ष  में  नहीं  है  जहां  चीन  की  जनता
 की  सरकार  को  हमारी  सरकार  ने  मान्यता
 दी  है,  क्योंकि  उस  सरकार  को  जनता  का
 सेन  प्राप्त  है  वहां  वह  चीन  की  उस  सरकार
 को  स्वीकार  नहीं  करती  जो  कि  च्यांगकाईशेक
 की  मातहती  में  है।  इस  समय  जो  हमारे  देश
 की  नीति  है  वह  हमारे  लिये  अनुकूल  हैरी
 हमारे  सिद्धात  क्रे  अनुसार  हू  ।  इसलिए  में

 इस  नीति  का  दुढ़,तापूवक  समर्थन  करता

 हूं  t
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 Shri  Venkataraman  (Tanjore):
 Befcre  I  proceed  to  deal  with  one  or
 two  matters  of  special  interest  to  the
 people  of  South  India  in  this  debate.

 wish  to  answer  a  few  points  raised
 by  Shri  Frank  Anthony.  The  hon.
 Member  made  certain  statements
 which  are  at  best  half-truths  and
 which  will  be  embedded  in  our  records
 and  also  publicised  in  papers  all  over
 the  world.  Unless  we  clarify  those

 statements  it  would  give  a  wrong  im-
 Pression  to  the  world  at  large  and  to
 the  House  here.

 Firstly,  I  will  take  Mr.  Anthony’s
 statement  that  the  Prime  Minister  of
 India  said  that  he  has  nothing  to  tear
 from  expansion  of  world  communism.
 What  the  Prime  Minister  said,  to  the
 west  of  my  recollection,  is  that  he  has
 nothing  to  fear  from  Chinese  expan-
 sion,  and  that  is  proved  by  facts.  I  will
 detail  one  or  two  instances  to  show

 how  we  have  nothing  to  fear  to  show
 from  Chinese  Communism  expanding
 to  other  regions.  In  the  year  1949-50,
 the  Kuomintang  troops—I  wish  Mr.
 Anthony  was  here,  because  what  I
 am  going  to  say  is  unpalatable—enter-
 ed  into  the  territory  of  Burma.  Actu-
 ally  Chinese  Communists  drove  them
 and  they  took  refuge  in  the  territory
 within  the  Burmese  borders.  The
 Chinese  Communist  forces  did  not
 trespass  the  borders  of  Burma  and
 actually  refrained  from  following  in
 pursuit  the  Kuomintang  troops.  Then,
 long  before  the  Korean  conflict  arose,
 the  Chinese  Communists  assured  the
 Burmese  Government  that  they  would
 respect  the  established  boundaries
 between  Burma  and  China.  When
 General  Li  Mi’s  troops  took  refuge  in
 the  Burmese  borders,  the  Chinese
 Communist  forces  did  not  pursue
 them  in  those  areas.  In  the  last
 Session  of  the  United  Nations  this
 matter  was  brought  up  by  the  Burmese
 Delegation  asking  for  the  help  of  the
 United  Nations  for  expelling  the
 Kuomintong  troops  from  the  borders
 of  Burma.  So,  it  is  rather  strange,
 whether  on  facts  or  otherwise.  thut
 Mr.  Anthony  should  say  that  the
 Chinese  Communists  are  expan-
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 sionists  in  their  attitude  and  that  they”
 are  actually  bent  upon  expanding  by
 military  aggression  over  other  parts  of
 Asia.  I  am  quite  positive  that  the-

 Prime  Mnister’s  statement  that  the
 Chinese  Communists  have  no  aggres--
 sive  intentions  is  more  than  amply
 borne  out  by  these  two  instance
 which  I  have  cited.  ,

 Then  Mr.  Anthony  referred  to  Tibet.
 He  said  that  we  first  violently  pro-
 tested  against  the  occupation  of  Tibet
 by  the  Chinese,  but  we  soft-pedalled.
 it  later  and  now  we  have  reconciled
 eurselves  to  the  expansion  of  Chinese
 Communism  not  only  over  Tibet  but
 even  on  the  borders  of  India.  Let  me
 analyse  this  a  little  further.  The
 Tibetan  Delegation  sometime  ago
 went  to  the  United  States  for  pur-
 pose  of.  I  think  it  was,  selling  of  yak
 tails—tails  of  a  certain  animal—and
 then  the  Uniteq  States  told  the
 Tibetan  Delegation  that  the  Chinese
 suzerainty  over  Tibet  was  acknow-
 ledged.  But,  then  there  was  one
 difference  and  that  is,  the  Chinese
 suzerainty  which  the  United  States
 then  recognised  was  of  the  Chinese
 Government  of  Kuomintang  Chiang
 Kai-Shek  and  not  of  the  present
 Chinese  Government.  Would  that
 make  any  great  difference.  I  ask,  iv
 principle?  If  the  Chinese  Govertr

 ment  did  have  suzerainty  over  Tibet
 how  could  it  be  saiq  that,  because
 China  has  a  different  Government  at
 present,  because  an  old  discredited
 Government  has  been  thrown  out  and
 a  new  Government  has  come  in  its
 place,  that  Government  has  no
 suzerainty  over  Tibet?

 Mr.  Anthony  then  said  that  actual-
 ly  the  Chinese  have  occupied  the
 borders  of  India.  Sir,  the  position  in
 Tibet  is  somewhat  confusing  because
 the  -so-called  MacMahon  line  which
 drew  the  boundary  between  India  and
 Tibet  was  only  an  imaginary  line  and
 I  am  told  that  some  of  the  Lamas  on
 the  Tibetan  side  come  and  pitch  their
 tents  farther  and  farther.  The  people
 because  they  are  Buddhists,  go  an?
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 render  obeisance  to  the  Lamas  with,
 the  result  that  it  becomes  difficult  for
 one  to  judge  whether  that  particular
 territory  is  Indian  or  Tibetan.  What-
 ever  it  is,  the  matter  is  under  negotia-
 tion  and  actually  the  Prime  Minister

 in  his  opening  statement  said  that  it
 is  likely  to  be  settled.

 Now,  I  may  turn  round  and  ask
 Mr.  Anthony  what  has  been  the  re-
 cord  of  the  so-called  demociacies.
 The  democracies  which  are  now  very
 bitterly  opposed  to  world  communism

 were  th  Ives  the  greatest  ‘allies  of
 the  communists.  in  India,  when  we
 were  struggling  for  independence  in
 the  942  movement  and  people  were
 in  jails,  were  not  these  democracies
 taking  the  aid  og  “People’s  War”
 slogan  to  strengthen  themselves  in
 the  country?

 Shri  Velayudhan  (Quilon  cum
 Mavelikkara—Reserved—Sch.  Castes):
 There  was  no  democracy  in  India  at
 that  time.

 Shri  Nambiar:  Let  there  be  no  in-
 terruption.

 I  know  it  is
 friend  Mr.

 Shri  Venkataraman:
 unpalatable  to  my
 Nambiar.

 Shri  Nambiar:  Not  at  all.  I  never
 wanted  to  interrupt.

 Shri  Venkataraman:  Had  they  not
 appointed  the  ccmmunists  to  the  post-
 war  development  committees?  For  a
 while  it  looked  as  if  they  were  going
 to  be  the  successors,  if  at  all,  of  the
 British  administration  in  this  country,
 the  British  would  think  of  transfer-
 ring  power  tc  the  more  disciplined
 and  more  co-operative  Communist
 party  in  India,  than  to  the  rugged,
 rebellious  Congress!  Therefore,  when
 people  come  forward  now  with  a  Ict
 of  angry  protests  against  the  so-called
 world  communism  we  are  tempted  to
 ask  ourselves  whether  it  is  only  a
 question  cf  convenience  now,  as  it
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 was  then  a  matter  of  convenience  for
 the  Western  democracies  to  align
 themselves  with  the  communists.  At
 that  time  we  were  not  able  to  judge
 whether  the  Western  democracies  were
 in  their  real  spirit  of  devotion  tc  the-
 cause  of  democracy  and  fight  ‘against.
 communism,  .or  whether  it  is  not  even
 mow  a  matter  of  convenience  to  pro-
 tect  their  own  interests.  India  does
 not  take  her  lessons  from  others.  She.
 decides  things  for  herself.  And  the-
 decision  she  has  taken  in  this  matter  is
 that  there  is  no  fear  of  Chinese  or
 Communist  expansion  territorially  in
 Asia  and  other  parts.

 Mr.  Anthony  referred  tc  the  num-
 ber  of  occasions  in  which  India  has
 voted  against  the  democracies  and
 asked:  have  you  found  any  instance-
 in  which  the  other  satellite  countries
 voted  against  the  Soviet  Union?  It
 is  not  fcr  us  to  go  and  examine  how
 the  satellite  countries  voted.  But  I
 will  at  least  explain  to  this  House  and
 to  the  country  how  we  voted  on  every
 ene  of  these  occasions.  So,  far  as
 India  was  concerned.  it  always  voted.

 against  the  so-called  Western  demo-.
 cracies  on  issues  which  invoived
 colonialism.  We  votetd  in  favour  of  the
 Principle  of  self-determination.  We-
 voted  in  favour  of  Morocco  and:
 Tunisia  getting  their  freedom  and  in-
 dependence.  We  voted  against  the
 United  Kingdom  in  the  matter  of  the
 Central  African  Federation.  We  voted
 against  the  administration  in  Kenya,
 consistent  with  our  policy  of  support
 ing  the  under-develcped  countries  to-
 reach  their  full  measure  of  self-gov-
 ernment.  Does  my  friend  Mr.  Anthony
 want  that  India  should  have  voted
 with  the  so-called  Western  democra--
 cies  against  each  one  of  these  items that  I  have  mentioned?  Does  it  mean.
 that  merely  because  Mr.  Anthony  and
 People  of  his  way  of  thinking  are.
 opposeg  to  communism  we  _  should
 stultify  ourselves  by  voting  in  favour
 of  the  perpetuation  of  colonial  domi-
 nation  in  African  and  other  areas?

 Shri  Sarangadhar  Das:  On  a  point
 of  clarification.  Mr.  Anthony  who.
 spoke  is  not  here,  but  I  had  listened:
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 {Shri  Venkataraman.]
 to  him  very  carefully.  I  wish  to  point
 out  to  Mr.  Venkataraman  that  what

 ‘he  had  said  was  :is  there  any  occa-
 ‘sion  in  which  China  had  voted  against
 the  Kremlin  on  any  issue?

 Shri  A.  M.  Thomas  (Ernakulam):
 Wow  can  China  vote?  It  is  not  in

 “the  United  Nations.

 Shri  Venkataraman:  It  is  not  for  us
 to  sit  in  judgment  over  others.  It  is
 for  us  to  tell  how  India  behaved  im
 the  U.N.  I  said  in  all  the  occasions

 "जा  which  we  had  to  vote  against  the
 -so-calleg  democracies  it  was  mostly

 yn  the  issue  of  colonial  domination.
 I  ask  this  question  whether  Mr.
 Anthony  wants  that  merely  because
 some  people  are  opposed  to  com
 munism  we  should  support  coloni-
 alism.  Certainly  not.  And  those

 -ere  the  occasions  where  India  voted
 -against  the  so-called  democracies.

 There  is  ancther  matter  to  which
 Mr.  Anthony  referred,  namely  the

 -question  of  China.  He  asked:  why
 are  you  opposed  to  communism  in  this
 country  and  arguing  for  its  admission
 into  the  United  Nations.  It  is  an

 -elementary  principle  that  the  effec-
 tive  Government  of  the  day  is  reccg-
 nised.  Apart  from  all  the  other  tech-
 nical  consideraticns,  it  is  a  simple
 principle  of  international  law,  which
 I  studied  for  a  while  to  defend  our

 INA  men  in  Mataya.  The  principle
 is  that  the  successful  revolution  is  the
 Government  established  by  law.  If
 Cromwell  beheaded  King  Charles,  his

 ~gas  the  Government  of  the  day.  Like-
 wise,  if  the  Chinese  People’s  Govern-
 ment  is  the  effective  Government  of
 China,  we,  fer  our  part,  are  willing  tc
 recognise  them.  Apart  from  _  this.
 there  is  another  greater  practical
 value.  It  is  necessary  to  have  the
 opponent  to  sit  with  vou  for  a  dis-
 cussion  if  you  have  faith  in  the  process
 of  negotiation.  If  the  opponent  does
 not  sit  with  you  in  any  councils  or
 committees,  there  is  no  negotiation  at
 all.  We  begin  to  question  whether
 ‘you  have  faith  in  the  process  of

 negotiation  sc  long  as  you  keep  out
 your  opponent  from  the  councils.

 Before  I  conclude.  I  want  to  refer
 to  only  two  matters.  The  House  will
 join  with  me  in  sending  its  sympathy
 and  admiration  to  the  people  of
 French  India  who  are  now  struggling
 to  free  themselves  in  Pondicherry,
 Karikal  and  other  places.  Some  of
 friends  are  there  now  actually
 in  the  throes  of  struggle.  One  of
 them  has  been  shot  at;  some  people
 have  had  to  undergo  belabouring  at
 the  hands  of  goondas  as  well  as  the
 police.  All  for  the  purpose  of  merging
 this  tiny  dot  of  territory  with  the
 Indian  Union,  which  is  its  birth  right.
 I  would  only  add  on  this  occasion  that
 so  far  as  Indians  in  Ceylon  are  con-
 cerned,  our  Government  has  to  exert
 itself  to  the  full  measure  to  see  that
 the  agreement  which  they  have  arriv-
 ed  at  is  observed  in  spirit.  There  is
 disturbing  news  that  the  Ceylonese
 Government  is  going  to  compel  the
 people  to  register  under  the  Agree-
 ment  and  if  they  do  not  register  them-
 selves,  they  are  going  to  be  deprived
 pf  service  and  means  of  livelihood  in
 Ceylon.  A  reading  of  the  Agreement
 does  not  warrant  such  a  stand  being
 taken  by  the  Ceylonese  Government.
 I  am  sure  that  our  Government  will
 protect  the  interests  of  the  large
 majority  of  Indians  in  Ceylon  who  are
 denied  citizenship  under  the  India
 Pakistan  Citizenship  Act.

 Kumari  Annie  Masearene:  |  an  ex-
 tremely  grateful  to  ycu  for  keeping  up
 the  tradition  of  calling  me  at  the  fag
 end  of  the  day.  Any  way,  I  shall
 take  this  opportunity  to  express  my
 opinion  on  the  foreign  policy  that  our
 Government  is  pursuing.

 It  is  now  six  years  since  the  Republic
 of  India  has  begun  to  function.
 For  such  a  young  life,  we  should  think
 that  we  have  had  great  achievements
 far  ahead  of  our  age.  The  seventh
 year  has  dawned  with  our  presiding
 over  the  UNO.  Therefore,  we  think
 that  in  foreign  policy  we  have  dis-
 charged  our  functions  with  regard  to
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 internauona!  relationship  to  the  best
 of  our  capacity  and  set  an  example  of

 a  peace-loving  country  in  the  world.
 We  have  risen  from  the  very  depths
 like  a  bright  constellation  above  the
 horizon  shedding  its  peaceful  rays  of
 friendship  and  neutrality,  hitting  up
 at  the  same  time  the  tumultuous  bil-
 lows  dashing  against  each  other  and
 foaming  over  the  sea  of  misery.  We
 have  steered  in  the  midst  of  these
 tossing  billows  like  the  magic  case-
 ment  floating  on  the  foams  of  peri-
 lous  seas  forlorn.  Our  attempt  in
 extending  the  cause  of  peace  in  Korea
 has  been  the  subject  of  comment  in
 the  international  world.  Though  we
 were  not  able  to  fulfil  our  mission, the  services  rendered  by  our  Generals
 and  soldiers  are  worthy  of  a  great  na-
 tion,  adding  gems  to  our  coronet.  Our
 troops  have  returned  from  Korea,  the
 land  of  military  aid;  they  have  return-
 ed  from  Korea,  the  land  of  sepulchres, where  the  victor  and  the  vanquished
 lie  side  by  side,  whose,  venom  has
 lost  its  sting,  whose  passion  has  lost
 its  heat,  whose  ambition  has  lost  its
 glamour  and  glory,  and  whose  valour
 has  passed  away  like  the  smoke  of
 their  guns  still  lying  clutches  in  their
 ghastly  grip,  cold  smouldering  into
 dust,  proclaiming  to  the  whole  world
 the  futility  of  military  aid  and  the
 illusion  of  collective  security  in  a  free
 world,  as  mentioned  by  President
 Eisenhower  in  his  letter  to  the  Prime
 Minister  dated  the  24th  February.

 And  undaunted  by  our  experiepce
 in  Korea,  the  peace  dove  of  India  has
 risen  again  like  the  snow  white  dove
 from  the  deluge  with  a  fresh  twig  of Olive  in  its  ruddy  beak,  hovering  over
 Indo-China  as  the  harbinger  of  peace and  tranquillity,  trying  to  pacify  and drop  a  message  of  Peace.  Let  us
 hope  that  our  attempt  will  meet  with fruition.

 There  are  nations  who  can  beat  us
 in  the  strength  of  military  aid  and
 monetary  value,  but  we  have  our
 moral  grandeur  that  rises  like  an
 edifice  of  ivory  against  the  blue  dome
 of  the  sky.

 The  year  has  dawned  with  very  dis-
 quieting  news  of  the  military  alliance
 47  PSD.
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 between  Pakistan  and  America—an
 alliance  which  has  set  at  nought  the
 telations  of  cordiality  and  friendship
 existing  between  India  and  Pakistan;
 an  alliance  which  has  heightened  the
 tension  of  cold  war  in  the  East  and
 the  Middle  East:  an  alliance  which
 has  prevented  the  crystallisation  of
 democratic  majority  in  Asia  and  Asian
 ecuntries;  nay,  an  alliance  which  is
 carrying  the  atmosphere  of  the  slaugh-
 ter-house  with  its  degenerating  morale
 into  the  recipient  countries.  They  have
 cecncluded  the  Pact,  and  now  they  are
 about  to  implement  it.  Already  eleven
 of  the  Americans  are  in  Pakistan  to
 survey—yes,  to  survey  and  _  interfere
 in  the  internal  administration  by
 fanning  the  fanatic  fire.  to  cause  fric-
 tion,  and  subsequently  the  spark  which
 God  forbid.  We  are  now  aware  of  the
 dangerous  weapons  of  the  latest  and
 nefarious  models  arrayed  around  us
 by  the  self-appointed  custodians  of
 collective  security,  of  international
 economic  welfare  and  universal  peace.
 We  are  now  aware  of  the  tangled  web
 of  intriguing  politics  woven  round  us
 to  render  our  position  insecure.  We
 are  now  aware  of  the  high-power
 machinations  to  misinterpret  the  moral
 codes  of  international  justice  against
 us,  against  our  rights  and  against  the
 amity  of  relationship  that  exist  bet-
 ween  India  and  Pakistan  and  her  other
 neighbours.  In  the  face  of  this
 psychological  impasse  created  to  cam-
 ouflage  us  into  accepting  the  military
 aid,  I  appreciate  the  stand  taken  by
 our  Government.  I  congratulate  the
 Prime  Minister  for  refusing  the  offer
 with  counteries  worthy  ofa  nation.  At
 the  same  time,  I  cannot  but  recall  to
 the  memory  of  this  Government—I
 have  not  made  this  statement  in  this
 august  House  merely  for  the  sake  of
 argument,  but  I  have  made  this  state-
 ment  with  past  history  to  prove  the
 truth  of  what  I  am  going  to  say—that
 the  acceptance  of  the  economic  aid
 is  viewed  with  great  concern  by  us
 on  this  side.

 6  PM.

 The  history  of  economic  and  mili-
 tary  aid  is  plain  enough  in  the  world.
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 In  1917,  the  Americans  gave  econo-
 mic  and  military  aid  to  Russia.  Subse-
 quently,  they  interfered  in  the  inter-
 nal  administration,  and  brought  about

 the  civ]  war  helping  the  reactionari-
 es  against  the  civil  war,  slaughtered
 millions,  and  finally  the  Russians  rose
 equal  to  the  occasion,  formed  their
 Red  Army,  and  made  their  own
 machinery  and  became  the  master  of
 their  own  economy.

 They  gave  military  and  economic
 aid  to  China.  The  experience  of
 China  isa  warning  to  the  Prime  Minis-
 ter  of  Pakistan  who  has  committed
 his  country  to  a  similar  fate.  Subse-
 quent  to  the  economic  and  military
 ‘aid.  the  United  States  Government
 adopted  the  policy  of  interfering  in
 their  internal  administration,  and
 helped  the  Kuomintang  reactionaries
 against  the  people  of  China,  and  ulti-
 mately  the  Chinese  Communists  won
 the  whole  of  China;  and  today  the
 Americans  are  holding  up  Formosa
 against  all  pacts  and  treaties  against
 the  Chinese  people.

 As  for  Korea,  I  have  already  dealt
 with  it.  The  military  aid  there  has
 been  a  ghastly  picture  for  all  the
 world  to  learn.  The  North  and  the
 South  Koreans  were  disintegrated  and
 entangled  in  a  civil  war,  millions  were
 killed,  and  today  they  are  still  ir
 ruins.

 They  have  helped  with  economic
 and  military  aid  Indo-China,  and  to-
 day  still  the  Viet  Minh  forces  are  in
 the  battlefield,  with  all  our  good
 wishes  at  their  feet.  In  the  Middle
 East  they  have  disintegrated  Palestine
 as  between  the  Jews  and  the  Arabs,
 and  the  story  is  not  ended.  The  stage
 is  being  still  occupied  for  exploita-
 tion.

 Now  they  have  come  to  Pakistan
 with  their  military  aid,  as  the  self-
 appointed  custodians  of  collective
 security,  to  fan  up  the  fire  and  thus
 render  the  frontiers  of  India  insecure.
 This  is  in  short  a  bird’s  eye-view  of
 the  military  and  economic  aid  given
 by  the  custodians  of  collective  security
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 to  the  world.  Let  us  understand  now,
 that  we  have  already  gone  some  dis-
 tance  in  the  economic  aid.  The
 Technical  Co-operation  Administration
 is  working  for  American  infiltration  in
 India,  to  poke  their  nose  into  internal
 administration,  and  that  they  are  try-
 ing  to  do  in  any  own  State  in  a  diffe-
 rent  manner.

 I  warn  this.  Government  that  we
 have  shed  our  blood  and  fought  for

 this  country’s  liberty;  I  warn  them
 that  this  liberty  so  dearly  won  should
 not  be  on  brink  of  another  colonialism.
 The  immediate  repercussion  of  the
 military  aid  to  Pakistan  was  a  threat
 from  the  Prime  Minister  of  Pakistan
 to  use  this  as  a  background  in  decid-
 ing  the  Kashmir  issue.  Subsequently,
 he  denied  it.  This  background  in  the
 decision  of  the  Kashmir  issue  is  not
 so  dangerous  as  the  American  per-
 sonnel  in  the  UNO  as  observers;  it  is

 they  that  are  really  dangerous  in
 deciding  this  question,  and  as  the
 Prime  Minister  has  rightly  pointed  out,
 there  cannot  be  an  impartial  decision
 as  long  as  American  personnel  are
 there.

 Madam,  just  a  few  words  with  ‘re-
 gard  to  that  question.  The  American
 versonnel,  the  Secretary-General  of
 the  UNO  said.  were  in  no  way  a  hin-
 drance  to  the  settlement  of  the  ques-
 tion  for  they  belonged  to  a  ‘neutral
 nation’,  the  UNO.  I  am  asking  the
 Secretary-General  of  the  UNO  whe-
 ther  he  gave  that  explanation  in
 consonance  with  the  precedents  that
 UNG  has  established  on  previous
 occasions.  On  November  14,  1947,  it
 made  a  decision  on  the  question  of
 Korean  unification.  and  then  Korea
 had  military  aid  from  America  and
 military  aid  from  Russia.  But  in  ap-
 pointing  a  Commission,  they  said  that
 the  U.S.A.  shall  not  be  represented
 thereon.  In  October  1948,  the  Berlin
 blockade  question  came  up  before  the
 U.N.  Assembly  for  decision.  Then
 America,  as  one  of  the  participant
 countries  in  German  unification,  was
 not  allowed  to  send  its  representative.
 The  Commission  was  composed  of
 neutral  nations.  In  the  light  of  these
 4wo  decisions,  I  ask  the  Secretary-
 General  of  the  U.N.O.—what  is  the
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 secret  of  giving  this  explanaticn
 which  is  not  convincing  to  us?

 Madam,  I  invite  your  attention  ६०
 a  statement  made  by  John  Foster
 Dulles  in  his  book  War  or  Peace  on
 page  4l.  He  says:

 “The  United  Nations  cannot  do
 everything.  Its  uses  are  limited
 by  its  nature.  It  is  not  a  substi-
 tute  for  United  States  foreign
 policy  and  its  activities  cannot
 relieve  the  United  States  of  major
 responsibilities  of  its  own.  But.
 as  we  shall  see  as  we  go  on  to  dis-
 cuss  the  United  Nations  in  opera-
 tion,  its  possibilities  are  such  that
 the  United  Nations  can  be,  and
 should  be,  a  corner-stone  of  Uni-
 ted  States  foreign  policy.”

 The  United  Nations  can  be,  and  should
 be,  8  corner-stone  of  United  States
 foreign  policy!  The  cat  is  out  of  the
 bag.  Now  we  know  why  they  have
 made  such  a  decision.  Will  our  re-
 presentatives  in  that  august  Assembly
 consider  this  question  and  fight  it  out
 for  India?

 Now,  with  rekard  to  the  Asian  ques-
 tion,  I  remember  to  have  said  in  this
 House  during  the  last  two  sessions
 that  India  should  take  the  leadership
 in  forming  an  Asian  League.  It  is  a
 regional  association.  It  is  this  pros-
 pect  of  a  regional  association  with  In-
 dia  taking  the  lead.  with  Pakistan  as
 a  friend,  that  has  driven  the  U.S.A.
 to  nip  it  in  the  bud  and  give  this
 military  aid,  thus  creating  a  cleavage
 between  India  and  Pakistan.  Regional
 association  has  a  history  of  its  own.
 We  have  the  Pan-American  union
 crystallising  into  the  North  Atlantic
 Pact—a  regional  association.  We  have
 the  Commonwealth  relationship—a
 regional  association.  We  have  the
 Arab  League—a  _  regional  association.
 All  these  associations  are  formed
 either  for  self-defence  or  for  the  pro-
 pagation  of  peace  or  for  economic
 development.  In  the  face  of  this,  I
 wonder  why  military  aid  was  given
 to  Pakistan.  Further,  they  have  creat-
 ed  a  strange  bed-fellow  for  him  in  a
 Turkish  Pact,  so  that,  the  whole  Asian
 League  may  be  frustrated  and  dashed
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 to  pieces  and  exploited  for  th2
 American  domination.

 I  have  not  much  to  say  except  that
 India  should  keep  awake  and  in  decid-
 ing  the  foreign  policy  the  whole  na-
 tion  is  one,  unlike  the  situation  in
 Europe  when  Hitler  came  and  the  fifth-
 columnists  were  working  against  na-
 tionalities.  But,  in  India,  as  it  was
 in  Russia  that  taught  a  lesson  to
 Hitler,  there  shall  not  be  fifth-column-
 ists.  The  whole  nation  shall  stand
 as  a  solid  block  behind  the  Prime
 Minister  and  the  Government  to  form
 security  for  India  as  well  as  the  whole
 world.

 Shri  Pataskar  (Jalgaon):  Madam,  I
 had  no  desire  to  take  part  in  the  de-
 bate,  but  having  listened  very  care-
 fully  to  my  hon.  friend  Mr.  Anthony.
 who  is  not  present  now.  and  having
 observed  during  the  last  few  occasions,
 Members  of  Parliament  debating  very
 hotly  either  in  favour  of  communism
 or  in  favour  of  the  so-called  Ameri-
 can  democracy,  I  believe  our  Parlia-
 ment  should  neither  be  a  place  chosen
 for  talk  against  communism  nor  should
 it  be  a  place  chosen  for  either  praise
 or  condemnation  of  the  so-called
 American  democracy.  As  a  matter  of
 fact.  when  we  have  to  judge  our
 foreign  policy,  it  should  be  judged
 only  and  solely  from  the  point  of
 view  of  the  maintenance  of  the  free-
 dom  of  our  country.  As  my  sister
 Annie  Mascarene  just  rightly  point-
 ed  out.  as  a  matter  of  fact.  our  achieve-
 ments  in  the  last  six  years  are  grati-
 fying  and  our  policy  should  be  judged
 not  by  what  the  Americans  at  one
 stage  say  or  what  the  Communists
 may  choose  to  admire  at  another  and

 subsequent  stage.  That  is  immaterial
 As  I  said  sometime  ago.  we  have  just
 got  our  freedom  and  we  are  trying  to
 develop  our  nation  and  our  resources
 at  a  time  which  is  very  critical  in  the
 whole  world.  Though  America  may
 be  talking  of  democracy,  we  are  not
 forgetting  the  history  how  that  State
 rose  and  where  a  doctrine—very  noble
 as  they  call  it—was  adumbrated  that
 civilisation  progresses  by  the  extinction
 of  inferior  races.  It  was  said  years
 back,  I  know.  When  they  were  asked
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 for  an  explanation  as  to  where  those
 red  Americans  who  once  lived  in  the
 land  were,  their  explanation  was,
 ‘Very  sorry;  civilisation  has  progres-

 sed’  with  the  extinction  of  that  infe-
 rior  race..I  do  not  want  to  condemn
 them  and  to  make  enemies  of  them
 but  to  remind  our  other  friends  who

 are  sO  much  against  communism  not
 to  forget  the  fact  that  we  are  also  per-
 sons  who  take  stock  of  the  previous
 history  of  what  is  going  on  in  the  world.
 Similarly,  I  think,  we  should  neither
 be  friends  nor  enemies  of  communists
 or  others.  We  are  a  nation  which  is
 trying  to  develop  its  own  strength  and
 in  that  context  our  foreign  policy  has
 to  be  judged.

 I  find  that  not  only  my  friend  Mr.
 Frank  Anthony,  but  certain  other  peo-
 ple  honestly  believe  that  our  Govern-
 ment,  somehow  or  other,  is  the  prota-
 gonist  of  communism,  or  propagan-
 dist  of  communism  as  they  say.  I  do
 not  understand  it.  The  argument  that
 I  heard  Mr.  Anthony  advancing
 was  that  we  do  not  take  sufficient  ac-
 tion  against  the  communists  and  their
 policy—not  communists  in  India  but
 generally  against  international  com-
 munism.  Why  is  it  necessary?  We
 should  be  concerned  with  only  what
 they  are  doing  here  and  why  should
 anybody  take  it  upon  himself  to  make
 any  assumption  that  this  Government
 does  not  know  or  does  not  care’  to
 know  what  is  happening  here  or  in
 the  world  as  a  whole.  We  are  not  at
 all  misguided.  Supposing  if  is  proved
 that  communism  is  very  bad.  that:
 international  communism  is  worse,
 does  it  automatically  follow  that  some-
 thing  worse  is  going  to  befall  us!  If
 my  friend  Mr.  Anthony  were  here,  I
 would  have  put  a  question  to  him:
 what  is  the  use  of  saying  that  com-
 munism  is  bad?  Merely  saying  that
 communism  is  bad  does  not  mean  that
 the  other  side  is  good.  I  fail  to  under-
 stand  ‘him,  for  he  himself  has  reiterat-
 ed  that  America  has  done  something
 very  dangerous  for  the  security  and
 solidarity  of  this  country  by  giving
 military  aid  to  Pakistan.  I  think—
 and  I  have  also  come  to  that  con-

 clusion—that  the  foreign  policy  of
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 our  Government  to  keep  aloof  from
 both  these  blocs  is  the  right  one.  It
 was  also  pointed  out  by  Mr.  Anthony
 that  we  condemn  the  colonialism  or
 the  racialism  in  South  Africa  and  the
 colonialism  practised  by  European
 countries  in  some  parts  of  Asia,  but
 we  do  not  take  sufficient  interest  what
 is  happening  in  Soviet  Russtfa,  in  Tibet
 and  in  some  other  places.  Our  conduct
 is  always  that  of  an  impartial  per-
 son  and  we  _  know  what  is
 happening  here  and  at  other
 places,  but  at  the  same  time
 we  wish  to  keep  ourselves  out  of  the
 trouble,  As  our  Prime  Minister  him-
 self  has  said,  there  are  two  forces  at
 work,  one  of  which  is  dominated  by
 the  United  States  and  the  other  by
 Soviet  Russia,  and  both  of  them  have
 got  their  hydrogen  bombs  and  other
 terrible  weapons  of  human  _  destruc-
 tion,  What  does  it  all  mean?  It
 means  that  a  time  may  come
 when,  if  there  is  no  peace  in
 the  world,  they  might  ‘des-
 troy  at  least  half  the  world.  What  are
 we  to  do?  Are  we  to  side  with  one
 bloc  or  the  other?  We  are  doing  our
 duty  to  humanity  and  it  would  be
 wrong  to  say  that  we  are  merely
 neutral.  Our  policy  is  a_  positive
 policy  of  trying  to  maintain  peace  in
 the  world  and  prevent  war.  You
 should  judge  our  foreign  policy  on
 that  basis.  Whether  at  one  time  the
 Americans  do  not  like  it  or  at  an-
 other  time  the  Soviet  bloc  does  not
 like  it  the  only  method  that
 we  are  pursuing  is  to  try  and
 do  our  best  not  only  for  protecting
 ourselves  but  for  protecting  humanity
 at  large.  Tested  that  way,  I  am  sure
 that  every  reasonable  man,  not  actuat-
 ed  by  partiality  towards  this  doctrine
 or  that,  will  agree  that  we  have  done
 the  best  that  we  could.  Then,  it  was
 asked:  if  we  condemned  South  Africa,
 what  else  have  we  done?  We  are  not
 as  big  as  the  U.S.A.  or  the  Soviet  bloc,
 but  we  have  to  develop

 The  Minister  of  Agriculture  (Dr.
 P.  S.  Deshmukh):  In  population  we
 are  bigger  than  both.

 Shri  Pataskar:  Population  does  not
 come  in  here  for  the  simple  reason
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 that  present-day  methods  of  destruc-
 tion  are  so  vast  that  the  world  has  to
 be  saved  by  something  else.  Of  course
 we  have  got  a  very  large  population
 and  China  has  got  a  very  large  popu-
 lation,  but  we  know  that  mere  popu-
 lation  at  the  present  moment  does  not
 take  us  for  in  this  matter.  One  side
 talks  of  cultural  freedom  and  the
 other  talks  of  democracy,  but  what
 about  the  secret  preparations  of  these
 two  blocs  which  constitute  a  dangér
 to  the  world?  The  main  question,
 therefore,  is  whether  we  should  or
 should  not  enter  into  this  picture.  Be-
 cause  we  neither  condemn  nor  praise
 one  side  or  the  other,  it  does  not  mean
 that  we  are  simply  neutral.  We  know
 the  position  and  we  know  what  our
 foreign  policy  should  be.  I  find  that
 whenever  something  is  said  against
 the  motives  of  the  Americans,  there  is
 a  row  raised  and  similarly  if  we  say
 something  against  communists.  or
 international  communism,  a  row  is
 taised.  We  Indians  should  concen-
 trate  on  what  we  should  do
 by  way  of  our  duty  to  huma-
 nity  so  that  the  world  may
 be  saved  from  a  catastrophe.
 My  friend  Mr.  Anthony  asked  what  we
 have  done  in  Indo-China.  We  have
 been  doing  the  best  that  we.gould  do
 there.  Mr.  Anthony  said  that  com-
 munism  is  a  forced  thing  on  China
 which  is  now  in  the  Soviet  bloc.  I  am
 not  much  in  the  know  of  things  there
 He  seems  to  think  that  China  is  held
 by  Russia.  Probably  some  documents
 to  that  effect  might  have  been  found:
 it  may  be  true.  I  have  nothing  to  say
 about  that.  But  if  China  is  supporting
 one  section  in  Indo-China  to  carry  on
 the  fight,  it  is  equally  true,  as  is  re-
 ported  in  the  papers,  that  America  is
 supplying  not  only  arms,  but  also
 money  tothe  French  tocarryon  their
 fight.  What  should  we  do  in  this  mat-
 ter?  What  should  be  the  position  of
 India?  Only  the  other  day  I  read
 that  in  the  French  Partiament  it
 was  stated  that  France  is.  fighting  be-
 cause  America  is  meeting  three-fourths
 of  their  war  expenditure  in  Indo-China.
 The  best  course  for  us  to  adopt  in  this
 situation  is  to  try  to  create  an  atmos-
 phere  of  peace,  by  whatever  means
 in  our  power,  by  appealing  to  their
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 sense  of  humanity  and  similar  means:.
 We  should  at  the  same  time  try  to  set
 an  example  to  the  world.

 As  hon.  Members  must  be  aware
 there  is  a  fear  psychosis  prevailing
 both  in  the  Soviet  Union  as  well  as
 in  America.  They  have  created  all
 Dossible  means  of  destruction:  and
 having  done  that,  one  is  afraid  of  the
 other.  If  there  is  to  be  a  war,  there
 will  not  be  any  declared  war  between:
 them.  You  will  one  day  hear  that.
 somehow  surreptitiously  one  bloc’
 went  against  the  other  and  caused
 huge  destruction  by  dropping  of  bombs..
 If  something  is  left,  the  other  side
 will  try  to  do  the  same  thing.  That
 would  be  the  only  thing  that  we  will
 hear.  There  will  not  be  any  protract-
 ed  war.  Unfortunately,  Pakistan  has
 also  come  into  the  picture.  So  far  as
 we  are  concerned,  we  shall  try  our
 best  to  avoid  a  war.  We  want  to  be
 friendly  to  that  nation.

 Though  atom  bombs  may  be
 in  the  possession  of  both  the
 blocs  they  are  not  going  to
 give  it  to  Pakistan,  or  Korea  or
 Indo-China.  To  my  mind  the  wisest
 course  for  India  to  adopt  is  to  be
 neither  on  this  side  nor  on  the  other.
 I  do  not  understand  the  meaning  of
 Draising  the  one  and  condemning  the other.  I  find  some  people  always raising  the  bogey  of  danger  from  com-
 munism.  If  there  is  danger  from  com-
 munism,  there  is  as  much  danger from  American  Military  Aid  policy. America  having  learnt  the  lesson from  Korea.  as  I  said.  wanté  to  create
 cheap  soldiers  in  Asia.  As  I  quoted  a
 €ongressional  report  the  other  Gey, America  feels  that  for  the  expenditure involved  in  maintaining  an  American soldier.  she  can  create  25  Pakistani
 soldiers  in  their  fight  against  com- munism.  I  would,  therefore,  appeal  to
 my  hon.  friends  that  it  would  not
 only  be  sheer  unwisdom.  but  some- thing  injurious  to  the  cause  of  our
 country  if  we  try  to  unnecessarily  in- terest  ourselves  either  in  communism or  in  the  so-called  American  demo-
 cracy.  Some  people  think  that  because
 communism  is  bad.  automatically
 American  democracy  is  good.  That  is
 wrong.  There  are  some  others  who
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 {Shri  Pataskar]
 believe  that  because  American  in-
 tentions  are  bad,  in  some  respect,  as
 is  proved  by  some  past  events,  com-
 munism  is  the  only  other  alternative.
 So  far  as  I  can  think,  I  think  the
 danger  to  our  country  is  from  both
 sides  and  therefore,  I  would  submit
 and  appeal  to  all  hon.  Members  of
 this  House  to  approach  the  question
 of  our  foreign  affairs  not  irom  the
 point  of  a  discussion  on  communism
 and  its  drawbacks,  vices  and  diangers
 nor  of  the  other  side  but  from  the  point
 of  what  is  in  ourinterest.  The  hon.
 Member  himself  said  now,  that  soine
 people  are  very  much  affected  because
 communists  say  that  India’s  policy
 is  good;  even  Molotov  has  chosen  to
 approve  of  it.  It  is  all  good.  So  far
 as  the  present  aspect  is  concerned  he
 aproves  of  it  because  it  is  in  his  in-
 terest.  We  know  why  he  has  approv-
 ed  it.  Similarly  at  one  time  America
 may  have  approved  of  something  we
 did.  Therefore,  the  question  is  not
 what  they  approve  or  what  they  do
 not  approve  but  what  is  in  the  in-
 terest  of  India.  I  would,  therefore,
 appeal  to  all  hon.  Members  to  have
 our  own  interest  always  in  our  hearts
 and  not  to  be  swayed  by  what  one
 side  or  the  other  says.  We  <now  that
 both  sorts  of  ‘isms’  which  have  any
 loyalty  to  anybody  outside  India  are
 bad  and  dangerous  to  our  country.
 There  is  no  doubt  on  that  point.  We
 should  try  to  realise  the  dangers
 through  which  the  world  is  passing;
 very  few  realise  the  critical  moments
 through  which  we  are  passing.  We
 should  try  to  take  all  steps  which  we
 Indians  can  take  to  sink  our  differences
 and  to  be  one  so  far  as  the  security
 and  freedom  of  the  country  is  con-
 cerned,  whether  we  belong  to  this
 party  or  theother.  Thatis  the  neces-
 sity  of  the  moment  and  judged  from
 that  point  of  view  I  believe  our  foreign
 policy  is  correct.  Ido  not  find  any  subs-
 tance  in  what  some  peoplesay  that
 his  policy  is  wrong;  I  ask,  why  should

 we  go  on  indulging  eitherin  tirades
 against  this  Bloc  or  the  other  when
 we  are  helpless  to  do  anything  in  the
 matter?  There  is  a  manner  in  which
 we  can  act  and  all  that  is  possible  is
 being  done  80  far  as  our  foreign
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 policy  is  concerned.
 Shri  Sarangadhar  Das:  After  listen-

 ing  to  a  rather  confused  debate  from
 the  previous  speakers  I  disagree  with
 this  contention  that  our  Prime  Minis-
 ter’s  foreign  policy  has  been  a  very
 successful  one  and  India’s  prestige  has
 been  heightened  by  the  pursuance  of
 this  policy.  (An  Hon.  Member:  Ques-
 tion).  With  all  respect  to  the  Prime
 Minister  I  will  say  that  the  policy  has
 failed;  if  it  had  succeeded,  would  you
 have  America  here  driving  a  wedge
 between  India  and  Pakistan  and  the
 other  Middle  East  countries  who  are
 protesting  against  the  U.S.-Pakistan
 aid?  It  is  not  proper  at  the  present
 time  to  be  self-complacent  about  our
 foreign  policy,  particularly  with  re-
 gard  to  United  States-Pakistan  Mili-
 tary  aid.  I  wish  to  state  here  that  the
 United  States  of  America  is  not  an
 imperialism  as  many  of  our  friends
 say  here.

 America  certainly  has  a  way  uf  life
 of  its  own;  I  was  acquainted  with  it;
 ™many  years  ago,  for  a  long  period  of
 eleven  years,  I  have  lived  there.  As  a
 matter  of  fact  there  was  a  time  when
 7  thought  I  would  be  a  citizen  of
 America  and  settle  down  there...(An
 Hon.  Member:  Hear,  hear.)  Conse-
 quently,  I  know  about  the  way  of  life
 of  which  the  Americans  are  so  proud.
 If  some  party  or  some  individuals  try
 to  subvert  it  and  lead  to  an  opposite
 way  of  life.  then  the  Americans  get
 awfully  upset.  They  had  done  this
 after  the  First  World  War.—Red-hunt-
 ing—they  had  done  for  some  years.
 In  those  days  it  was  the  anarchists
 particularly  that  they  were  after.
 After  the  Second  World  War,  it  is  the
 communists  because  the  Communist
 party  was  found  in  the  United  States
 between  the  two  wars.  It  is  not  for
 me  to  criticise  what  they  do  in  their
 own  country  for  their  owginterests; what  we  are  concerned  With  is  Asia;
 During  the  second  World  War.  when
 America  entered  the  war,  it  was  Presi-
 dent  Roosevelt  who  said  that  their
 first  line  of  defence  was  in  Europe.
 They  wanted  to  finish  Hitlerism.
 Mussolinism  and  all  that  in  Europe,  so
 that  these  evils—this  totalitarian  rule
 —could  never  reach  their  country.  At
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 the  present  time  what  they  want  is
 to  make  Asia  their  first  line  of  defence.
 This  is  where  I  disagree.  We  do  not
 want  tobe  the  cannon  fodder  in  order
 to  protect  the  United  States  or  any
 other  country.  We  want  to  protect
 our  own  country  and  we  are  able  to
 protect  ourselves.  We  do  not  need
 any  help  from  outside.  At  the  same
 time,  when  so  much  has  _been  said
 about  economic  aid  and  technical
 assistance  that  this  country  has  been
 taking,  there  have  been  some  people
 in  our  country  who  have  always  been
 against  getting  any  help  from  outside.
 I  myself,  as  far  as  I  remember,  some
 three  years  ago,  had  stated  that  it  is
 not  right  for  us  to  take  this  aid  frojn outside.  But,  we  have  gone  very  deep
 into  it.  On  one  side  I  must  say  that
 there  are  people  in  the  United  States
 who  are  not  warmongers,  who  have  a
 social  conscience  which  prompts  them
 to  give  any  aid  to  under-developed
 countries.  But,  it  is  that  Government
 that  gives  the  aid  to  this  Government.
 and  that  Government’s  intention—
 as  I  can  see  now—is  that,  after  taking American  aid  for  some  years  India
 might  line  up  with  the  Atlantic  Power Bloc.  In  future,  I  would  say,  it  should be  the  policy  of  our  Government  ६० think  twice  before  gcing  in  for  these aids  from  outside.

 In  this  connection  I  want  to  say
 one  or  two  things.  By  depending  or
 aids  from  outside,  whatever  it  may  ne.
 financial  or  military,  we  are  forgetting
 the  wealth  that  we  have  in  our  own
 country—I  mean  the  man-power.
 Many  of  my  friends  have  spoken  about
 man-power,  how  that  can  be  utilised
 to  the  fullest  extent  and  in  which
 case  it  will  not  be  necessary  to  gu
 with  a  begging  bowl  to  any  other  coun-
 try  outside  India.  Therefore,  we  do
 not  want’  any  American  aid  to  come
 to  our  assistance  to  fight  communism
 or  world  communism.  whatever
 danger  it  may  be.  After  we  have  re-

 “used  to  be  the  cannon  fodder  with
 a  view  to  protect  America.  I  must
 also  say,  that  there  is  another  kind
 of  menace—I  do  not  want  to  call  it
 imperialism  because  I  have  already
 refused  to  call  American  aid  39
 American  imperialism—which  jeopar-
 dises  the  liberty  and  freedom  of  the

 people  of  India.  This  is  a  real  menace.
 and  no  matter  what  my  friends  Mr.
 Venkataraman  and  Mr,  Pataskar  might
 say,  you  cannct  ignore  it.  You  cannot
 ignore  how  your  criticism  on  certain
 action  of  the  Anglo-American  _  bloc
 and  in  certain  cases  your  criticism  of
 the  people  of  cther  areas—for  ins-
 tance  the  Chinese  aid  to  Viet  Minn,
 that  is  only  one  example—affect  the
 pecple  outside,  whose  opinion  we  have
 to  value.  We  do  value  their  opinion
 Because  of  their  opinion  we  say  In-
 dia’s  prestige  has  gone  up  by  severai
 degrees;  it  is  their  opinion,  whether
 of  Soviet  Russia,  or  America,  or  Bri-
 tain.  I  do  not  see  any  way  in  which
 you  can  deny  this.

 But  at  the  same  time  I  have  to  say that  there  is  another  menace  at  our
 coors,  and  I  also  make  bold  to  say that  the  present  Government  is  Patro- nising  that,

 Shri  Pataskar:  Menace  at  both  doors:
 we  are  aware  of  it.

 Shri  Sarangadhar  Das:  I  want  to
 mention  within  the  little  time  at  my
 disposal  one  instance,  Will  Govern-
 ment  assure  me  that  they  are  not
 running  the  Kashmir  Government  with
 communist  help?  Will  Government
 tell  me  about  Dr.  Ashraf  who  used  tc
 be  a  British  subject  in  India  before
 Independence  and  then  went  over  to
 Pakistan;  as  far  as  I  know  he  has
 been  disowned  by  Pakistan;  he  left
 Pakistan  and  lived  in  London  for  five
 years;  he  came  here;  ne  has  gone  to
 Kashmir  on  an  Indian  passport  or
 visa  which  was  originally  granted  for
 three  months,  but  which  must  have
 been  extended  from  time  to  time,  be-
 cause  he  must  have  been  there  now
 for  about  one  year—will  Governmeat
 tell  me  if  Dr.  Ashraf  and  his  wife  are
 not  advisers  to  the  Education  Depart-

 ment  of  Kashmir?  Are  they  not  attend-
 ing  meetings  of  the  University  Syndi-
 cate  or  Court,  whatever  authority  of
 the  University  it  may  be?  This  is  an
 instance  where  the  Communists  are
 being  patronised.  And  yet  we  pass all  kinds  of  laws  to  detain  the  Com-
 munists.  At  the  time  of  the  debate on  the  Preventive  Detenticn  Bill  it
 was  always  said  the  Communists  are
 the  danger.  Therefore,  when  I  say
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 {Shri  Sarangadhar  Das]
 ‘menace’  I  do  not  criticise  the  Indian
 Communist  Party.  But,  it  certainly
 has  connection  with  Soviet  Russia.
 Last  year  or  the  year  before,  on  one
 occasion  I  had  said  about  the  Annuzl
 Congress  of  the  Soviet  Party  or  the
 Cominform  in  Moscow  where  our
 friend  the  Communist  Party  Leader,
 Mr.  Gopalan  had  gone.  In.that  Con-
 gress  Stalin  had  talked  about  libera-
 ting  people  all  over  the  world—the
 liberation  that  has  been  done  in  China,
 in  Czechoslovakia  Roumania  and  al-
 so  all  Eastern  European  countries.

 Shri  S.  S.  More  (Sholapur):  Travan-
 core-Cochin.

 Shri  Sarangadhar  Das:  Liberation
 of  the  Asian  countries  was  referred
 to  there  and  he  said  that  the
 Russian  Communist  party  would  give
 all  help  to  these  movements  in  Asia.
 Our  friend  Shri  A.  K.  Gopalan  had
 said  that  they  would  abide  by  the
 decisions  of  the  Congress  and  accept
 Mr,  Stalin  as  their  leader  and  give
 all  assistance  to  the  Russian  Com-
 munist  Party.

 Shri  H.  N.  Mukerjee:  On  a  point  of
 order,  may  I  ask  the  hon.  Member
 who  has_  referred  to  certain  state-
 ments  having  been  made  by  Shri  A.  K.
 Gopalan  who  is  a  Member  of  _  this
 House,  where  he  has  got  his  facts
 from,  what  are  the  sources,  and  if  he
 is  prepared  to  lay  on  the  Table  any
 documents  where  Shri  A.  हू,  Gopalan
 has  said  that  he  is  prepared  to  abide
 by  the  decision  of  the  Russian  Com-
 munist  Party,  etc.?

 Shri  K.  R.  Sharma  (Meerut  Distt.—
 West):  Shri  A.  K.  Gopalan  has  him-
 self  an  opportunity  to  contradict  it.

 Shri  Sarangadhar  Das:  As  far  as  i
 remember,  when  I  had  said  _  it  last
 time,  I  had  a  paper.  I  think  it  is  the
 Crossroads  when  it  was  being  publish-
 ed  from  Madras  in  which  the  report
 was  thera.

 Shri  Pataskar:  May  I  ask  a  ques-
 tion?  Supposing  that  is  true,  are  we
 to  start  MeCarthyism  here  in  our
 country?
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 Shri  S.  S.  More:  Declare  the  Com-
 munist  Party  illegal.

 Shri  Sarangadhar  Das:  I  am  not  go-
 ing  into  McCarthyism.  I  do  not  want
 to  go  into  the  internal  affairs  of
 the  United  States  or  any  of  the  South
 American  countries  or  of  Soviet  Russia.
 I  am  not  concerned  with  that.  Just
 like  Shri  Pataskar,  I  am  concerned
 with  India.  Only  he  has  misunder-
 stood  me.  It  is  necessary  that  if  we
 have  to  protect  ourselves  from  in-
 roads  against  our  freedom  by
 America,  we  have  to  protect  ourselves
 against  any  imroads  by  any  other
 country,  by  any  other  method  that
 may  be  adopted  in  India.  That  is  my
 point  in  saying  that  there  is  another
 menace  that  the  Government  should
 be  careful  about  and  keep  watch  as
 to  how  things  are  taking  shape.

 Sardar  A.  S._  Saigal  (Bilaspur):
 What  are  those  methods?

 Shri  S.  S.  More:  Do  not  ask  for  de-
 tails.

 Shri  Sarangadhar  Das:  Ai  the  same
 time,  although  it  is  not  a  matter  of
 foreign  policy,  I  come  now  to  say  4
 few  words  in  reply  to  Shri  Jaipal
 Singh’s  remarks  yesterday.  I  was  50
 much  astounded  when  Shri  Jaipal
 Singh  said  that  he  welcomed  the
 U.S.-Pakistan  Pact  of  alliance  and
 aid.  He  was  brave  enough  to  say,
 why  should  we  be  afraid  of  this  aid
 to  Pakistan:  we  are  prepared  for  any
 emergency.

 I  should  like  to  remind  him  and
 remind  the  House  that  during  the  last
 World  War,  in  1942,  the  Governor  of
 Hong-Kong,  the  Governor  of  the
 Straits  Settlements  in  Singapore,  and
 the  Governor  of  Burma,  had  all  said:
 “We  are  prepared  for  any  emergency”.
 and  I  must  remind  the  House  that  that
 Governor  of  Hong-Kong  after  a  few
 days  was  taken  to  Formosa  and  he
 became  a  shepherd  tending  sheep  for
 the  Japanese.  So,  we  must  not  be
 complacent  that  we  are  prepared  for
 any  emergency.  I  must  admit  that  a
 few  men  like  the  Prime  Minister  and,
 maybe,  my  friend  Mr.  Jaipal  Singh,
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 are  prepared  for  any  emergency,  but
 one  Prime  Minister  or  one  Member
 of  Parliament  canngt  protect  this
 country.  It  is  the  people,  the  360
 million  people,  who  have  to  be  pre-
 pared,  and  in  that  connection  I  do
 not  say  that  everybody  must  shoulcer
 a  gun  and  drill  It  is  not  that,  I  am
 very  glad  that  during  the  last  couple
 of  days  a  report  has  been  published
 that  the  Defence  Department  is  going
 to  make  it  compulsory  for  certain
 grades  of  public  servants  to  go  into
 the  Territorial  Army.  I  believe  that
 is  a  very  good  thing.  The  next  step
 should  be  the  Ministers  andthe  Mem-
 bers  of  Parliament.  And  it  does  not
 end  there.  With  as  little  expenditure
 as  possible  this  should  be  done  to  bring
 the  whole  people  into  a  life  of  disci-
 pline  and  activity  and  alertness  which
 comes  from  military  life.  But.  situat-
 ed  as  we  are,  with  two  or  three
 cardboard  cruisers,  no  submarine,  to
 talk  about  arming  ourselves  and  get-
 ting  ready  to  fight  Pakistan  is  all  use-
 less.  Nothing  will  be  gained  from
 that,  and  as  the  Prime  Minister  said
 this  morning,  this  is  all  useless  labour.
 No  result  will  come  out  of  it,  but  re-
 sult  will  come  out  from  organising
 the  people  in  discipline  and  in  camp
 life  where,  if  I  may  say  so,  a  sort  of
 strengthening  of  the  soul  will  come,
 because.  I  believe  that  under  the  pre-
 sent  circumstances,  when  one  of  the
 countries  has  exploded  a  hydrogen
 bomb,  the  death  ashes  of  which  have
 gone  as  far  as  hundreds  of  miles,  we
 cannot  arm  ourselves  to  withstand
 this  kind  of  attack,  but  we  can  steel
 ourselves  without  arms  on  our  shoul-
 ders  to  die  when  necessary  as  men.
 And  that  is  why  this  kind  of  disci-
 pline  is  very  much  necessary,  and  it
 should  be  taken  up  very  seriously  by
 the  Government.  Time  is  running  out
 and  it  cannot  be  delayed  any  further.

 I  had  once  before  said  about  the
 Territorial  Army—how  cheaply  it
 can  be  done  by  having  retired  officers
 to  be  commanders  of  these  units  and
 in  various  other  ways.  But  it  should
 go  to  the  interior  villages  and  pre-
 pare  the  people  to  meet  any  emergency.
 Otherwise,  we  will  have  the  sight  that
 I  saw  in  Kumbh  Mela.  When  some

 47  PSD.

 23  MARCH  954  Demands  for  Grants  2870

 people  were  trampled  over,  lakhs  of
 people  stampeded  to  the  City  of  Allaha-
 bad.  If  they  had  gone  to  the  other
 side,  they  might  have  been  better  off,
 but  they  stampeded  and  the  city  was
 congested.  I  also  wish  to  remind  the
 Deputy  Minister,  who  might  give  this
 to  the  Defence  Minister,  that  during
 942  when  the  Japanese  sank  some
 ships  in  the  Bay  of  Bengal  off  the
 Orissa  coast,  the  people  there  were  go-
 ing  from  one  town  to  the  other,  and
 the  people  from  the  other  town  were
 corning  to  the  first  town.  The  people
 got  frightened  and  instead  of  staying
 in  their  homes,  they  started  running
 about.  This  can  be  avoided  by  pre-
 paring  the  people  to  meet  that  sort
 of  an  emergency,  if  it  ever  comes.

 Mr.  Chairman:  A  point  of  order
 has  been  raised  by  the  Deputy  Leader
 of  the  Communist  Party.  I  did  not
 want  to  interrupt  the  speaker,  but  I
 think  his  point  has  already  been  met
 by  the  speaker  himself.

 Shri  H.  N.  Mukerjee:  I  raised  that
 Point  when  the  hon.  Member  referred
 to  a  journal,  which  I  expect  he  would
 Produce  tomorrow.  As  far  as  I  am
 concerned,  I  shall  convey  to  Shri
 A.  K.  Gopalan  what  has  been  said
 about  his  reported  statement  in  Mos-
 cow,  and  if  Shri  A.  K.  Gopalan  has
 anything  to  say  in  the  matter,  I  am
 sure,  he  will  ask  the  permission  of
 the  Chair  to  make  a  statement  on  that
 point  later  on.

 Sardar  A.  S.  Saigal:  On  a  point  of
 order.  The  point  of  order  ought  to
 have  been  raised  by  the  hon.  Mem-
 ber  standing  in  his  seat.

 An  Hon.  Member:  He  cannot  raise
 it  by  whispering.

 Mr.  Chairman:  The  hon,  Member
 raised  the  point  of  order,  while  Shri
 Sarangadhar  Das  was  speaking,  but
 I  did  not  want  to  interrupt  then.

 Shrimati  Renu  Chakravartty  (Basir-
 hat):  Sardar  A.  8.  Saigal  was  not
 present  at  that  time.

 Shri  Sarangadhar  Das:  I  had  spoken
 the  same  thing,  about  two  years  ago,
 and  I  shall  Jook  up  the  debates  of  that
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 time,  but  I  cannot  promise  that  I
 shall  produce  it  exactly  tomorrow.

 Shri  Basappa  (Tumkur):  I  very
 rarely  speak  in  this  House,  and  there-
 fore  I  would  crave  the  indulgence  of
 the  House  at  this  late  hour,  when
 there  are  only  six  or  seven  minutes
 left.  I  hope  the  Chair  will  allow  me
 some  time  tomorrow  also.

 I  have  heard  with  rapt  attention  the
 speech  delivered  by  the  hon,  Prime
 Minister,  and  I  thought  there  was  not
 much  for  anybody  to  dissociate  him-
 self  from  that  speech.  But  having
 heard  the  Opposition  in  the  House,  I
 feei  that  there  are  two  divergent
 views  which  have  been’  expressed
 here,  one  the  pro-American  view—if
 I  may  so  cali  it—and  the  other,  the
 pro-Communist.

 So  far  as  the  pro-American  view  is
 eoncerned,  that  feeling  was  expressed
 by  Shri  Frank  Anthony  very  strongly.
 But  our  Prime  Minister  has  already
 told  us  that  we  must  be  very  care-
 ful  in  using  our  words  on  an  external
 affairs  debate  like  this,  because  other-
 wise  an  impression  may  be  carried
 outside,  which  may  not  be  very  good
 to  our  country.  Shri  Frank  Anthony
 gave  us  to  understand  that  we  are
 playing  into  the  hands  of  communists
 and  ‘so  on.  All  that,  in  my  opinion,
 is  a  very  wrong  statement  of  the
 things  that  exist.

 Coming  to  the  subject  on  hand,  that
 a  critical  situation  has  arisen  in
 international  affairs  is  beyond  doubt.
 Very  many  factors  have  contributed
 to  this  critical  situation,  and  the  Mili-
 tary  aid  given  by  America  to  Pakis-
 tan  contributes  a  major  share.  Apart
 from  these  things,  the  racial  dis-
 crimination  that  is  pursued  in  some
 Parts  of  the  world  and  also  the  econo-
 mic  disparity  that  exists  between  the
 different  parts  of  the  world  are  also
 major  factors  that  contribute  to  this
 international  crisis.  Therefore,  the
 Kind  of  policy  that  is  pursued  by
 every  nation,  every  country,  becomes
 very  important.  So  far  as  India  is
 concernéd,  we  have  made  it  clear  be-
 yond  doubt  that  we  mean  what  we

 say,  unlike  others.  So  far  as  the
 international  situation  is  concerned,
 our  policy  of  dynamic  neutrality,  on
 the  whole  is  a  successful  one,  I  must
 say.  Somebody  may  say  it  is  neither
 neutral  nor  dynamic,  but  I  am  con-
 vinced  that  it  is  both  dynamic  and
 neutral,  It  is  neutral  in  the  sense  that
 we  want  to  follow  an  independent
 policy.  That  is  why  so  many  people
 are  taking  objection  to  our  being  nei-
 ther  on  the  one  side  nor  on  the  other.
 We  do  not  want  to  be  on  either  of
 these  two  sides  because  these  two  blocs
 represent  different  kinds  of  societies
 altogether  and  it  is  a  very  dangerous
 thing  to  enter  this  bloc  or  the  other
 bloc.  The  critical  situation,  the
 Korean  situation,  the  South  African
 question,  all  these  show  that  we  have
 to  be  very  careful  in  shaping  our
 policy.  In  this  respect,  the  United
 Nations  Assembly  has  to  contribute  a
 great  deal  to  have  peace  in  this  world.
 Tf  we  examine  the  working  of  this
 big  international  organisation,  we
 must  say  that  although  it  is  doing
 something,  it  finds  itself  helpless  in
 many  respects,  because  it  has  not  been
 able  to  implement  all  the  terms  of
 the  Charter,  as  it  is  not  sufficiently
 representative.  Therefore,  we  have
 been  saying  that  important  countries
 like  China  should  also  be  included.
 Of  course,  some  questions  are  raised
 in  the  Assembly  and  some  resolutions
 are  passed  in  various  Committees.  but
 how  far  it  has  been  able  to  implement
 all  those  things  is  very  doubtful.
 Therefore,  if  this  United  Nations
 Organisation  really  wants  to  estab-
 lish  peace  in  the  world,  it  must  take
 Sreater  interest  and  decide  these  im-
 portant  questions.

 With  regard  to  the  foreign  pockets,
 much  hes  already  been  said.  We  have
 to  be  very  careful,  The  policy  we
 have  been  pursuing  is  a  very  correct
 one,  because  there  is  an  impression
 that  India  wants  to  ‘kriock  off’  these
 foreign  pockets.  That  impression
 must  go.  Whether  there  is  a  desire
 emong  the  people  of  those  parts  to
 merge  with  India  is  the  most  impor-
 tant  question.  And,  therefore,  if  our
 Government  bas  not  taken  a  lead  in
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 this  respect,  it  is  to  give  the  world
 the  real,  correct  impression  that,
 after  all,  the  desire  of  the  people  of
 those  parts  is  the  thing  to  be  consi-
 dered.  Now  it  is  beyond  doubt  that
 the  will  of  the  people  has  been  ex-
 pressed  very  correctly  and  boldly.  We
 have  seen  what  developments  have
 taken  place  in  Pondicherry;  we  have
 also  seen  what  things  have  happened
 in  Goa.  Important  leaders  have  been
 deported  from  Goa  and  many  people
 have  been  arrested  in  Pondicherry.
 Why?  Because  they  have  expressed
 a  desire  to  merge  with  India.  The
 Prime  Minister  has  already  told  us
 that  some  of  the  Ministers  have  also
 given  expression  to  this  view  and  that
 the  Municipal  Councillors  everywhere
 have  told  the  French  Government
 that  they  want  to  be  with  India.
 Hence,  the  stand  we  have  taken
 in  this  respect  is  correct  and  is  going
 to  bear  fruit  within  a  very  short
 time.  (Interruption.)

 7  PM.
 Dr.  Rama  Rao  (Kakinada):  Let  him

 continue  tomorrow.

 Shri  Basappa:  I  do  not  want  to  say
 much  on  that.  But  the  main  question
 is  about  the  relations  between  India
 and  Pakistan.  Of  course,  I  know  I
 am  traversing.....

 Mr.  Chairman:  How  long  will  the
 hon.  Member  take?

 Shri  Basappa:  I  will  take  another
 six  or  seven  minutes—ten  minutes  at
 the  most.  Tomorrow  I  may  be  given
 that  time.

 Mr.  Chairman:  The  hon.  Member
 may  continue  tomorrow.  The  House
 now  stands  adjourned  till  2  p.m.  to-
 morrow.

 The  House  then  adjourned  till  Two
 of  the  Clock  on  Wednesday,  the  24th
 March,  1954.


